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The Lok Sabha met at Eleven of the Clock

[MR. SPEAKER in the Chair)
ORAL ANSWER TO QUESTIONS

[English}

Loss to cooperatives in fertilizer trade

+
*284. SHRI AMARSINH RATHAWA :
SHRI CHINTAMANI JENA :

Will the Minister of AGRICULTURE be
pleased to state :

(a) whether it is a fact that the co-
operatives have been losing heavily in
fertiliser trade due to inadequate and low
margin allowed by Union Government;

(b) if so, the details thereof;

(c) whether Government propose to
revise the margin on fertiliser trade to save
the co-operatives;

(d) if so, when and the details thereof;
and

(e) if not, the reasons therefor ?

THE MINISTER OF STATE IN
THE DEPARTMENT OF AGRICULTURE
AND COOPERATION (SHRI YOGENDRA
MAKWANA) : (a) No, Sir.

(b) to (). Do not arise.
[Translation)

SHRI AMARSINH RATHAWA : Mr.
Speaker, Sir the Hon. Minister has replied
to part (a) of my question as : ‘No, Sir’; to
parts and (b) to (e). as : ‘Do not arise’. Our
Government have set up cooperative societies
to help the small farmers. Through these
societies, assistance is provided to them. We
find that sometimes there is famine and
sometimes there are excessive rains and
during such times, the farmers do not have
fertilizers. As a result, they cannot make use
of fertilizers in their land owing to which
the yield is low. Therefore, some arrange-
ments should be made in these cooperative
societies to provide fertilzers to the farmers
at subsidised rates in - such areas. Is there
any such proposal under the consideration
of the Government.

SHRI YOGENDRA MAKWANA :
Subsidy is already being given on fertilizers.

[English]

F.A O, report on soil erosion

+
*286. SHRI SATYENDRA NARAYAN
SINHA :

SHRI V. TULSIRAM :

Will the Minister of AGRICULTURE
be pleased to state :

(a) whether the Food and Agriculture
Organisation in a report has expressed alarm
over the large scale soil erosion and degrada-
tion of land in India;

(b) whether the report also projects the
potential of Indian agriculture to feed
population of two billion; and

(c) if so, Government’s reaction thereon ?
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THE MINISTER OF STATE IN
THE DEPARTMENT OF AGRICULTURE
AND COOPERATION (SHRI YOGENDRA
MAKWANA) : (a) to (c). A Statement is
given below.

Statement
(a) In a publication “Protect and
Produce—Soil Conservation for Develop-

ment”, Food and Agriculture Organisation
- of the United Nations expressed serious
concern at large scale erosion and soil
degradation in India, amongst other countries.

(b) Food and Agriculture Organisation
in a report titled ‘Potential Population
Supporting Capacities of Lands in the
Developing World” have also analysed the
situation in India. The findings reveal that
the projected population of 1036.7 million
in 2000 AD could be supported at low,
intermediate and high level of inputs.
However, there is' no direct reference
to a population figure of 2 billion in the
report.

(c) Government have been concerned
with the increasing pressure on land due to
growing population and developmental
activities as well as continuing problem of
erosion and soil degradation. Since the first
Five Year Plan, a number of projects have
been in operation to check soil erosion and
land degradation and improve the producti-
vity of country’s land base. These program-
mes get enlarged and diversified over the
successive Plan periods, both under State
and Central Plans. Government have
endorsed the ‘World Soil Charter’” and
share the concern for protecting, conserving
and improving the country’s land stock for
higher and sustained production to support
its growing population.

SHRI SATYENDRA NARAYAN
SINHA : Sir, in part (c) of the Statement,
the Government have said that since the
First Five Year Plan a number of projects
have been in operation to check soil erosion
and soil "degradation. May 1 know from the
Government firstly, whether they are aware
of the extent in area of soil erosion and land
degradation, and secondly, whether the
outlay for irrigation projects will include
also outlay for proper water and soil
management ?
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SHRI YOGENDRA MAKWANA : Sir,
the Government is aware of the soil erosion
in the country. At present nearly 175 million
hectares of the total geographical area is
under soil erosion which comes to nearly
53.3 per cent of the total land mass of the
country. The figures vary in different publica-
tions of the FAO, but this is the figure
estimated by our Survey Division, and
according to FAO, it is nearly 147 million
hectares —90 million hectares’ area subjected
to water erosion, 50 million hectares area
subjected to wind erosion and 7 million
hectares area subjected to salinity total of
which comes to nearly 147 million hectares.

So far as the other part of the question
is concerned, for soil management and water
managemert, the training is given to the
farmers under the Krishi Vigyan Kendras,
and so far as the inclusion of this component
in the irrigation is concerned, it does not
arise from this and it is pot a subject matter
of my Ministry.

SHRI SATYENDRA NARAYAN
SINHA : Mr. Speaker, Sir, from the reply
that the Hon. Minister has given, it appears
that the FAO has said that about 140 million
hectares are subjected to soil erosion and
soil degradation. It is a very high percentage.
We know that the gross crop area is about
180 million hectares. So, it is almost a higher
percentage. The Minister himself has admit-
ted that 53 per cent is subject to soil erosion
and soil degradation.

Then, in this case, may I know what
special measures are being taken to prevent
soil erosion and salinity of soil ? It is a very
serious matter and. it causes alarm. for all
of us. If we have to feed a population of
say about two billions by the turn of the
century, then the productivity on the land
has to go up because the land under cultiva-
tion cannot be increased. At the most, by
increasing the cropping pattern, you can go
up to 190 million hectares, according to your
own statement. What are the specific
measures which are being contemplated to
ensure that the conditions of soil improve
and there is no erosion and all lands have
been brought under cultivation and the
productivity of these lands also increase ?

SHRI YOGENDRA MAKWANA : Sir,
.a pumber of schemes are undertaken by the
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Government to prevent soil erosion. There
are a number of schemes which are ongoing
‘and under implementation, at present.

Soil conservation in the catchments of
river valley project, is one scheme. Another
scheme is, integrated water-shed management
in the catchment of flood-prone rivers. Third
is, contrql of shifting cultivation; fourth is,
All-India Soil and Land Use Survey Organi-
dation; and fifth is, strengthening and creation
of State Soil Survey Organisation.

These are the schemes which are under
operation. If you want information about
- any particular scheme, I can give you the
details of it.

SHRI SATYENDRA NARAYAN
SINHA : Sir, I am also expressing our
concern. Out of 180 million hectares which
are under cultivation, at least 140 million
hectares have been subject to soil erosion
and degradation of land. Though these
measures have been appreciable, they have
not been effective so far. What further steps
the Government contemplate, whether they
are going to take any kind of measures, legal
measures also placing responsibilty on the
farmers also to implement soil conservation
measures ? What other measures do the
Government contemplate to prevent soil
erosion ?

SHRI YOGENDRA MAKWANA : As
1 said, we are strengthening all these
schemes. So far as legal measures are
concerned, we have requested the State
Governments to see that these schemes are
properly implemented and soil erosion is
avoided.

[Translation)

SHRI V. TULSIRAM : Mr. Speaker,
Sir, I am of the view that all this is happen-
ing due to indiscriminate felling of trees in
the forests. The trees help a lot in slowing
down the flow of water. But now the
population of the country is increasing and
we require proportionate increase in cultivable
land. Therefore, what the Government
propose to do to check indiscriminate felling
of trees ? Have the Government any scheme
to check this felling of trees and If so, how
is it going to be implemented and when ?
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MR. SPEAKER : And the number of
shares is increasing.

SHRI YOGENDRA MAKWANA : Sir,
certainly we have a scheme and it is because
of this that the Forest conservation Act, 1982
has been enacted under which the felling of
trees is prohibited. But it is a fact that trees
are being felled. Even the State Governments
cannot cut trees without the permission of
the Central Government., Only in special
cases of linking of electricity lines, construc-
tion of roads and irrigation channels, the
relaxation is there. But the Government are
aware that felling of trees causes.soil erosion,
and therefore, plantation of more and more
trees is essential. This work is being done
through social forestry etc., also.

[English]

KUMARI D. K. THARA DEVI : Sir,
whether the Government is aware that the
indiscriminate use of chemical fertiliser is
adversely affecting the fertility of the soil
and degrading the land. If so, what action
is being taken to prevent it.

SHRI YOGENDRA MAKWANA : No.
Because the use of chemical fertiliser even
now is less in this country to other advanced
countries.

(Interruptions)

There is no question of indiscriminate
use of fertiliser because they are using very
little quantity of fertiliser.

(Interruptions)

[Translation]

SHRI BRAHMA DUTT : The question
asked by the Hon. Member is very important.

[English)

KUMARID. K. THARA DEVI : Organic
and inorganic chemical proportion is uneven.
That is why 1 am asking this question.

[Translation]

SHRI BRAHMA DUTT : Mr. Speaker,
Sir, the rivers and rivulets originating from
the Himalaya are particularly causing



Vi Oral Answers

extensive soil erosion in North India. I can
say about Dehradun district where trees are
being cut in hundreds. There are a few minor
schemes and these are being implemented,
but are the Government considering any
master plan to check felling of trees, to
check soil erosion and to conserve land,
because there is a great need of forests
today ? '

SHRI YOGENDRA MAKWANA : As
1 have said earfier, there are a number of
schemes. We have 11 of them and if we
consider them together, it will become a
master plan.

[English)

This is all included in the programme.
There are Drought Prone Area Programme,
Desert Development Programme, Soil, Water
and Tree Conservation Programme in the
Himalayas, and Social Forestry. So, there
are eleven schemes and these are the schemes
which we are implementing for preventing
the soil erosion.

Creation of gene sanctuaries in
Sikkim

#787. DR. T. KALPANA DEVI ;
DR. G. VIJAYA RAMA RAO:

Will the Minister of AGRICULTURE
be pleased to state :

(a) whether Sikkim has a precious collec-
tion of 600 Orchid varieties and about 40
Rhondodendron trees and shrubs which are
fast disappearing;

(b) if so, whether Government propose
to create gene sanctuaries in Sikkim for
protecting natural resources; and

(c) if so, the details thereof ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE AND
COOPERATION (SHRI YOGENDRA
MAKWANA) : (a) Sikkim has a collection
of about 450 species of orchids. The area is
rich in the Rhododendran species also but
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the information on the exact number of
species is not available. Some of the orchid
and Rhododendron species are facing extinc-
tion unless conservation programmes are
undertaken immediately.

(b) Yes, Sir.

(¢) The gene sanctuary for conservation
of orchids has already been established by
the Government of Sikkim at Deorali in
Gangtok, while that for Rhododendron has
been set up at Sinoba (Yunuthang).

DR. T. KALPANA DEVI : Some of the
MPs have recently been to Sikkim and
visited the orchid sanctuary. While it is ‘a
commendable effort, the fact is that Sikkim
has very limited resources—both financial
and technical. Therefore, 1 would like to
know from the Hon. Minister whether the
Government have studied the present set up
both for orchids and Rhododendrons and
worked out a plan on the basis of the actual
situation for protecting these as a National
Resource and if so what are the actual plans
for setting up gene sanctuaries for these two
species of Himalayas.

SHRI YOGENDRA MAKWANA : 1
said that there are various schemes and the
Government has set up sanctuaries also/for
the development of orchids we are also
developing some hybrid varieties of orchids
and in regard to indigenous varieties which
are facing extinction, we are taking precaution
so that they could be preserved.

DR. T. KALPANA DEVI: 1 want to
know whether it is correct that the ICAR
has had a plan for gene sanctuaries since the
last 15 years but this has largely remained on
paper only including the plans for North
East region gene sanctuary. '

SHRI YOGENDRA MAKWANA :
Gene Banks are the store-houses of germ
plasm material of different varieties, species,
types of plants collected over a period of
time and preserved for future use. These
plants are preserved either through theil
seed plant parts, tissues or pollen. These are
vital for the genetic improvement of plants
to develop new types and ultimately help
increase the production.
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The Indian Council of Agricultural
Research is establishing Gene Banks for
preserving seed plants materials of all types
useful to Indian agriculture.

MR. SPEAKER : Dr. G. Vijaya Rama
Rao...

Site and Service Plan

*288. SHRI CHITTA MAHATA : Will
the Minister of URBAN DEVELOPMENT
be pleased to state :

(a) whether the site-and-service plan has
been introduced in all the States and Union
Territories; and

(b) if so, the details thereof and the
results achieved so far ?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
(SHRI DALBIR SINGH) : (a) and (b). Pro-
vision of Sites and Services is a component
of Housing Scheme for Economically Weaker
Sections, Housing being a State subject it is
for the State Governments/U. T. Administ-
rations to formulate and implement housing
Schemes as per their needs and plan
priorities,

During the year 1985-86, there is a
target for the provision of 1,51,161 units to
EWS families. The achievement upto 30.9.85
is 44,967.

SHRI CHITTA MAHATA : The Pro-
blem of housing is acute in urban as well as
rural areas. The housing requirement has
increased from 2.9 million dwelling units
from 1971 to 5.9 million units in 1985.
Despite several steps taken by the Govern-
ment for providing housing facilities to the
Economically Weaker Sections under the
Site-and-service plan there is still a lot of
backlog. I would like to know from the
Hon. Minister the names of the States and
the Union Territories which have submitted
schemes under the site-and-service plan for
approval and financial assistance for cons-
tructing houses under this scheme in their
States and Union Territories.
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SHRI DALBIR SINGH : Sir, though it
is a State subject, yet as the Hon. Member
has said there are two types of schemes
under the Site and Service Plan. The first
scheme is for the people living in the urban
areas. Earlier, in the Sixth Five Year Plan,
we used to give assistance to the families
whose monthly income was upto Rs. 350
treating them under E.W.S. Now, we bave
raised this income limit of a family to Rs.
700. During the Sixth Plap, such families
used to be given an assistance up to Rs.
3,000, but this amount has been raised to
Rs. 5,000 in the Seventh Five Year Plan.
Similarly, the amount of Rs. 250 which used
to be given to the landless workers for site
development in the rural areas has since
been raised to Rs. 500. These amounts have
been increased to Rs. 500 and Rs. 2,000,
respectively. So far as the names of the
States from which the schemes have been
received are concerned, our Ministry is taking
up this matter with the Planning Department
as also the concerned States and we also
have proposals regarding their basic needs
during the Seventh Plan.

[English)

SHRI CHITTA MAHATA : 1 would
like to know from the Hon. Minister how
much allocation has been made by the
Central Government to the States in the
Seventh Five Year Plan ?

[Translation]

SHRI DALBIR SINGH : Mr. Speaker,
Sir, the Hon. Member has asked about the
Seventh Plan. We have a provision of Rs.
5717 crores in the Seventh Plan out of which
Rs. 36 crores is being given for Plan Deve-
lopment and Rs. 541 crores for assistance in
Construction.

{English)

Setting up of T. V. relay station at
Amalapuram, East Godavari District
Andbhra Pradesh

*289. SHRI A. J. V. B. MAHESWARA
RAO : Will the Minister of INFORMA-
TION AND BROADCASTING be pleased
to state ;
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(a) whetber there is any proposal to
set up a TV relay station at Amalapuram
East Godavari District in Andhra Pradesh;
and

(b) if so, the time by which it will start
functioning ?

THE MINISTER OF STATE OF THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI V. N. GADGIL):
(a) No, Sir.

‘ (b) Does not arise.

SHRI A J.V.B. MAHESWARA RAO : Sir,
our peoplé have pressed on this issue many
a time but of no use. I would like to inform
the Hon. Minister that this area of Amala-
puram consists of 10 lakh people. It seems
like an island. Out of these ten lakh people
90 per cent are agriculturists. This area is
not covered by TV programme although TV
programmes are of much use to the agricul-
turists. I would like to know whether this
area will be covered in the Seventh Five Year
Plan ?

SHRI V. N. GADGIL : I appreciate the
Hon. Members difficulties but we have to go
by a certain criteria. The main criteria is
population. In the Godavari district there
are two low power transmitters at Kakinada
and Rajamundry. There is a high-power
transmitter at Vijayawada which is being
augmented. It will cover still more area.
May be this particular town is not covered
but we cannot go beyond a certain limit be-
cause of the present financial constraints.

SHRI A. J. V. B. MAHESWARA RAO:

The Kakinada and Rajamundry stations

do not cover the Amalapuram area. I would

. like to know whether TV relay station in

this area will be provided in the Seventh
Five Year Plan on priority basis ?

MR. SPEAKER : No doubt, you want
it but the point is whether the Minister agrees
to this.

SHR1 T. BASHEER : I would like to
know the total number of people covered by
TV till now and the proposed coverage during

b‘sén'um 9, 1983
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.Seventh Five Year Plap. I would also like
to know what is the coverage of population -
in Kerala at present ?

SHRI V. N. GADGIL : Sir, Ido not
have the figures State-wise.

SHRI H. A. DORA : The entire district
of Srikakulam in Andhra Pradesh is not
covered by any TV. What is the reaction of
the Government to this ?

SHRI V. N. GADGIL : Sir, it is not
possible for me to remember individual cases.
One hundred and seventy-six additional
transmitters are coming up and, as such,
I cannot reply individual cases.

Extension programme carried out by
CIFRI, Barrackpore

*290. SHRI AMAL DATTA : Will the
Minister of AGRICULTURE be pleased to
state :

(a) whether Central Inland Fisheries
Research Institute Barrackpore has carried
out any extension programme durinpg Sixth
Five Year Plan period;

(b) if so, the details thereof;

(c) the success achieved by the Institute
in promoting fish production in the country;

(d) whether Government propose to
expand the activities of the Institute in the
Seventh Plan period; and

(e) if so, the details thereof ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE AND
COOPERATION (SHRI YOGENDRA
MAKWANA) : (a) to (e¢). A statement is
given below.

Statement
(a) Yes, Sir.

(b) The Central Inland Fisheries Research
Institute has carried out extension - pro-
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grammes on proven technologies developed
by the Institute during the Sixth Plan Period
through Institute’s Extension Wing, Opera-
tional Research Projects, Krishi Vigyan
Kendras, Trainers Training Centre and Lab-
to-Land Programme for fish farmers, entre-
preneurs, officers of insurance companies and
extension and development officers.

(c) National fish production from inland
water resources stood at 8.48 lakh tonnes at
.the beginning of the Sixth Plan which rose
to an estimated 10.0 lakh tonnes by 1983-84.
The increase in fish production can be attri-
buted to technologies developed by the
Central Inland Fisheries Research Institute
in the fields of carp seed production and
culture in ponds and reservoirs which were
transferred to the field by State Extension
Agencies and through the promotional efforts
of this Institute.

(d) Yes, Sir.

(e) The Institute will have the following
Divisions along with their regional centres
during the Seventh Five Year Plan period :

(i) Estuarine Division at Kakdwip
(West Bengal);

(i) Riverine Division at Allahabad
(U.P),;

(iii) Lacustrine Division
Karnataka;

in M.P./

(iv) Extension Division at Barrack-
pore (West Bengal);

(v) EcofMmics and Statistics Division
at Barrackpore (West Bengal);

(vi) Frog Culture Division at Kalyani
(West Bengal);

(vii) Engineering Cell at Barrackpore;

(viii) Krishi Vigyan Kendra at Kakdwip
(West Bengal).

Apart from the creation of additional
divisions to strengthen the working of the
Institute, 7 additional centres in different
States of the country, under the above divi-
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sions of the Institute are also proposed to
be established for which a total outlay . of
Rs. 3.00 crores has been allocated to the
Institute in the Seventh Five Year Plan.-

SHRI AMAL DATTA : Sir,Iam sur-
prised at the casual way this question has
been answered. I asked for the extension work
which has been done in the Sixth Five Year
Plan and the achievement of the Central In-
land Fisheries Research Institute. Govern-
ment is giving credit to this Institute for the
increase that has taken place in inland
fisheries production throughout India without
stating what are the areas which cover their
activities. I want the details of the extension
activities. Sir, they have written only that
such and such type of Operational Research
Projects have been undertaken. But I want
to know how much it was in West Bengal,
where the Central Office is located, how much
it is in other States, how much money has
been spent, how many people have been given
the technologies and on what basis you are
claiming that the fish production stood -at
8.48 lakh tonnes at the beginning and it rose
to an estimated figure of 10.0 lakh tonnes
by 1983-84. Have you got any statistics
knowing that many people catch fish which
comes in the market ?

SHRI YOGENDRA MAKWANA: 1
will give the details of the extension activities
undertaken by us. While the major work was
undertaken in West Bengal and Orissa, the
work under Lab-to-Land programme also
covered the States of Assam, Bihar Uttar
Pradesh, Madhya Pradesh, Haryana, Andhra
Pradesh, Tamil Nadu, Karnataka, Kerala,
Mabharashtra and Goa. The Institute orga-
nised 423 training courses for 6808 farmers
and other participants and also organised 52
fish farmers’ days covering 632 beneficiaries.
The Institute participated in 23 exhibitiens
winning the first and special prizes at the
second and third national agriculture fairs
respectively. The Institute arranged 17 group |
discussions with 182 participants. It also
arranged film shows, radio and TV pro-
grammes and provided advisory services for
716 farmers and entrepreneurs. It adopted
1308 farm families out of which 320 were
landless and 887 were marginal and 101 were
small farmers during the 3 phases of Lab-to-
Land programme. The Institute also brooght
out 15 extension pamphlets and 29 hand otts

in English, Hindi and regional languages in
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addition to issues of newsletters, bulletins
and brochures. The Central Inland Fisheries
Research Institute work in liaison with the
State Development agencies, entrepreneurs
funding agencies and fish farmers in the
transfer of technological programmes. The
fish production is as follows : In 1982, it was
14.27 lakh tonnes (marine) and in Inland
sector, it was 9.39 lakh tonnes.

SHRI AMAL DATTA :
figures.

I wanted the

SHRI YOGENDRA MAKWANA : It is
for your State Government to provide the
figures.

SHRI AMAL DATTA: What is the
source ?

- SHRI YOGENDRA MAKWANA : The
source is the State Governments including
West Bengal Government.

SHRI AMAL DATTA: No State
Government can give the statistics just by
whatever comes to the market. They don’t
know that. It you are giving your statistics,
is it on the basis of any programme or
survey ? It is no use saying that the State
Government does not supply it. But do you
have the source from which you have collec-
ted this ?

MR. SPEAKER : Otherwise what other
source have they got ?

SHRI AMAL DATTA : They have got
this Institute and this Institute bas got Econo-
‘mics and statistics division. They could have
done it. But they have not done it.

" SHRI YOGENDRA MAKWANA : The
total production is always from the States.

SHRI AMAL DATTA : Sir, the figure
of outlay for the Seventh Five Year Plan has
been given as Rs. 3 crores. Unfortunately,
it-has been written in such a fashion that it
is not quite understandable whether it is the
allocation for the Institute including all its
peripheral activities for the Central plan
period or is it only for extension activities
which are proposed to be taken in your
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" region ? That I would like the Hon. Ministes

to clarify., Secondly, there was a newspaper
report that the establishment was going to
be outside West Bengal and there was some
public agitation on that. In view of this, is
it a fact that the additional activities envi-
saged for this Institute in the 7th Plan will
be outside West Bengal ?

SHRI YOGENDRA MAKWANA : This
amount of Rs. 3 crores is the allocation of
the 7th Plan for the whole Institute. The re-
organization of the Central Inland Fisheries
Research Institute in West Bengal and rami-
fications of the disciplines which are being
strengthened in the form of pew Institutes
would not in any way affect the fisheries re-
search in West Bengal; rather, it would
strengthen the present Institute.

SHRI AMAL DATTA: What is the
allocation for West Bengal ?

SHRI YOGENDRA MAKWANA : You
cannot separate it; it is for the Institute and
it is not separate for the States.

SHRI AMAL DATTA : There are
reports that it is being sunk. That is why I
put this question.

SHRI YOGENDRA MAKWANA : It is
not being sunk.

THE MINISTER OF AGRICULTURE
(S. BUTA SINGH): I would also like to
add a few words. The Hon. Member men-
tioned about the economics and statistics.
We are also going to haVe a division for
having statistics and that division is also
going to be located at Barrackpore.

SHRI AMAL DATTA : It is already
there. The Hon. Minister is not aware of it.
1 have personally visited this Institute; it has
been there for a long time.

S. BUTA SINGH: It was not for
all India. It was there only as a part of the
Barrackpore Institute. We want figures for

- the whole of the country. The new division

will look after that and it will be situated in
Barrackpore,
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- Seminar on Fishery Industry - -

» +
%292, SHRI MANIK REDDY :
SHRI SUBHASH YADAV :

Will the Minister of AGRICULTURE
be pleased to state :

(a) whether a seminar on the develop-
ment of fishery. industry in the country was
held in New Delhi during the second week
of November, 1985;

~ (b) if so, the number of persons who
participated in the Seminar;

.. (c) the main points discussed and the
recommendations made; and

(d) how far these will be beneficial to
the fishermen in India ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE AND
COOPERATION (SHRI YOGENDRA
MAKWANA) : (a) No, Sir.

* () to (d). Do not arise.

[Translation)

SHRI MANIK REDDY : Mr. Speaker,
Sir, the Hon. Minister has stated in his reply
that no seminar was held. I have evidence to
the effect that a seminar was held on the
12th and 13th November.

 MR. SPEAKER : Now, Sir, he has the
evidence.

[English)

SHRI YOGENDRA MAKWANA : The
Question is : whether a seminar on the
development of fishery industry in the
country was held in New Delhi during the
seeond week of November, 1985. The
seminar which the Hon, Member is talking
about is the seminar held for the welfare of
the fishermen by the National Fishermen
Association. *

[trdﬁslation] ‘
~ SHRI MANIK REDDY : That seminar

was attended by the Prime Minister also and’
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be had suggested a 3—point programme. If
you allow, I may put a question ?

MR. SPEAKER : Seminar did take
place, the only controversy is about the
subject.

SHRI MANIK REDDY : The seminar
was held on fishermen and discussion also
took place on that.

MR. SPEAKER : 1t is like Ashwathama
hata kunjraha.,

SHRI MANIK REDDY : Government
want to introduce some new system regard-
ing their wages; has that been introduced
and if so, what is that system ?

The middlemen are making a lot of
money out of it. It will be better if a change
is brought about in their marketing system.
Is the Hon. Minister doing something about
it?

[English)]

SHRI YOGENDRA MAKWANA :
What is the exact question of the Hon.
Member ? I cannot follow it. Can be
clarify ?

[Translation]

MR. SPEAKER : Has any programme
been formulated for their betterment, has
any programme been chalked out to elimi-
nate the middlemen or not; this is what he
is asking.

SHRI YOGENDRA MAKWANA : We
have not yet received their recommendations.
They are about to send them to us. and as
such we do not know what their demands
are and what the recommendations are.

SHRI MANIK REDDY : They are
rendered jobless for as much as a month
after a cyclone. I want to know from the
Hon. Minister whether the Government are
rendering any assistance to rehabilitate them
during such periods and if so, what type of
assistance would it be ?

SHR]1 YOGENDRA MAKWANA : For
this there is a Fishermen Fund, from which
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they are given money. For instance,
assistance is provided from the Fishermen
Fund to those who are old and are unable
to work.

{English)

The Minister is the Chairman of this
Fuand.

SHRI SURESH KURUP : Sir, I would
like to know whether the Minister is aware
of the fact that indiscriminate fishing by the
mechanised trawlers at the time of the breed-
ing season, i.e. from June to September is
playing havoc with our marine wealth and
it is resulting in the drastic reduction of the
catch of the traditional fishermen. Will the
Minister consider to put a ban on this, as
this has been a major demand of the Fisher-
men’s Association in Kerala ?

SHRI YOGENDRA MAKWANA :
There are certain specified areas in which
these trawlers cannot fish. Those areas upto
five kilometres from the coast are left for the
traditional fishermen. However, these big
trawlers sometimes violate the rules. When
such things happen, the coast guards are
always taking action -against them.

[Translation)

SHRIMATI USHA THAKKAR : Hon.
Speaker, Sir, big trawlers are poaching in
the areas meant for small boats. I have also
written about it...

MR. SPEAKER : You might have heard

a saying that big fish swallows the small
fish.

SHRIMATI USBA THAKKAR :
Because of poaching by big trawlers, the
small boats do not get fish. I have written a
number of times that an arrangement should
be mad_é whereby big trawlers should be
prohibited from fishing in shallow waters.
I want to know what the Government are
doing about it ? i

SHRI YOGENDRA MAKWANA': I
have already told that the areas are
specified, but. sometimes they do come and
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for that Coast Guards are these to check
them.

[English)

Subsidy and loan assistance for
construction of shallow
tubewells

*293. DR. PHULRENU GUHA : Wil
the Minister of AGRICULTURE be pleased
to state :

(a) whether Union Government have
sanctioned a Centrally-sponsored scheme for
utilising a sum of Rs. 3.50 lakhs per block
for giving subsidy and loan assistance to
small and marginal farmers in West Bengal
for construction of shallow tubewells;

(b) if so, the details thereof and the
progress during 1983-84 and 1984-85; and

(c) the reasons for shortfall, if any ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE AND
COOPERATION (SHRI YOGENDRA
MAKWANA) : (a) to (c). A Statement is
given below :

Statement

(a) The Government of India launched
a Centrally Sponsored Scheme of Assistance
to Small and Marginal Farmers for increasing
Agricultural Production in 1983-84 in all the
States including West Bengal. A provision
of Rs. 3.50 lakh per block as subsidy was
provided for minor irrigation component.
Financial institutions were requested to pro-
vide loans.

(b) Under minor irrigation componeat
of the scheme, works like construction of
shallow tubewells, dug-wells and small
surface storage structures, installation of
pump sets, etc. were to be taken up. The
matching loan to utilise subsidy, as required
under IRD pattern, was to be arranged by
the States/Union Territories through Finan-
cial Institutions. A sum of Rs. 267.80 lakhs
has been released as Central share to West
Bengal Government for minor irrigation
during 1983-84 and Rs. 307.23 lakhs during
1984-85,
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West Bengal Government sanctioned Rs.
502 lakhs during 1983-84 and Rs. 427 lakhs
during 1984-85 to the District Rural Deve-
lopment Agencies which was to be equally
shared between Central and State Govern-
ments. Out of this Rs. 233.49 lakhs were
utilised by different DRDAs during 1983-84
and Rs. 279.15 lakhs during 1984-85.

(c) The reasons for shortfall as reported
by State Government are :

(i) Late start of programme during
1983-84.

(ii) Shyness of financial institutions
to provide credit.

(iii) Fragmentation of land holdings.

(iv) Working Season of the Pro-
gramme also runs across the
boundaries of Financial Year,
resulting in spilling over of
expenditure in the next financial
year.

DR. PHULRENU GUHA Mr.
Speaker, Sir, how many shallow tubewells
are constructed in West Bengal ? How many
of those wells are in District Midnapur and
how many are in Contai Sub-Division ?

SHRI YOGENDRA MAKWANA : The
Figure is not available with regard to the
number of wells. But I can give you details
.about minor irrigation.

THE MINISTER OF AGRICULTURE
(S. BUTA SINGH) : As regards the number
of wells constructed in the year 1984-85 in
West Bengal, the State Government has not
given us the information. But in 1983-84,
the number of tubewells constructed was
4,838 and the number of pumpsets installed
‘was 5,156. As my Hon. colleague has
just now mentioned, I am sorry to say
that the districtwise data are not available
with us.

DR. PHULRENU GUHA : Sir, while
some money is spent and some tubewells are
constructed, 1 presume that some of those
shallow tubewells are constructed in Midna-
pure District including Contai. But, Sir my
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question is whether all shallow tubes are
invisible. Through - you, I would request the
Government of India to verify the -'number
of tubewells physically because, as far as
1 am concerned, I do not find any -shallow
tubewells newly constructed in Contai, from
where 1 come. I represent Contai consti-
tuency.

S. BUTA SINGH : Sir, we have to go
by the figures given to us by the State
Governments and occasionally; yes, our
people also go to the fields and make on the
spot checks. I am sure during the next visit,
1 will tell our people when they go and visit
the States for the implementation of the
various schemes of minor irrigation, they will
make a visit to the particular area mentioned
by the Hon. Member also.

[Translation)

SHRI GIRDHARI LAL VYAS : Mr.
Speaker, Sir, I want to know from the Hon.
Minister whether entire funds allocated for
the Centrally Sponsored Schemes in West
Bengal, especially relating to the poor, margi-
nal and small farmers, wheat and tubewells
are utilised or not ? The Central team which
visits the State for assessment has not given
any information to this effect. I want to
know from the Hon. Minister whether the
funds allocated by the Central Government
to West Bengal are actually spent on the
schemes or are deverted to some other
work ?

[English]

S. BUTA SINGH: Sir, mostly the
Government of India makes it compulsory
on the State Governments not to divert
funds especially from the irrigation and the
soil conservation purposes. But in certain
States, it is discovered that the States are
not able to fully utilise the money sanctioned.
At the moment, I have with me the figures
of outlays and the money released, but I am
sorry the money utilisation figures are not
with me at the moment,

Italian technology for production of
Olives

*294. SHRI DHARAM PAL SINGH
MALIK : Will the Minister of AGRICUL-
TURE be pleased to state :
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(a) whether there is any proposal under
consideration of Government to import
Italian technology to improve the production
and quality of olives grown in the country;

(b) if so, the names of the places where
such olive import technology cultivation will
be taken up;

(c) how far it will improve the quality
and production; and

(d) the financial implications thereof ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE AND
COOPERATION (SHRI  YOGENDRA
MAKWANA) : (a) and (b). The Govern-
ment are implementing a project with Italian
assistance for improving the production and
quality of olive in India. Olive will be
grown in the districts of Srinagar and
Jammu in Jammu and Kashmir, Kullu and
Chamba in Himachal Pradesh and Dehradun
and Nainital in Uttar Pradesh, with Italian
technology.

(c) Indian olive varieties yield low quan-
tity of oil; while Italian varieties are high-
yielders with more oil content.

(d) The total cost of the project is about
Rs. 7 crore, 25 per cent of which will be
borne by the concerned State Governments
and the balance will be provided through
Italian assistance.

SHRI DHARAM PAL SINGH MALIK :
May I know from the Hon. Minister whether
Indian Government are contemplating to
give some incentives to Olive growers to
grow more olives and further I want to know
whether the Government have adopted some
other strategy also other than the Italian
strategy to increase the production of Olives
to check' the imports ? .

THE MINISTER OF AGRICULTURE
(S. BUTA SINGH) : This particular project
is a nucleus project for the development of
olive plantation in our country. Definitely
after the results are achieved, we would like
to expand it. So far, it is only a pilot project
with the help of the Italian Government,
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SHRI DHARAM PAL SINGH MALIK :
The Hon. Minister has replied thnt the
olives with the Italian technology wxll be
grown in Srinagar and .Jammu in Jammu
and Kashmir, Kulu and Chamba in Himachal
Pradesh, Dehradun and Nainital in . Uttar
Pradesh. So I want to know from the Hon.
Minister the basis or the norms adopted by
the Government for selecting the districts

-for growing olives with Italian technology

and further, I want to know the reaspns
for not selecting Darjeeling and Gangtok
for this purpose.

S. BUTA SINGH : Firstly, this was
negotiated with the Italian Government and
Italy is supposed to be the leading country
in the world so far as Olive plantation and
processing are concerned. And this project
was negotiated with the Indian Government;
and the limit of the amount is Rs. 7 crores.
The areas are specified in the agreement
itself. As I mentioned, as and when we are
in a position to pick up the results of this
pilot project—we have our scheme—we do
plan to have it extended to other parts of
the country, specially in the eastern sector
where there is a very good potentml for
increasing olive plantations.

[Translation)]

MR. SPEAKER: You can ask your
question Sultanpurij, but before you do so,
I want to ask a question from you. I had
sent a number of olive plants to Himachal
Pradesh University, which I had brought
from Italy; what happened to them ?

SHRI K. D. SULTANPURI They have
grown well,

The Hon. Minister has stated in, his
reply that olive will be grown in Kashmir
and also in Chamba and Kulu in our State.
1 want to know the area which has been
earmarked for thlS purpose and on what
type of soil the Government propose to grow
them. Olive can be grown in the entire State
of Himachal Pradesh. Will the Government
make provision for its plantation ‘throughout
the State ? This may go a long ‘way iIn
solving our edible oil problem. What the
Government propose to do about it ?
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o S'.‘-’""BﬂTA SINGH :
‘and the State Governments have themselves
determined the area to- the covered in a
particular district under this programme.
We have imparted training to our experts in
this field. Six experts have come from there
and six experts bhave returned after receiving
training there. This technology is at the
mmal stage yet

[mlishl

I am sure we will be doing well. After
we have gained experience, we would like
1o ‘extend it to other parts of the country.

Committee on democratic and professional
management in cooperatives

%*296. SHRI VIJAY N. PATIL : Will
the Minister of AGRICULTURE be pleased
"to state :

(a) what are the recommendations of
.the Committee set up by Government on
democratic and professional . management in
‘Co-operatives; and

(b) the advice given by Government to
co-operatives working in the States ?

THE MINISTER OF STATE IN
"THE DEPARTMENT OF AGRICULTURE
AND COOPERATION (SHRI YOGENDRA
MAKWANA) : (a) and (b). The Committee
on Cooperative Law" for Democratisation
and Professionalisation of Management- in
Cooperatives constituted on 27th September,
1985, is required to submit its report and
recommendations to the Government by 31st
December, 1985.

SHRI VIJAY N, PATIL : The Minister

has given a very short answer. 1 asked him -
- to know whether any -guidelines have: been

about the Committee and is recommenda-
tions on democratic and professional
- management in cooperatives. - But'I see that
:-my democratic right is not safeguarded. - The
Minister -is - not cooperating with me in

answering the guestion, and -he has given |
only a professional answer. -1 am interested .

in the recommendations. He could - have
given at least the interim recommendations
of the.Committee, its members: who are the
members .and who is the Chairman, because

AGRAHAYANA 18, 1907 (SAKA)

It-is a ‘pilot project -

Oral Answers Tiﬁ

‘T come from the'State of ‘Mdharashtra “which

has made a lot of progress in.cooperatives.
And we are intrested in knowmg'the recom

'mendatnons of this Commlttee.

My friend on the other side was talking
about research in fisheries. I come from a
district which qs a backward oneé; and frof
that district also, we have sent fish and' " milk
to Calcutta and Guijarat i.e. from Dhalla

through the cooperatives.

I would like to -know what are 'the
interim recommendations of the Commxttee
which places the Committee has visited, and
whether any guidelines have been given to
the Committee.

SHRI YOGENDRA MAKWANA : 1
have just informed the Hon. Member that
the Committee has not submitted its report;
so, the recommendations are not available,
They are going to submit their report on
31st December 1985. After that, the recom-
mendatlons will be available.

So far as the Constitution of the
Committee is concerned, its Chairman is
Shri K.N. Ardhanarceswaran, . Sarvashri
K. Sundararajulu R.V. Gupta, R. Partha-
sarathy, K.B. Lal, Mohan Kanda, V.K.
Mittal (who is the Registrar of Cooperatlve
Societies, U.P.), Rai Singh, as also represen-
tatives of the Natiopal Bank for Agnculture
and Rural Development, Bombay, and the
Director, Institute of Rural Management,
Anand are members. Shri B.K. Sinba is the

- Membcr-Secretary. This is the constitution
--of the Committee. The Conference df the

Secretaries and Ministers of Co-operation
held on the 28th and 30th October had also

- made certain recommendations which we are

examining. . G

SHRI VIJAY N.- PATIL : 1 would like
issued to the States. And, from the names of
the members I find that there is no member
from Mabharashtra where there is lot of
cooperative movement.

SHRI YOGENDRA MAKWANA : A
member from Maharashtra is already.. tlnre
The member from -Bombay is from Maha-
rashtra. If the Hon. Member wants :I.can

. read out the name to him again. . . .1



DR. KRUPASINDHU BHOI : I want
to know ..(Interruption).

MR. SPEAKER : Shri Jagannath Patnaik.
Absent. Qn. 298. Dr. Krupasindhu Bhoi.

SHRI YOGENDRA MAKWANA : The
representative of the NABARD with Head
guarters at Bombay is also there on the
Committe.

Sir, he wanted to know the guidelines, 1
am tellihg him.

MR. SPEAKER : I have taken up Qn.
298.

SHRI VIJAY N. PATIL: Dr.
wants to put a supplementary question.

Bhoi

MR. SPEAKER : I have taken up Qn.
298 pew.

Area under cultivation and production
of foodgrains

+

*298. DR. KRUPASINDHU BHOI :
SHRI MANVENDRA SINGH :

~ Will the Minister of AGRICULTURE be
pleased to state :

(a) total area under cultivation in the
country 1984 and 1985 (upto 30 June, 1985);

(b) production of foodgrains per acre
and crop intensity in the country during
1984 and 1985 (upto 30 June, 1985); and

(c) the total area under irrigation in the
country as on 1-4-1985 ?

THE MINISTER OF AGRICULTURE
(8. BUTA SINGH) : |a) to (c) A Statement
is given below.

Statement

(8) Total area under cultivation (net
area sown) in the country is normally around
142 million hectares. The gross cropped area
during 1983-84 and 1984-85 is estimated to
be 179.7 million hectares.and 175.6 million
hectares respectively.
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Year Production of Cropping
foodgrains per intensity
hectare (Kgs.) (Per cent

1983-84 1162 126.5

1984-85 1154 123.7

(c) Actual figures of irrigated area collec-
ted as a part of land use statistics become
available with a time lag of about three years.
According to the latest available statistics,
net irrigated area and gross irrigated area in
1981-82 was 39.7 million hectares and 51.61
million hectares respectively. According to
Seventh Plan document, total utilisation of
irrigation during 1984-85 was estimated at
60.4 million hectares.

DR. KRUPASINDHU BHOI: 1 am
lucky to get an apswer from the Hon.
Minister, of Agriculture. When there is a
will, there is implementation, and when there
is no will there is a committee.

1 wanted to know from the Hon, Minister
the total arca under cultivation in the country.
He has replied that the total area under
cultivation is around 142 million hectares.

MR. SPEAKER : Why are you reading
from the reply ?

DR. KRUPASINDHU BHOI : I want a
clarification. He also says that the gross
cropped area during 1983-84 and 1984-85
is estimated to be 179.7 million hectares and
175.6 million hectares respectively. I want to
know why there is a gap between these two,
because it has not been explained properly.

S. BUTA SINGH : When we say net
area we mean that there is only one crop;
when we say gross cropped area it includes
some arecas where you can have two to three
crops during a year. Therefore, it becomes
gross cropped area.

MR. SPEAKER : You send him some
seeds and make him a farmer first,
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DR. KRUPASINDHU BHOI : Now I
will put my question. The production of
foodgrains per hectare is 11.62 quintals and
11.54 quintals - during the last two years,
Further, if this ratio is kept I want to know
if we can achieve our goal or reaching
the target of any other developing country
comparable to India, if not of any developed
country. At the same time, the total utilisa-
tion of irrigation during the year 1984-85
was estimated at 60.4 million hectares; and in
1981-82~he says—it was 51.61 million
hectares. So, I want to know why there is a
gap between these two, whether there is a
deficiency of water or there is any problem
with water management, whether we are
getting any financial assistance for this, and
whether there is any scheme envisaged in the
Seventh Five Year Plan or not.

S. BUTA SINGH : Iam sorry, I am not
able to get the import of the question.

It is already very clear from the state-
ment itself that the net irrigated area has in-
creased, from 39.7 million hectares to 51.61
million hectares. Similarly we propose to add
more irrigated areas to our net cultivated
area. This is how we tackle the food produc-
tion. There is always scope for increasing
the productivity, which is receiving our atten-
tion. We are trying to see that in this part
of the world, India becomes a leading country
in the per hectare productivity in foodgrains.
I am happy to share with the august House
the information that in Punjab and Haryana
we are doing well—as good as China, the
most advanced country in agriculture in this
part of the world, is doing. This techbique
bas to be taken to western and eastern parts
of thé country. Wherever facilities like irri-
gatian are available, it has been proved that
we can do it. We have done in West Bengal
in wheat and rice. We can do it in other
parts of the country and we are trying.

WRITTEN ANSWERS TO QUESTIONS

(Translation]

Programme on working of D.D.A.
' Telecast on T.V.

$285. SHRI JAGANNATH CHOU-
DHARY : Will the Minister of URBAN
DEVELOPMENT be pleased to state :
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(a) whether a programme on the working
of Delhi Development Authority was telecast
on T.V. on 4 November, 1985 in which
Chairman and Deputy Chairman of DDA
and general public participated; and

(b) if so, reaction of Government to the
matters raised during that discussion ?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
(SHRI DALBIR SINGH) : (a) Yes, Sir.

(b) The main issues raised in the TV
telecast on the working of the DDA related
to :

(i) Corruption in the public interface
of DDA,

(ii) Quality of construction and
(iii) Improvement in working.

The Government attaches a great im-
portance to these issues and have been making
continues efforts to remedy the situation.

Following steps have been taken in this
direction :

(i) DDA has strengthened its Quality
Control Cell.

(ii) Disciplinary action has been
taken wherever officers have been
found wanting in integrity.

(iii) Supervision at different levels has
been intensified, There are more
and more surprise inspections at
work sites and checking of
materials.

Computerisation has been intro-
duced to bring in uniformity and
close monitoring.

Tata Consultancy Services have
been engaged to study and suggest
streamlining of the work of the
Organisation.

(iv)

W)

Central Legislation on Construction
Labour

*291. SHRI B. V. DESAI: Will the
Minister of LABOUR be pleased to state:



31 Written Answers .= -

. . (@). whether the National Campaign om-

mittee. for Central Legislation on Construc- .
tion. Labour met him on 7 November,. 1985 -
to stress the urgent néed to regulate the con- .

dition of their employment;

* (b} if so, whether the Committee which
had prepared the draft outline of a compre-
hensive labour bill submitted the same to
lnm, :

\c\ if so, whether Government have exa-
mined the draft outline of the bill;

'~ (d) 'to what extent the demands for
central legislation have been accepted by
Government; and

(e) if not, the reasons therefor ?

THE MINISTER OF STATE IN THE
MINISTRY OF LABQUR ‘(SHRI T.
ANJIAH) : (a) Yes, Sir. They met me on
6.11.1985 (and not on 7.11.1985).

(b) to (¢)- A Statemént is given below.
+ 4. . Statement

. .No, Sir. However, the National Seminar

on Construction Labour which led to forma-

tion of the National Campaign Committee
has recommended that there should be a
Centra) Legislation for workers in the Build-
ing and Construction Industry. The conclu-
sions of the Seminar in brief are as under :—

(a) There should be a Central Legisla-
tion for regulating thé employment
of censtruction labour and construc-
tion activity, minimum guaranteed
wages and providing for social

*  security and social welfare measures.

(b) The regulation of employment and

eosuring of social security and

. social welfare measures should be

entrusted to an autopomous Insti-

tution or agency which should be a
tripartite body.

(c) The regulation of employrhent shall
be realised by registration of workers
" as well as contractors and builders

.which will shut out any construction .
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activity outside the purview of the

(d) The said institution should be em-.
powered. to determine wage structure,
‘management of security and welfare

' funds, and immediate resolution of'
disputes. . .

The Seminar has entrusted the task of
drafting a model Bill to the National Cam-
paign Committee. The National Campaign.
Committee has requested the Government to
consider the model Bill once it is drafted
and presented to the Government.

Contribution to be paid by F.C.I. to
Sindri Notified Area Committee

*205. SHRI BASUDEB AGHARIA :
Will the Minister of AGRICULTURE be
pleased to state :

(a) whether there is any controversy bet- .
ween Sindri Unit of the Fertilizer Corpora-
tion of India and the Bihar Government over
the contribution to be paid to the- Sindri.
Notified Area Committee and if so, the facts.
thereof; ‘

(b) whether it is a fact that due to non-
contribution by the Sindri Unit of the Ferti-
lizer Corporation of India, the workers of the
Notified Area Committee could not get their
pay for the last five months; and '

() if so, the remedial steps taken in this
regard ?

THE MINISTER OF AGRICULTURE
(S. BUTA SINGH) : (a) Though there is no
dispute between the Sindri Unit of Fertilizer
Corporation of India and the Bihar Govern-
ment over the contribution to be paid to the
Notified Area Committee, the company has
sought exemption from levy of Education and
Health Cesses.

(b) No, Sir.

(c) Does not arise.

. Commercial advertising in
rural areas

%297, SHRI JAGANNATH PATTNAIK :
Will the Minister.of INFORMATION . AND
BROADCASTING be pleased to state ;- - - -
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(a) whether Government have made Annexure
arrangements for launching commercial ad- ,
vertising in rural areas of the country; List of AIR Stations (State-wise) on

which commercial on the primary

. - ntroduced
(b) if so, the number of Radio stations, channel phase-1I were intr

for broadcasting commercial advertisements,

State-wise; Gujarat
1. Ahmedabad
. 2. Baroda
(c) amount of money the new programme : Raikot
is expected to to fetch; and 3. Rajkot-
Karnataka
(d) whether some provision has been 4. Bangalore
made for the advertisements which are useful s. Bhadravati
for rural development and whether some '
concessions will be given for such advertise- 6. Dharwad
ments ? 7. Gulbarga
8. Mangalore
THE MINISTER OF STATE OF THE 9. Mysore

MINISTRY OF INFORMATION AND
BROADCASTING (SHRI V.N. GADGIL) : Madhya Pradesh
(a) to (d). A statement is given below,

10. Bhopal
11. Gwalior

Statement 12. Indore
With effect from January, 1985, com- 13. ]ab.alpur
i ’ 14. Raipur

mercial advertisements have been introduced
from the primary channels of 55 AIR Sta-
tions with reference to programmes like Rural Magaharashtra
Programmes, thosc meant for Women,

Listeners choice, Film music etc. The trans- 15. Bombay
missions from primary channels have an ex- 16. Aurangabad
tensive coverage. Therefore the benefit of

advertisements is reaching the rural com- 17. Jalgaon
munity also. The Annexure showing the 18. Nagpur
State-wise distribution of the 55 AIR stations 19. Panaji

where from commercials are going on in the

. .. 20. Parbhani
primary channels is given below.

21. Pune
22. Ratnagiri
2. During April-October 1985 a gross 23. Sangli
revenue of Rs. 18.75 lakhs has been earned )
from such advertisements over the primary
channels. The scheme is picking up. : West Bengal
' 24, Calcutta
25. Siliguri

3. In the booking of advertisements, due .
attention is paid to the inclusion of items 26. Gauhati
which would be relevant to the- target
audience. The rates for spots and sponsor- Punjab and Himachal Pradesh
ship of rural programmes are lower than the '
corresponding rates for more popular pro- 27.  Jullundur
grammes, 28. Simla



35

Kerala

29,
30.

31.

Orissa

32,
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Calicut
Trichur
Trivandrum

Cuttack

Union Territory

33.
34,

Delhi
Rohtak

Apdhra Pradesh

35. Hyderabad

36. Cuddapah

37. Vijayawada

38. Visakhapatnam
Rajasthan

39. Jaipur

40, Bikaner

41. Jodhpur

Uttar Pradesh

42. Allahabad
43. Gorakhpur
44, Lucknow
45. Mathura
46. Rampur
47. Varanasi

. Tamil Nadu
48. Madras
49. Coimbatore
50. ‘Pondicherry
51. Tiruchirapalli

Bihar

52. Patna
53. Ranchi

Jammu & Kashmir

54.
55.

Jammu

Srinagar
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'Encroachment on Government Land
in Delhi

¥299. SHRI KAMAL NATH : Will the
Minister of URBAN DEVELOPMENT be
pleased to state :

(a) whether there is considerable growth
of encroachment on Government land in
Delhi;

(b) whether a nuchr of Jhuggies are
coming up rapidly on public land; and

(c) if sc, the remedial measures being
taken to curb these activities ?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
(SHRI DALBIR SINGH) : (a) to (c). There
has been no perceptible growth of encroach-
ment and jhuggis on Government/public lands
in Delhi in recent past.

Instructions have been issued by Govern-
ment to land owning agencies and local
authorities to take prompt action to prevent
any expansion of encroachment on public
property and to fix responsibility for the pur-
pose at sufficiently high level.

Expansion of the network of song and
drama division, field publicity etc,

*300. PROF. NARAIN CHAND
PARASHAR : Will the Minister of INFOR-
MATION AND BROADCASTING be
pleased to state :

(a) whether any proposal for the ex-
pansion of the network of the Song and
Drama Division, Field Publicity, and Research
and Development of All India Radio bave
been approved and included in the Seventh
Five Year Plan;

(b) if so, the details of the proposed ex-
pansion in each of the three units; and

(c) the schemes approved for this purpose
for the first year of the Plan, alongwith their
locations ?

THE MINISTER OF STATE OF THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI V. N, GADGIL):
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(a) Yes, Sir. Proposals for the expansion of
the Song and Drama Division, Field Publicity
and Research and Development of ALL
INDIA RADIO have been approved and in-
cluded in the 7th Five Year Plan;

(b) Under 7th Five Year Plan, the ex-
pansion proposed in each of the three units
are as follows :.

(1) Song and Drama Division :—10 pro-
gramme  designing units, one
Regional Centre at Trivandrum and
three Border Sub-Centres (one each
at Jammu, Gangtok and Pithora-
garh) are proposed to be opened
besides strengthening of the HQrs.
and Rabindra Rangshala.

(2) Field Publicity Djrectorate :—5 Re-
gional Offices, 70 Field Publicity
Units and 3 zonal Programme De-

signing Centres are proposed to be
set up.

(3) Research and Development Organisa-
tion of ALL INDIA RADIO : 1t
will take up new R&D Projects
for AIR and Doordarshan in the
following areas :

(i) Propagation studies for long
distance reception of TV

(ii) VHF propagation in the semi-
shadow zone

(iii) VHF propagation overmixed
land and sea paths

(iv) Dual ' Sound Transmission
in TV

(v) Development of baseband
unit for a 5-channel PCM
studio-transmitter link

(vi) Microprocessor based per-
centage modulation indication
system for MF and HF trans-
mitters

(vii) Development of high gain FM
Link aerials

(viii) Development of stereo encoder

and de-coder for stereophony

(ix) acoustics studies

(x) On bandwidth requirement
using trepezoidal modulation

(xi) Signal generator for TVRO/RN
terminal testmg

(c) The following are the schemes appro-
ved for this purpose for the 1st year of the
Plan alongwith their locations :

()

)

€))

Song and Drama Division :

(i) Setting up Pilot Project Scheme
(Shillong) for utilisation of
Folk Forms of Tribal areas of
Eastern Zone.

(ii) Setting up Regional Office at
Trivandrum.

(iii) Setting up 3 Sub-centres under
Border Publicity Schemes one
each at Gangtok, Jammu
and Pithoragarh/Gopeshwar/
Srinagar.

(iv) Utilisation of Rabindra Rang-
shala.

(v) Programme designing units one
at HQrs. and 9 at regional
centres.

(vi) Strengthening of HQrs.

Field Publicity Directorate : Setting
up of one Regional Office and 14
Field Publicity Units. Their loca-
tions are yet to be decided.

Research and Development of ALL
INDIA RADIO :—1t will take up
Research work on the continuing
schemes, which are a spill over from
the 6th Plan, and preliminary
Studies as well as R&D for some
of the new schemes mentioned
against (b) above.
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Foreign exchange spent on telecast
of foreign plays, music

*301. SHRI MOOL CHAND DAGA :
Will the Minister of INFORMATION AND
BROADCASTING be pleased to state :

(a) the amount spent in foreign exchange
during 1984-85 on telecast of foreign plays,
music, sports events and other series, item-
wise;

(b) whether such telecasts are on recip-
rocal basis;

(c) the grounds for the above displays,
method of their selection and their impact on
our culture; and
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(d) India’s yearly earning through exports
of Video Cassettes on the above items ? -

i

THE MINISTER OF STATE OF THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI V. N. GADGIL) :
(a) and (c): A statement is given below.

(b) These telecasts are not on reciprocal
basis. They are commercial transactions as
per programme requirements.

(d) Doordarshan has yet to start expor-
ting Video Cassettcs on commercial basis. An
agent has been already appointed by Doordar-
shan for promoting its programmes for sale
abroad.

Statement

(I) The details of amount spent in foreign exchange during 1984-85 in respect of
telecast of foreign plays, music, sports and other series are given as under :-

S. No. Source Programme details Date Amount of Payment
1 2 3 4 5
1, ABU Malaysia ABU Contribution Sports 24.4.84 US $§ 4,500
Fund-Ist July, 1983 to
June, 1984
2. B.B.C. Yes Minister Series-111" 7.5.84 £ 2,800
3. ABU Malaysia Los Angles Olympic
contribution to ABU 29.6.84 US § 35,000
4. ABU Malaysia World Cup Football
1984-2nd contribution 10.10.84 SF 3,370
5. Fairmount The Odd Couple 13.11.84 US $ 13,550
6. Fairmount Star Trek 13.11.84 "US $§ 48,360
7. Fairmount Lucy Show 13.11.84 US $ 13,390
8. Brite Star Olympic Games—Hockey 2.12.84 USs $ 5,533
9. B.B.C. The living Planet 4.12.84 £ 19,200
10. B.B.C. Good Bye Mr. Kent 4.12.84 £ 2,800
11. B.B.C. “Sorry Series-1 4.12.84 £ 2,400
12, Thames TV Jamie and The Magic Torch 6.12.84 £ 4,500
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2 3 4 5
'13. BB.C. The computer Programme 11.2.84 £ 3,500
14. ABU Malaysia ABU Contribution Sports
Fund-July 1984 to June 1985  22.2.85 US $ 450
15. B.B.C. - Wimbledon-1984 27.2.85 £ 1,000
16. ANZ Bank. Head  World Cup Cricket, 1985 9.3.85 US § 57,200
Office. 20 Martin AS § 3,700
Place. Sydney,
(Australia)
17. ABU Malaysia 1984 European Champion-
ship 12.3.85 US $§ 330
18. ABU Malaysia Asian National Cup 12.3.85 US $ 340
19. ABU Malaysia Asian National Cup 12.3.85 US § 330
20. B.B.C. Sorry Series-111 12.3.85 £ 1,800
21. Fairmount Lucy Show 17.3.85 US $ 4,120
22. B.B.C. Target Series-1 25.3.85 £ 1,200
23. B.B.C. Target Series-11 25.3.85 £ 6,400
24. ABU Los Angles Olympic 25.3.85 US § 40,103
© 25. Hanson
International Fraggle Roak 28.3.85 US $ 18,000
26. Jasmine Enterprise  Project UFO 28.3.85 US § 36,400
27. Bangladesh TV 2nd Asia Cup Hockey
Tournament 28.3.85 US $ 600
28. Channel 9 Sydney  US Open Tennis 1984 28.3.85 AS § 5,112

¥302. SHRI
MUNDACKAL :

II. There is a great demand for telecast of foreign serials, music, and sports events
held in foreign countries especially in which Indians take part.Selection is made by a preview
Committee, taking into copsideration their suitability, entertainment or educative value, rates
on which these are offered and demands from public for their telecast.Some events are telecast

* direct as well. Since these programmes are mainly meant for entertainment, their impact on
Indian culture has not been adverse.

Wil

GEORGE
the

Development of coconut plantation

JOSEPH
Minister of

AGRICULTURE be pleased to state :

(a) how much amount has been provided

for the development of coconut plantation in
the Seventh Five Year Plan;

(b) considering root

welt disease of

coconut and the very low price for coconut

oil and copra,

whether

Government are

considering to fix a minimum price for this

commodity; and

(c) considering the surplus production of

coconut this year,

whether

Government

propose to export copra by giving subsidy to -
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the weaker sections among the farmers as
was done for exporting -rubber in 1971 ?

THE MINISTER OF AGRICULTURE
(S. BUTA SINGH): (a) An outlay of
Rs. 5 crore has been provided as Central
share for development of coconut in the
Seventh Five Year Plan.

(b) State Government of Kerala have
introduced a scheme for purchase of copra
this year at Rs. 1200/- per quintal. There is
a proposal with the Government of India for
market intervention operation for copra in
collaboration with the State Government to
help the coconut farmers.

(c) There is no proposal to export copra
on large scale at present. However, it has
been decided to allow export of copraf
coconut products to Nepal upto 500 metric
tonnes during 1985-86.

Adverse effects of pesticides

*303. SHRI P. R. KUMARA-
MANGALAM : Will the Minister of
AGRICULTURE be pleased to state :

(a) whether it is a fact that the increased
use of pesticides is resulting in heavy toll of
human and animal life and ecological imba-
lances and if so, the remedial steps taken or
proposed to be taken;

(b) whether statistics are available on the
effect of pesticides on human life in the
country and if so, tke details thereof;

(c) whether these pesticides are more
harmful to under-nourished persons exposed
to them; and

(d) the quantity of pesticides imported
and value thereof in foreign exchange during
the last three years ?

THE MINISTER OF AGRICULTURE
(S. BUTA SINGH) : (a) to (c). Itis not a
fact that the increased use of pesticides is
resulting in heavy toll of human and animal
life and ecological imbalances. It is a fact
that though all pesticides are poisonous in
nature, but they do not produce any harmful
effect if used judiciously and as per the
elaborate instructions prescribed.
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2. The consumption of pesticides in the
country, at present, is very low as compared
to many other countries. The consumption
per hectare per annum in India is only 295
grams, which is nearly half the quantity used
in the United States of America, one-thirticth
of the quantity used in Japan and one-fortieth
of the quantity used in Hungary and Italy.

3. While registering the pesticides, due
care is taken by the Statutory Registration
Committee to ensure that adequate safety
precautions are laid down and further that
the level of residues are within the prescribed
tolerance limits. The dosages of pesticides,
the mode of use, the precautions to be taken
are all clearly prescribed. These requirements
form part of the instructions contained in
the labels and leaflets supplied with the
containers of pesticides. The Registration
Committee also insists on generation and
submission by the registrants, of health
monitoring data on workers who are engaged °
in spraying operations under normal agricu-
Itural practices. If, based on national and
international studies, any pesticide is found
to have undesirable effects on human beings,
animals or on any other component of the
environment, the Registration Committee
may decide to ban or restrict the use of or
phase out the particular pesticide. So far,
the Registration Committee has refused or
postponed registration of 18 pesticides,
phased out two; refused import of another
two and allowed only restricted use of two
other pesticides.

4, There are no countrywide statistics
available on effect of pesticides on human
health. However, there have been sporadic
reports about accidental poisoning due to

~ negligence in the use of the pesticides.

5. There is no scientific information
available as regards the effect of pesticides
on undernourished persons.

(d) As contained in the publication
‘Monthly Statistics of the Foreign Trade of
India’ of the Directorate General of Com-
mercial Intelligence and Statistics, Calcutta,
the following quantities of pesticides including
insecticides, fungicides, weed killers "etc.,
were imported during the years 1981-82 and
1982-83 (upto February 1983) :
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Yesr Qty in tonnes Approximate
. Value (Rs. in
lakhs)

1981-82 4,393 (Revised 1,200
Figures)

1982-83  11,692* 2,900

(Upto

February,

1983)

(* Based on advance data with Direc-
torate General of Commercial Intelli-
gence & Statistics)

The information for the
period has not become available.

subsequent

The information about the imports, the
names of the pesticides imported and the
countries of their export is published in the
publication entitled ‘Monthly Statistics of
the Foreign Trade of India-Vol. II-Imports’,
copies of which are made available in the
Parliament Library.

Allotment of additional plots to
Government Servants Co-Operative
House Building Society, Vasant
‘Vibar By DDA

3039. SHRI KAMMODILAL JATAV :
Will the Minister of URBAN DEVELOP-
MENT be pleased to state :

(a) whether a proposal of the Govern-
ment Servants Cooperative House Building
Society, Vasant Vihar, New Delbi for allot-
ment of land for development of additional
plots in Shantiniketan is under consideration
of the DDA; and

(b) if so, the details of the proposal
under consideration and the approximate
time by which the proposal for additional
plots is likely to be approved ?

-THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
(SHRI DALBIR SINGH) : (a) No, Sir.
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(b) Question does not arise.

Import of Skimmed Milk Powder

3040. SHRI K. RAMACHANDRA
REDDY : Will the Minister of AGRI-
CULTURE be pleased to state :

(a) month-wise quantity of skimmed
milk powder received/procured from abroad,
country-of-origin-wise during Sixth Plan
period and how it was utilised;

(b) how much of the skimmed milk
powder received from abroad was kept in
buffer stock and the quantity thus available
on Ist April during Sixth Plan period, year-
wise; and

(c) whether any  commercial import of
skimmed milk powder is proposed 'during
Seventh Plan period and if so, reasons for
reversing policy after a decade ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE AND
COOPERATION (SHRI YOGENDRA
MAKWANA) : (a) The quarterwise receipt
of skimmed milk powder (SMP) from
European Economic Community (EEC)
Cooperative League of USA (CLUSA) and
World Food Programme (WEFP) by the:
Indian Dairy Corporation (IDC) under
Operation Flood Programme during 1980
to 1985 is furnished in the statement given
below. The SMP received under Operation
Flood-1 was supplied to metro dairies and
Pilot Project/Sugam Dairy, Boroda. The
SMP received from EEC under Operation
Flood-II Project was pooled with indigenously
procured SMP and issued by the 1DC to the
-public and cooperative dairies. After meeting
the requiren'ent of liquid milk plants for
regeneration into milk, a limited quantity of
commodities was issucd to the dairies in
1980 and 1981 for manufacture of baby food
and ghee. However, from 1982, the com-
modities have been allotted by the IDC to
the public and cooperative dairy plants for
regeneration into milk only.

(b) The pooled buffer stock of SMP
available at the beginning of each financial
year during the Sixth Plan period is as
under :
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Quantity in metric tonne
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(c) There is no proposal under conside-
ration at this stage for commercial import

o :‘;:'l: oo lgggi of 8.M.P. during the Seventh Plan period.
Ist April, 1982 23,736
1st April, 1983 19,900
Ist April, 1984 1,446
Statement
(Quantity in M.T.)
Months 1980 1981 1982 1983 1984 1985
A. FromE.E. C.
January-March 11765 8448 31893 5503 6695 21614
April-June 500 3100 2558 Nil 21355 2378
(Prov.)
July-September 2283 18146 14867 Nil 5500 Nil
October-December 2300 10500 14645 1000 500 —
B. From CLUSA
April-June —_ —_ — — 9754 —_
July-September - — — —_ 2113 —_
October-December —_ —_ — _— 6680 —
January-March —_— — — _— —_ 1287
C. From W.F.P.
January-March 352 995 ) 27 (adjustment)
(of earlier quarter)
April-June 3327 24717 —_—
July-September 959 1349
October-December Nil Nil —

Upgrading of Nizamapatnam Fishing
Harbour into minor port

3041. SHRI C. SAMBU : Will the
Minister of AGRICULTURE be pleased to
state :

(a) whether any survey was conducted to
upgrade Nizamapatnam Fishing Harbour
into minor port; and

(b) whether there is any proposal to
include this scheme in the next Five Year

Plan particularly taking into consideration
the iofrastructure facilities and favourable
conditions for converting the fishing harbour
to minor port ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE AND
COOPERATION (SHRI YOGENDRA
MAKWANA) : (a) and (b). The fishing
harbour at Nizamapatnam is under construc-
tion. Survey required for converting the
fishing harbour at Nizamapatnam to minor
port is to be conducted by the State Govern-
ment. ‘
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Development of Fishery Resources

3042. SHRI SANAT KUMAR
MANDAL : Will the Minister of AGRI-
CULTURE be pleased to state :

(a) whether while addressing the 23rd
session of the UN’s Food and Agricuiture
Organisation (FAO) on 13 .November, 1985,
he had suggested evolving global policies and
programmes of action for orderly develop-
ment and management of World’s fishery
resources; and

(b) if so, what steps have been taken or
proposed in this behalf so far as Indian
fishery industry is concerned ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE AND
COOPERATION (SHRI ' YOGENDRA
MAKWANA) : (a) Yes, Sir.

(b) The following measures have already
been taken by the Government for the deve-
lopment of fisheries industry in the country :

(i) Augmentation of deep sea fishing
fleet through a judicious mix of
indigenous, imported and chartered
fishing vessels.

(ii) Providing 33 per cent subsidy on the
cost of indigenously constructed deep
sea fishing vessels.

(iii) Providing loans on soft terms for

purchase of fishing vessels through

the Shipping Development Fund

Committee (SDFC).

(iv) Promotion of joint venture pro-
gramme with foreign  fishing
industry.

(v) Augmentation of fisheries survey in
the EEZ.

Training of fishery operatives for
creating a cadre of trained man
power for manning the deep sea
fishing vessels.

(vi)

(vii) Assistance for construction of fishing
harbours at major and minor ports
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and of landing and Dberthing
facilities at smaller fishing centres.

(viii) Regulation' of fishing by foreign
vessels in the EEZ by promulgating
the MZI (Regulation of fishing by
foreign vessels) Act, 1981.

Telecast of programmes on
public sector

3043. SHRI Y. S. MAHAJAN : Will the
Minister of INFORMATION AND BROAD-
CASTING be pleased to state :

(a) the details of programmes on public
sector telecast by Doordarshan during the
last two years; and

(b) whether these programmes were tele-
cast free of cost or some nominal fee was
charged for each programme, and if so, the
quantum of fee charged ?

THE MINISTER OF STATE OF THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI V. N. GADGIL) :
(a) The details of the programmes on Public
Sector telecast by Doordarshan are being
collected and will be laid on the Table of the
House in due course.

(b) The programmes on Public Sector
are telecast by Doordarshan free of cost.

Telecast/Broadcast of programmes
regarding national unity
and integrity

3044, SHRI SRIBALLAYV PANIGRAHI ¢
Will the Minister of INFORMATION AND
BROADCASTING be pleased to state :

(a) whether Government have made pro-
per arrangements for programmes on AIR
and TV for raising people’s consciousness
about national unity and intergrity; and

(b) if so, the details of the guidelines
issued in this regard ?

THE MINISTER OF STATE OF THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI V. N. GADGIL) :
(a) Yes, Sir,



51 . Written Answers

(b) Extracts from the policy guidelines
given to Official Media including All India
Radio and Doordarshan are reproduced
below :

“Government is committed towards
the establishment of an egalitarian
society and to promote social and eco-
nomic justice for all in the country.
The official media units have to play a
vital role in the context of overall
development strategies and programmes
of the Government. The various pro-
cesses of thinking, planning and
execution of publicity programmes
have to be tuned to the efforts in
these directions. People have to be
mobilised towards the goals set by the
Government and public support muste-
red for the programmes. The official
media have, therefore, an obligation to
provide information and build up
motivation in support of such pro-
grammes and policies. It is in this
context that the activities of the media
should become an input in the nation
building tasks. They must strengthen
the confidence of the people, promote
the concept of self-reliance and enco-
urage forces of national unity and
integrity.

2. All this has to be done by the
official media with a certain degree of
creativity, originality and ingenuity so
that the official media remain credible
as well as interesting to all sections of
society and specially the youth of the
country.”

‘ Based on these guidelines AIR Stations
and Doordarshan Kendras present pro-
grammes in different formats.

Assistance to Tamil Nadu Housing
Board and Tamil Nadu Slum
Clearanee Board

3045. SHRI N. DENNIS : Will the
Minister of URBAN DEVELOPMENT be
pleased to state :

{a) whether Central Goverhment have
provided large financial assistance to the
Tamil Nadu Housing Board and Tamil Naduy
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Slum Clearance Board during the last three
years; and ‘

(b) if so, the details thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
(SHRI DALBIR SINGH) : (a) and (§). The
Financial assistance is provided to the State
Governments in the shape of block loans
and block grants without being tied to apy
particular Scheme or head of development.
Housing being a State subject, the States/
Union Territories are free to utilise the finan-
cial assistance according to their priorities,

Guidance to farmers in use of
Fertilizers

3046. SHRI ANANTA PRASAD SETHI :
Will the Minister of AGRICULTURE be
pleased to state :

(a) the details regarding the average dose
of fertiliser used for cultivation of rice, wheat
jute and other commercial crops;

(b) the arrangements made by Govern-
ment to guide the farmers in this regard;

(c) whether it is a.fact that excess use of
fertilizers has adversely affected the soil;
and

(d) if so, the steps, Government propose
to take to tackle the problem ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE AND
COOPERATION (SHRI  YOGENDRA
MAKWANA): (a) There is no system of
maintaining data on dosage of fertiliser used
in different crops. However, All India estima-
ted average fertiliser consumption in 1984-85
was 48.39 kg per ha.

(b) Following arrangements have been
made by the Government to guide the
farmers regarding fertiliser use;

(1) The State Governments through
their net work of Soil Testing
Laboratories and Extension agencies
advise the farmers on balanced and
cfficient use of fertilisers/manures,
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(2) Under thé ‘Training and Visits® sys-
tem Being ifiplemented in 14 major
States, viz. Andhra Pradesh, Assam,
Bihar, Gujarat,Haryana, Jammu and
Kashmir, Karnataka, Kerala,
Mahardshtra, Madhya Pradesh,
Orissa, Rajasthan, Tamil Nadu and
West Bengal, latest technology is
transferred to the farmers from Re-
search Scientists through subject
mdtter Specialists/Extension Officers/
Village Level Workers through
fortnightly visits.

(3) Under the ‘farmers exchange pro-
gramme' their visits are arranged
to the other States to acquaint them
with the modern crop production
technology.

(4) Indian Council of Agricultural
Research in association with their
chain of Research Institutes and the
State  Agricultural Universities
operate through their Krishi Vigyan
Kendras, Lab to Land programmes
and National demonstrations.

(5) Intensive Fertiliser Promotion cam-
paign has been launched through
lead fertiliser manufacturers in 104
selected districts which have suffi-
cient rainfall/good irrigation but
low fertiliser consumption.

(c) and (d). In view of the consumption
of fertiliser being low, the question does not
arise.

Elimination of middlemen layers

3047. SHRI ANADI CHARAN DAS :
Will the Minister of AGRICULTURE be
pleased to state :

(a) whether it is a fact that middlemen
are responsible for reducing the income of
self-employed producers in the country as
well as secondary sectors and even in the
tertiary sector; and

(b) steps taken by Government to elimi-
nate middlemen layers from every economic
activity in the country ?
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THE MINISTER OF STATE IN THE
DEPARTMENT OF RURAL DEVELOP-
MENT (SHRI CHANDULAL CHNDRA-
KAR) : (a) Under Integrated Rural
Development programme  opportunities
for self-employment are created for IRDP
beneficiaries in primary, secondary and
tertiary sectors. In order to secure the
incomes estimated in the projects emphasis
is laid on improvement of backward and
forward linkages. The States have been
requested to ensure that various State Corpo-
ration/Cooperatives give direct support to
these beneficiaries. Where the existing orga-
nisations are not sufficient or capable of
giving the support new District Supply and
Marketing Societies or any other structure
suitable to the ' States can be set up by the
States for this purpose.

(b)Y It is desirable to eliminate exploita-
tion by middlemen in different economic
activities. The Government promotes coope-
ratives and other institutions for this purpose.
For instance, Food Corporation of India,
National Agriculture Marketing Federation,
Cotton Corporation of India, Khadi and
Village Industries Commission, Handicrafts
Board are some of the Central bodies fo
provide services and support to the produ-
cers. Similarly, Federations, Corporations,
Marketing Societies and bodies have been
set up by the States to save the producers
and self-employed people from exploitation.

Sugar released during festivals

3048. SHRI INDRAJIT GUPTA : Will
the Minister of FOOD AND CIVIL SUP-
PLIES be pleased to state :

(a) whether 7.63 lakh tonnes of sugar
was released on the eve of this year’s
Dusserah and Diwali festivals;

(b) if so, how this was allotted between
the public distribution system and free sale;

(c) whether sugar prices at this season
last year averaged Rs. 5.45 per kg. as com-
pared with Rs. 7.25 this year; and

(d) whether Government has any new
plan to check unrestricted profitecring in
sugar ?
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THE MINISTER OF STATE OF THE
MINISTRY OF FOOD AND CIVIL
SUPPLIES (SHRI K. P. SINGH DEO) :
(a) Yes, Sir.

(b) 3.63 lakh tonnes was released as levy
sugar for Public Distribution System and 4
lakh tonnes as free sale in open market.

(c) The average free sale retail sugar
prices in important markets during September
to November, 1985 was Rs. 6.71 per kg. as
against Rs. 5.37 per kg. during the corres-
ponding period last year.

(d) Government consider that the various
laws in force relating to profiteering and

blackmerketing are adequate to deal with the
situation,

Production of educational programmes

3049. SHRI JAGANNATH
PATTNAIK : Will the Minister of INFOR-
MATION AND BROADCASTING be
pleased to state :

(a) whether All India Radio has included
schemes for establishing a number of units
for production of educational programmes in
the Seventh Plan;

(b) whether the programmes on school,
university and adult education and sports
will be broadcast over a wide area; and

(c) whether Doordarshan is not in a
position to telecast all important matches of
cricket as well as hockey which are being
played in foreign countries with Indian teams?

THE MINISTER OF STATE OF THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI V. N.
GADGIL) : (a) and (b). At present, educa-
tion programme production units and sports
coverage cells are functioning respectively in
44 and 10 centres of All India Radio to
provide support and coverage to programmes
on education and sports. Under the 7th Five
Year Plan there is a proposal to augment
these units and cells for production of school,
university and adult education programmes,
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Statement-1 containing the list of the
centres broadcasting educational programme
and also the places where production units
are functioning at present is appended. State-
ment-II containing. A list of the Centres
where sport cells are functioning is at also
appended.

(c) Doordarshan tries to cover as many
important sports events at home and abroad
depending upon the availability of Trans-
mission time and satellite booking.

An effort is always made to obtain live
or deferred coverage of selected sports acti-
vities in foreign countries including cricket
and hockey matches.

Statement-]

Stations broadcasting education
programmes

. Trivandrum
. Calicut

. Madras

. Tiruchirapalli
. Bangalore

. Dharwad

. Hyderabad

. Vijayawada

O 0 N A WL bA W=

. Bombay

b
e

Pune

Y
—

. Nagpur

[N
[y°]

. Jalgaon
13. Panaji
14, Ahmedabad
15. Rajkot
16. Jaipur \
17. Udaipur
18. Delhi
19. Rohtak

. Jalandhar
21. Simla

. Jammu
23. Srinagar
24. Lucknow
25. Bhopal
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26,

27.
28.
29.
30.

31,

32,
33.
34.
35.
36.
37.
38.
39,
. Gorakhpur
41.
42.
43,
44,

45.

46.
47.
48.
49.

50.

Sl.

52.

53.
54.
5S.
56.

57.
58.

59.

61.

62.

63.
64.
65.

66.

67.

68.

69.
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Cuttack
Jeypore
Patna
Darbhanga
Calcutta

Kurseong
Gauhati
Shillong
Kohima
Port Blair
Dirbrugarh
Imphal
Aizwal
Ranchi

Jagdalpur
Agartala
Chbhatarpur
Sambalpur
Visakhapatnam
Cuddapah
Bhagalpur
Baroda
Bhuj
Trichur
Alleppy
Indore
Raipur
Gwalior
Jabalpur
Rewa
Ambikapur
Bikaner
Jodhpur

. Ajmer

Coimbatore
Tirunelveli
Allahabad
Najibabad
Varanasi
Aurangabad
Parbhani
Sangli
Ratnagiri
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70. Siliguri
71. Pondicherry
72. Gulbarga

73. Bhadrawati
74. Dibrugarh

Education programme production units
have been sanctioned at centres 1 to 44,

Statement-11

Air Stations where sports coverage
cell are function

. Delhi

—

. Bombay

. Calcutta

. Madras

. Bangalore
. Cuttack

. Hyderabad
. Jalandhar
. Lucknow
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Trivandrum
Norms of lending to cooperatives

3050. SHRI MOHANBHAI PATEL :
Will the Minister of AGRICULTURE be
pleased to state :

(a) whether National Bank for Agricul-
ture and Rural Development (NABARD) and
Union Government propose to evolve
different sets of norms of lending for co-
operatives functioning in States where there
is greater concentration of Scheduled Castes
and Scheduled Tribes population, small and
marginal farmers and other weaker sections
instead of going by the advanced and back-
ward States; and

(b) whether National Bank for Agricul-
ture and Rural Development propose
refinancing facilities for the investment on
consumer business by Cooperative Central
Banks ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE AND
COOPERATION (SHRI YOGENDRA
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MAKWANA) : (a) The flow of credit from
cooperative credit institutions is governed by
the norms prescribed by National Bank for
Agriculture and Rural Development from time
to time. These norms are prescribed on the
basis of seasonality discipline, level of
recovery, non-overdue cover, level of deposits,
owned funds and audit classification. The
norms are uniform for all States and Union
Territories. However, some of these norms
are relaxed in the case of cooperatively
weaker States particularly those States in the
North Eastern Region and also farmers be-
longing to weaker sections. Further a special
scheme is being finalised exclusively for the
benefit of Scheduled Castes and Scheduled
Tribes for the Seventh Plan period to
provide grant towards their share capital
requirement for borrowing from cooperative
institutions.

(b) No, Sir.

(Translation]
Coanstruction of flats by DDA

3051. SHRI BANWARI LAL BAIRWA :
Will the Minister of URBAN DEVELOP-
MENT be pleased to state :

(a) the reasons for which flats constructed
by DDA are not allotted for many years;

(b) number of the flats constructed by
Dethi Developmem Authority in each Group
during the year 1984-85 and the number of
the fats out of them which have already been
allotted; and

(c) the number of the flats proposed to
be constructed during the year 1985-86 and
the place-wise number of the flats constructed
so far ?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMBNT
(SHRI DALBIR SINGH) : (a) Flats are
offered/allotted as soon as the safiie Are
ready for handing over.

{b) The requisife information is as under :
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Flats constructed  Flats allotted/
allocated
MIG 1452 951
LIG 2364 2842
JANTA 281 2445

EWS 230 —_—

SES 2968 1718
Total 7295 7966

(c) 78520 flats of vanous catégories are
under construction at different places.

{English)
Release of leased properties

3052. SHRI K.S. RAO ; Will the
Minister of URBAN DEVELOPMENT be
pleased to state :

(a) whether Government have taken a
policy decision to release all leased properties
which have been used for more than 15

years,

(b) if 50, the details in this regard;

(c) whether Government hive diready
releases some leased residential/comtmercial
properties under the above policy; and

(d) if so, the details thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
(SHRI DALBIR SINGH) : (a) and (b). Yes,
Sir. As a policy, the leased prem;zes used for
residential purposes are releas after 10
years from the date of lease after obtaining
an undertaking from the landfords that they
would not lease the same for the next 3
years.

(c) and (d). The details of the leased
properties in Delhi released by the Directorate
of Estates are given in the statement below.
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Statement
List of leased praperties which were Released from time to time by the Direc-
tocate of Estates out of General pool in Delhi/New Delhi.
S1 No. Description of the Date of How used Date of Remarks
Property Leasing releasing
1. No. P-24, Green Park **Releasing
(FF), New Delhi 31.1.68 Residential 1.5.78 order has
2. No. F-2, Green Park been
(FF), New Delhi 17.2.68 —do— 1-6-78 issued but
3. No. 114, Sunder Nagar the posse-
(FF) Flat, New Delbi  27.8.55 —do—  13-6-78 (AN) ssion of
4. No. U-1, Green Park, the build-
New Delhi 1-3-68 —do— 23-9-78 ing has
5. No. 115, Sunder Nagar not been
(GF), New Delhi. 27-8-55 —do— 13-10-78 handed
6. Thapar House Commercial/ over to
New Delhi 21-11-55 | Office the land
accommoda- lords.
tion 20-11-80
7. First Floor Flat of No. (Requi-Resd  1-1-81
2-Pusa Road, sitioned)
New Delhi 12-4-43 converted
11-4-48 into lease.
8. Flat No. 11]12-Ansal Office Acco-
Bhawap, New Delhi 1-9-76 mmodation  2-8-81
9. Flat No. 1111-Ansal
Bhawan, New Delhi. 16-8-76 —do— 30-11-84 (AN)
10. GF (Eastern Side) of 2-
Pusa Road, New Delhi 1-8-48 —do— 20-5-85
11. Shriram Ipstitute Buil- |
ding, 19-University Road,
Delhi 1-7-54 —do— —_—
Import of deep sea fishing trawlers (a) the number of applications pending

with Government for import of deep sea

3053. PROF. P. J. KURIEN : Will the 0Osbiog trawlers, State-wisc;

Minister of AGRICULTURE be pleased to -

(b) the time by which these applications
state ; _

will be cleared;
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(c) whether Centre gives special assistance
to States to enable them to augment their
fleet of trawlers; and

(d) if so, the details thereof and the
States that have availed of this assistance ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE AND
COOPERATION (SHRI YOGENDRA
MAKWANA) : (a) The pumber of applica-
tions for import of deep sea fishing vessels
under the schemes of general imports 100 per
cent export oriented schemes and against
charter obligation pending consideration by
the Fishing Vessels Acquisition Committee are
State-wise as follows :

Name of State No. of appli-

cations
Uttar Pradesh 2
Delhi 7
Andhra Pradesh 11
Mabharashtra 2
West Bengal 2
Madras 6
Kerala 1
Pondicherry 1
Orissa 2

(b) Applications for import are consi-
dered on the merits of each case subject to
fulfilment of stipulations concerning design,
price and other relevant factors. As such no
time limit is prescribed for clearing the
applications.

(c) No, Sir.
(d) Does not arise.

(Translation)

Linkipg of villages with the Pucca
Roads

3054. SHRI SARFARAZ AHMAD :

Will the Minister of AGRICULTURE be

pleased to state :
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(a) the number of the villages linked
with pucca roads so far and the number of
the villages proposed to be linked with
pucta roads during the Seventh Five Year
Plan; and "

(b) the number of the villages which
still remain to be linked with pucca roads
and the time by which these villages will be

- linked with pucca roads ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF RURAL (SHRI
CHANDULAL CHANDRAKAR) : (a) As on
1.4.85, 77888 villages with population over
1000 were connected by all weather roads
under the Minimum Needs Programme
(MNP). During the Seventh Plan about
24000 villages with population over 1000 are
proposed to be connected by all weather
roads under MNP,

(b) As on 1.4.85, 48129 villages with
population falling within the MNP norms
still remained to be connected by all weather
roads. As per the norms laid down in the
Sixth Plan document all the villages with
population over 1500 and 50 per cent of the
villages with population between 1000—1500
are to be connected by all weather roads by
1990 under the MNP.

[English]

Land offered by Singareni Collieries
for setting up of T. V. centre in
Ramagundam, Andhra Pradesh

3056. SHRI G. BHOOPATHY : Will
the Minister of INFORMATION AND
BROADCASTING be pleased to state :

(a) whether any proposal has been made
by Singareni Collieries in Andhra Pradesh
to Doordarshan authorities offering land and
other facilities for setting up a TV centre in
Ramagundam industrial township in Andhra
Pradesh;

(b) if so, the details thereof; and

(c¢) whether any action has been taken
to set up T. V. Centre in Ramagundam ?

THE MINISTER OF STATE OF THE
MINISTRY OF INFORMATION AND
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BROADCASTING (SHRI1 V. N. GADGIL) :
() to {c). For TV coverage of their coal
field areas, including that in Ramagundam,
M/S Singareni Collieries Limited have sought
the details of the scheme under which it has
been decided to allow State Governments,
Public Sector Undertakings, etc. to Finance
installation of TV transmitters in their
respective areas. Full details of this scheme
are being communicated to the said
company.

[Translation)

Scheme for rehabilitation of financially
weak Cooperative Central Bank

3057. SHRI MAHENDRA SINGH :
Will the Minister of AGRICULTURE be
pleased to state :

(a) whether a scheme to rehabilitate the
financially weak Co-operative Central Banks
was implemented by Union Government
from 1972-73 to 1979-80 in the interest of
Members of credit societies connected with
such banks;

(b) if so, whether the bank credit limit
-would be affected if grants are not given
for rehabilitation of these banks resulting in
the farmer members not getting sufficient
amount of loans for production purposes;
and

(c) whether Union Government propose
to take'a decision soon to restart this scheme
to ensure that farmer members are not
deprived of the loan facility ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE AND
COOPERATION (SHRI YOGENDRA
MAKWANA) : (a) Yes, Sir.

(b) The objective of the said scheme
was to provide assistance to weak Central
Cooperative Banks for the write off of their
bad and doubtful debts, accumulated losses
and other irrecoverable dues over three
years. A review made by RBI/NABARD
had revealed that since most of the Central
Cooperative Banks taken under rehabilita-
tion programme, had improved their lending,
recovery and deposits etc., it was decided to
discontinue the scheme in 1980. As per
prescribed norms, Central Cooperative
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Banks having 60 per cent overdues and
above of the demand are ineligible for fresh
finance from NABARD. Although, Central
Cooperative Banks having 60 per cent
overdues and above may not be eligible to
draw credit limits from NABARD, the
demand of short term production credit of
new and non-wilful defaulters are fully taken
care of and they are given production credit
as per their requirements. Moreover, State
Cooperative Banks have been instructed by
NABARD to provide necessary funds from
out of their own internal lendable resources
to such Central Cooperative Banks to supple-
ment their resources for financing farmer
members of Primary Agricultural Credit
Societies for Agricultural operations.

(c) No, Sir.
{ English)

Decline in foodgrains growth in
irrigated areas

3058. SHRI BALASAHEB VIKHE
PATIL : Will the Minister of AGRICUL-
TURE be pleased to state :

(a) whether 56 per cent population of
the country is being fed throught agricultural
production in the irrigated areas;

(b) if so, whether the rate of growth
foodgrains in irrigated areas is declining;
and

(¢) if so, the reasons therefor and steps
proposed to deal with the situation ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE AND
COOPERATION (SHRI YOGENDRA
MAKWANA) : (a) Of the total foodgrains
produced in the country, the share of the
irrigated areas ranges between 55 to 60 per
cent.

(b) No, Sir.

(¢) Does not arise.

[Translation]

Employment to one member in one
family

3059. SHRI RAMPUJAN PATEL:
Will the Minister of LABOUR be pleased
to state :
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(a) whether a proposal to provide
employment to at least one member of each
family in the country is under consideration
of Government and if not, the reasons
therefor and if so, the details thereof; and

(b) the percentage of educated unemplo-
yed persons at present and the extent
to which this percentage will provide
employment by the end of the Seventh Five
Year Plan ?

THE MINISTER OF STATE OF THE
MINISTRY OF LABOUR (SHRIT.
ANIJIAH) : (a) The Rural Landless Employ-
ment Guarantee Programme aims at provid-
ing and expanding employment opportunities
for the rural landless with a view to pro-
viding employment to at least one member
of every landless labour household for upto
100 days in a year. This programme is being
implemented since 1983. The 7th Plan
envisages the continuance and expansion of
the prorgamme.

(b) The 7th Five Year Plan Document
estimates that the number of educated un-
employed persons in 1985 was 3.7 million.
The Plan Document states that if the
unemployment rate is not to deteriorate, it
would imply the need for creation of at
least 9.4 million jobs for the educated over
the Plan period.

[English]

Financial assistance received by Water
and Waste Water Auathority, Kerala

3060. SHRI MULLAPPALLY RAMA-
CHANDRAN : Will the Minister of URBAN
DEVELOPMENT be pleased to state :

(a) whether any financial aid has been
received by the Water
Authority of Kerala from any international
financial agencies;

(b) if so, the names of the agencies and
the quantum of assistancc extended by each
of them; and

{c) the particulars of the utilisation of
such funds by the Water and Waste Water
Authority during the last three years ?
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THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
(SHRI DALBIR SINGH): (a) and (b). An
agreement has been signed on 24th Septem-
ber, 1985, with the International Develop-
ment Association for IDA credit of dollars
41 million for the Kerala Water Supply and
Sanitation Project. The total estimated cost

-of project is about Rs. 937 million (US

dollars 85.2 million). The project will be
implemented mainly by the Kerala Water
and Waste Water Authority and is sche-
duled to be completed by March 31, 1990.
The agreement is yet to become cffective
and as such no funds have been drawn
so far under the credit.

(c) Does not arise.

Accumulation of fertilizer stocks with
public sector units

3061. SHRI K. P. UNNIKRISHNAN :
PROF. NIRMALA KUMARI
SHAKTAWAT :

Will the minister of AGRICULTURE
be pleased to state :

(a) whether the public sector fertilizer
plants are facing a serious crisis as a result
of huge unsold stocks they are carrying;

(b) the details of stock position as on
15 November, 1985 with different public
sector units;

(c) whether production has also been
curtailed as a result of inventories, if so, the
details thereof;

(d) whether such low off-take isasa
result of huge imports, if pot, the reasons
therefor; and

(e) the steps taken by Government to
dispose of the stocks and increase the off-
take ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF FERTILIZERS (SHRI
K. NATWAR SINGH) : (a) Though the
public sector fertilizer plants are not facing a
serious crisis due to unsold stocks, some of
these companies have difficulties in regard to



69 Written Answers

warehousing facilities and cash-flow problems
became of increase in inventory levels.

(b) A statement giving the stock position
as reported by the Public Sector Fertilizer
producing units, is given below.

(¢) No, Sir.

(d) Low ‘off-take’ of fertilizers is due,
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mainly, to lack of moisture in the soﬂ and
delay in winter rains. ‘ .

(e) Appropriate steps viz. fertilizer
promotion programmes, credit facilities to
farmers, etc. to increase fertilizer consump-
tion have already been taken by the Govern-
ment. Such measures, coupled with adequate
rains, will improve fertilizer ‘off-take’.

Statement

Stock position of Fertilizer, including Imported, as on 15.11.85 as reported by the

companies
S1. No. Mame of the Company Unit Quantity
1. Madras Fertilizers Ltd. MT 1,72,600
2. Hindustan Fertilizers Corpn. MT 1,34,639
3. National Fertilizers Ltd. MT 1,18,439
4. Pertilizer Corporation of India MT 92,733
5. Rashtriya Chemicals and
Fertilizers MT 4,29,064
6. Fertilizers and Chemicals,
Travancore Ltd. MT 80,466

New sugar policy

3062. SHRI PRAKASH V. PATIL:
Will the Minister of FOOD AND CIVIL

SUPPLIES be pleased to state :

(a) whether the sugar industry have
reacted favourably to the new sugar policy
announced by Government;

(b) the names of the associations who
have welcomed the policy;

(c) whether the industry proposes to
push up the production of sugar keeping in
view the improvements effected by Govern-
ment; and

(d) whether Government propose to call
a conference of sugar producers in public,
private and co-operative sector to consider
ways to augment sugar produection, if so,
when ? '

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD AND CIVIL
SUPPLIES (SHRI K. P. SINGH DEO) :
(a) Yes, Sir.

(b) and (c). According to recent news-
paper reports, the two apex bodies represent-
ing the sugar industry, viz. the National
Federation of Cooperative Sugar Factories
Ltd. and the Indian Sugar Mills Association
have welcomed the new sugar policy announ-
ced by the Government for the sugar year
1985-86. Both these associations have
expressed the view that the new policy would
result in increased production of sugarcane
and sugar.

(d) No, Sir.

Allotment of (PWD) quarters in
Bangalore

3063. SHRI V. S. KRISHNA IYER;
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Will the Minister of URBAN DEVELOP-
MENT be pleased to state :

{a) Whether it has come to the notice
of Government that the civilians in the
Defence Department are not allotted C. P.-
W. D. Quarters in Bangalore; and

(b) if so, the reasons therefor ?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
(SHRI DALBIR SINGH) : (a) Yes, Sir.

(b) The office concerned is to be first
declared eligible for allotment of general
pool accommodation at Bangalore. For this
purpose, the Ministry of Defence had been
requested to furnish details of the offices,
pumber of**Civilian employees, etc. These
informations have been received only in the
third week of November, 1985. :

[Translation)

Setting up of a T. V. relay centre at
Jhunjhunu (Rajasthan)

3064. SHRI MOHD. AYUB KHAN :
Will the Minister of INFORMATION AND
BROADCASTING be pleased to state
whether Government are making any efforts
to set up a television relay centre at Jhun-
jhunu (Rajasthan) as people of this areas
are continuously demanding it ?

THE MINISTER OF STATE OF THE
MINISTRY OF INFORMATION AND
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BROADCASTING (SHRI V.N. GADGIL) :
Yes, Sir. It is proposed to set up a low
power (100 W) TV transmitter at Jhunjhunu
during the VII Plan period.

[English]

ISI Certification Mark

3065. SHRI KAMLA PRASAD SINGH :
Will the Minister of FOOD AND CIVIL
SUPPLIES be pleased to refer to the reply
given to Unstarred Question No. 1189 on
25 November, 1985 regarding ISI Certifica-
tion Mark and state :

(a) whether a list of the 93 products
covered under the compulsory Certification
Marks Scherme of Indian Standards Inostitu-
tion will be laid on the Table;

(b) whether there is any proposal to
include safety matches, electrical wires,
electrical tubes and bulbs ete. in the list in
the immediate future bejng articles for the
protection and safety of consumers; and

(c) if not, the reasons thereof ?

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD AND CIVIL
SUPPLIES (SHRI K. P. SINGH DEO) : (a)
Yes, Sir. A Statement is given below.

(b) Yes, Sir.

(c) Does not arise.

Statement

Products for which ISI mark is obligatory in the country

(A) Food Coiours and Food Colour Preparations :

(1) IS : 1694-1974 Specification for Tartrazine, Food grade

(2) 1S : 1695-1974 Specification for Sunset Yellow PCF, Food grade

(3) IS : 1696-1974 Specification for Amarnath, Food grade

(4) IS : 1697-1974 Specification for Erythrosine, Food grade

(5) IS : 1698-1974 Specification for Indigo Carmine, Food grade

(6) 1S : 2558-1974 Specification for Ponceau 4R, Food grade

(7) IS : 2923-1974 Specification for Carmoisine, Food grade

(8) IS : 2924-1974 Specification for Fast-Red E, Food grade
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O®Is:
(10) IS :

(11) IS

(12) IS :

5346-1975 Speciﬁcation for Coaltar Food Colour Pieparation and mixtures
6022-1977 Specification for Fast Green FCF, Food grade

: 6029-1977 Specification for Green S, Food grade

6406-1977 Specification for Brilliant Blue FCF, Food grade

(B) Food Additives :

(13) IS

(14) 1S :
(15) IS :
(16) IS :
17 18:
(18) IS :

(19) 18
(20) 1S

(21) 1S
(22) 1S :
(23) IS :
24 IS :
(25) 1S :
26) IS :
@n I1s:
28) IS :
(29) 1S :

(30) IS

G Is:
(32) Is:

(33) IS

(34) IS :

: 2557-1963 Anhatto colour for food products

| 447-1967 Sodium benzoate, food grade
4448-1967 Benzoic acid, food grade

4467-1980 Caramel

4750-1968 Sorbitol, Food grade

4751-1968 Potassium metabisulphite, food grade
: 4752-1968 Sodium metabisulphite, food grade

: 4818-1968 Sorbic acid, food grade

5191-1969 Sodium alginate, food grade
5306-1978 Sodium carboxymethyl cellulose, food grade
5342-1969 Ascorbie acid, food grade

5343-1969 Butylated hydroxyanisole, food grade
5344-1969 Butylate hydroxytoluene, food grade
5707-1970 Agar, food grade

5719-1970 Gelatin, food grade

6030-1971 Sodium propionete, food grade
6031-1971 Calcium propionate, food grade

: 6793-1972 Fumeric acid, food grade

7905-1973 Calcium alginate, food grade
7908-1975 Sulphur dioxide, food grade

: 7928-1975 Alginie acid, food grade

8356-1977 Titanium dioxide, food grade

(C) Miner’s safety leather boots and shoes :

(35) IS

: 1898 (part I and II)-1978 Miner's Safety leather boots and shoes

(D) White Printing Paper :

(36) IS

: 1848-1971 White printing paper

(E) Cement :

G IS :
(38) IS :

(39) Is
(40) IS

269-1976 Ordinary repaid hardening and low heat portland cement
455-1976 Portland blast furnace slag cement
: 1489-1976 Portland pozzolane cement

: 3466-1967 Masoney cement
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(41) IS : 6452-1972 High alumina cement for structural use

(42) IS : 6909-1973 Supersulphated cement

(43) IS : 8041-1978 Rapid hardening Portland cement

(44) IS : 8042-1978 White portland cement

(45) IS : 8043-1978 Hydrophobic Portland cement

(46) IS : 8112-1976 High strength ordinary portland cement .
(47) IS : 8229E-1976 Oil well cement

(F) Safety helmets for use in mines :
(48) IS : 2925-1975 Safety helmets for use in mines
(G) Miner’s cap lamp Batteries :
(49) IS : 2512-1978 Miners’ cap lamp batteries
(H) Flameproof electrical equipments :
(50) IS : 2148-1981 Flameproof electrical equipment
(1) LPG Cylinders :
(51) IS : 3196-1982 LPG Cylinders
(J) Wire ropes used in mines :
(52) 1S : 1855-1977 Wire ropes used in mines

(K) Mild steel tubes
(53) IS : 1161-1979 Mild steel tubes
(54) 1S : 1239 (Pt. I)-1969 Mild steel tubes
(55) IS: 4270-1967 Mild steel tubes

(L) Steel and steel products :
(56) 1S : 226-1975 Structural steel (standard quality)

(57) IS : 277-1977 Galvanized steel sheets

(58) IS: 279-1972 Galvanized iron and steel wire for telegraph and telephone purbosec

(59) IS : 280-1978 Mild steel wire for general engineering purpose

(60) IS : 432 (Part I & Part 11)-1966 M. S and medium tensile steel bars and hard
drawn steel wire for concrete reiforcement

(61) IS : 513-1975 Cold relled carbon steel sheets

(62) IS : 961-1975 Structural steel (high tensile)

(63) IS :1029-1970 Hot rolled steel strips

(64) IS : 1079-1973 Hot rolled carbon steel sheets and strips

(65) IS : 1139-1966 Hot rolled mild steel and medium tensile steel deformed bars for
concrete reinforcement

{66) IS : 11418-1978 Rivet bars for structural purposes
(67) IS : 1149-1978 High tensile rivet bars for structural purposes
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(68) IS : 1786-1979 Cold twisted deformed steel bars for concrete reinforcement
(69) IS : 1875-1978 Carbon steel billets, blooms, slabs and bars for forgings
(70) IS : 1977-1975 Structural steel (ordinary quality)

(M) 1S : 1990-1973 Steel rivet and stay bars for boilers
-(72) IS : 2002-1975 Steel plates for boilers

(73) IS : 2062-1969 Structural steel (fusion welding quality‘

(74) IS : 2073-1970 (Superseeded by IS : 7283-1974) Carbon steel bars for production of

machined parts
(75) 1S : 2830-1975 Carbon steel billets for re-rolling into structural steel (standard

quality)

(76) IS : 2831-1975 Carbon steel billets for re-rolling into structural steel (ordinary
quality)

(77 1S : 2879-1975 Mild steel for metal are welding electrode core wire

(78) IS : 3502-1966 Steel chequered plates

(79) IS : 3748-1978 Tool and die steels for hot work

(80) IS : 3749-1978 Tool and die steels for cold work

(81) IS : 3930-1979 Flame and induction hardening steel

(82) IS : 4368-1967 Alloy steel billets, blooms and slabs for forgings for general engi-
acering purposes

(83) 1S : 4397-1972 Cold-rolled carbon steel strips for ball and roller bearing cages.

(84) IS : 4398-1972 Carbon-chromium steel for the manufacture of ba]ls: rollers and
bearing races

(85) IS : 4430-1979 Mould steel

(86) IS : 4431-1978 Carbon and carbon-manganese free cutting steel

(87) 1S : 4432-1967 Case hardening steel

(88) IS : 4882-1968 Low carbon steel wire for rivets for use in bearing industry

(89) IS : 5489-1975 Carburising steels for use in the bearing industry

(90) 1S : 5517-1978 Steels for hardening and tempering

(91) IS : 5518-1979 Steel for die blocks for drop forgings

(92) IS : 5522-1978 Stainless steel sheets, coils and circles for utensils and hospitalware.

(M) Vanaspati :

(93) IS : 10633-1983 Vanaspati

Recommendations of Consumer (a) the number of recommendations
Protection Council given by the Consumer Protection Council
in 1983 and 1984 and details of the recom-
3066. SHRI AJOY BISWAS : Will the mendations made; and
Minister of FOOD AND CIVIL SUPPLIES (b) the number of recommendations
be pleased to state : o implemented by Government so far ?
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THE MINISTER OF STATE OF THE
MINISTRY OF FOOD AND CIVIL
SUPPLIES (SHRI K. P. SINGH DEO) : (a)
and (b). The Consumer Protection Council,
an advisory body has made the following
main recommendations in 1983 and 1984 :—

(i) Working Group to be constituted
under the aegis of the Consumer
Protection Council to consult

State Governments for any
changes in the consumer protec-
tion laws;

(i) Administrative procedures helpful
in protecting consumer rights to
be identified, reinforced and
simplified;

(iii) State Governments to gear up
implementation of existing laws
and help voluntary organisations
to create consumer rights cons-
ciousness;
(iv) Delegation of powers under the
Standards of Weights and
Measures Act, 1976 to States/
Union Territories for legal action
for violating the provisions of
the Act relating to regulation of
packaged commodities intended
to be sold in the course of inter-
state trade or commerce;

(v) Booklets and brochures on consu-
mer protection and education to
be brought out;

Consumer Complaint Cells to be
set up by the States/Union Terri-
tories.

(vi)

Regarding (i) to (iii) above, a Working
Group has been constituted under the aegis
‘of the Consumer Protection Council, and the
States Governments/Union Territory Adminis-
trations are advised and consulted in the
matter from time to time. The concerned
Ministries/Departments have also been
requested to review the existing Consumer
Protection Laws. As regards (iv) above,
necessary pewers have already been delegated
to State/Union Territory Administrations.
Regarding (v) above, brochures on adultera-
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tion and weights and measures have been
issued for education of consumers. For (vi)
above, the State Governments/Union Terri-
tory Administrations have beep requested to
take necessary action. The Delhi Adminis-
tration has already set up a Directorate of
Consumer Affairs.

Foodgraius procured by FCI

3067. SHRI C. JANGA REDDY :
DR. A. K. PATEL :

Will the Minister of FOOD AND CIVIL
SUPPLIES be pleased to state :

(a) the total quantities of each type of
foodgrains procured by Food Corporation of
India in each State during last one year for
public distribution system;

(b) the standards followed by the Food
Corporation of India regarding quality of
each type of foodgrains procured in the
market with regard to :—

(i) norms/percentages fixed by
Government for presence of mois-
ture, broken pieces, foreign
matter etc. in the foodgrains;

(ii) Prevention of Food Adulteration
Act; and

(c) how many complaints were received
in the last three years and the current year
regarding violation of standards ?

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD AND CIVIL
SUPPLIES (SHRI K. P. SINGH DEO):
(a) The required information is furnished in
the Statement-1 laid on the Table of the
House. o

[Placed in Library. See No. L.T. 1633/85]

(b) (i) The quality standards of paddy,
rice and wheat prescribed by the
Government of India are given in
Statement-II laid on the Table of
the House.

[Placed in Library. See No. L.T. 1'633/85]
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(i) Quality standards of foodgrains
as prescribed under Prevention
of Food Adulteration Act/Rules
are given in the Statement-111 laid
on the Table of the House.

[Placed in Library. See No. L.T. 1633/85]

(c) Seven complaints were received in
the last three years and one during this year
by the Department of Food regarding viola-
tion of specifications during procurement.

Implementation of IRDP in Rajasthan

3068. SHRI RAM SINGH YADAV :
Will the Minister of AGRICULTURE be
pleased to state :

(a) the percentage of beneficiaries assisted
in the secondary (industry) sector under the
Integrated Rural Development Programme
in the State of Rajasthan during the Sixth
Plan period;

(b) whether survey or identification of
such beneficiaries under IRDP during the
Sixth Plan period had been undertaken in
the State; and

(c) the percentage of such beneficiaries
who could not cross over the poverty line
during the Sixth Plan period ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF RURAL DEVELOP-
MENT (SHRI CHANDULAL CHANDRA-
KAR) : (a) 41.48 per cent beneficiaries were
assisted under ISB sector.

(b) The identification of all beneficiaries
under the Integrated Rural Development
Programme in the Sixth Plan was done on
the basis of a household survey.

(¢©) A survey, to assess the number of
families who have crossed over the poverty
line has been conducted in Rajasthan for
three years only, i.e., from 1980-81 to 1982-
83. The results received and compiled are
for the families benefited under all the
sectors. As per survey of all these families,
including ISB sector, the percentage of
families who could not cross the poverty
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line in Rajasthan during these three years of
Sixth Plan comes to 50.45 per cent.

Target set for foodgrains stock

3069. SHRI RAM PYARE PANIKA :
Will the Minister of FOOD AND CIVIL
SUPPLIES be pleased to state :

(a) the target set for this year in regard
to the stock of foodgrains;

(b) whether the target is expected to be
fulfilled;

(c) whether there will be excess; if so,
how the additional stock is expected to be
utilized; and

(d) if there will be shortage, how the
target is expected to be fulfilled ?

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD AND CIVIL
SUPPLIES (SHRI K. P. SINGH DEO) :
(2) According to buffer stocking policy, the
required level of buffer and operational stocks
of wheat and rice at different points of time
during the year would range between 16.5 to
21.4 million tonnes.

(b) and (c). Yes, Sir. As on 1st Novem-
ber, 1985, total stock of foodgrains with the
public agencies was estimated at 23.2 million
tonnes, which is in excess of the requirements
of buffer stocking policy. The steps taken to
bring down the excess stocks are :—

(i) The monthly allocations of food-
grains for public distribution
system and roller flour mills have
been liberalised;

providing foodgrains, particularly
wheat, for rural employment
schemes and distribution at
specially subsidized rates to the
people living in tribal areas and

(i)

other vulnerable sections of
society;
(iii) permitting export of wheat and

wheat products; and
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(iv) permitting sale of wheat in the
open market.

(d) Does not arise,

Extension of ESI Scheme to National
Powerloom Kishangarh (Rajasthan)

3070. SHRI VISHNU MODI: Will the
Minister of LABOUR be pleased to
. state :

(a) whether Governmert have received
any memorandum from the National Power-
loom Labour Union, Kishangarh (Rajasthan)
demanding extension of Employees State
Insurance Scheme to its employees;

(b) if so, whether Government have con-
ducted any inquiry in this regard;

(c) if so, the details thereof;

(d) whether Government have teken any
decision regarding extending the benefits of
Employees State Insurance Scheme tc these
employees; and

) (e) 1f so, the details thereof; and if not;
the reasons therefor ?

THE MINISTER OF STATE OF THE
MINISTRY OF LABOUR (SHR1 T.
ANIJIAH) : (a) Yes, Sir.

(b) to (¢). The ESI Act is already appli-
cable to powerlooms employing 10 or more
more persons, which are located in the areas
where the provisions of the Act have been
implemented. The Act can be extended to
other areas also, subject to completion of
necessary medical arrangement by the State
Government. Under the Act, the State
Governmert is empowered to extend the
provisions of the Act to powerlcoms employ-
ing less than ten perscns, subject to pricr
approval of the Cential Government. The
Government of Rajasthan had accordingly
taken the approval of the Central Govern-
ment in August, 1584 for extension of the
provisions of the Act to powerloom units
employing one or more persons. However,
the State Government do not seem to have
so far extended the provisions of the Act to
smaller powerloom units employing one or
more peisons,
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Expenditure incurred on construction
of Rabindra Rangshala, Delhi

3071. SHRIMATI PRABHAWATI
GUPTA : Will the Minister of INFORMA-
TION AND BROADCASTING be pleased
to state :

(a) amount of expenditure incurred to
construct Rabindra Rangshala at Ridge Road,
Delhi;

(b) whbether it was constructed to show
cultural programmes and films to the general
public at cheap rates;

(c) whether it is not being fully utilised
for the last few years; and

(d) if so, the reasons thereof ?

THE MINISTER OF STATE OF THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI V. N. GADGIL) :
(a) The Rabindra Rangshala was constructed
by the Rabindranath Tagore Centenary
Committee, a private registered society,
under the genere] supervision of the engi-
neering and architectural staff of the Council
of Scientific and Industrial Research. Accord-
ing to the books of the Council, the total
value of tle theatre and its equipment was
Rs. 34,85,086/-.

(b) The theatre was built to commemo-
rate the birth centenary of Rabindranath
Tagore and was planned in such a way that
the same stage and auditorium could be used
for dizmas, ballets, dance shows, film shows,
etc.

(©) ard (d). The Rangshala has been
used by Song and Drama Division.for orga-
nising composite programmes. Light and
Sound peiformances and film shows. For
about two months in a year, the Rangshala
is also used by the Ministry of Defence on
the occasion of the Republic Day Celebra-
tions as camping site for folk dance contin-
gents of various States and their rehersals,
etc. It had, however, not been fully utilised
because the location of the theatre did not
prove to be popular for the live programmes
put up by the Division. As an experimental
measure, the Rangshala was leased out to a
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private party from 21.6.1985 to 30.11.1985,
for screening films.

Funding private housing

3072. SHRI SHARAD DIGHE : Will
the Minister of URBAN DEVELOPMENT

be pleased to state :

(a) fresh efforts made in the current,

financial year for funding private housing
patterned on the lines of agricuitural lending
with a pivotal role for lead baaks, Life
Insurance Corporation, General Insurance
Corporation and Unit Trust of India and by
providing basket of facilities to lessen the
magnitude of the housing shortage; and

(b) if so, the details thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
(SHRI DALBIR SINGH): (a) and (b).
There is a proposal to set up an independent
Housing Finance Institution, the details of
which are yet to be finalised.

Sewer work in Trans-Yamuna Area

3073. SHRI JAT PRAKASH AGARWAL :

PROF. CHANDRA BHANU

DEVI :

Will the Minister of URBAN DEVELOP-
MENT be pleased to state :

(a) whether the work of deep sewer was
started around Anand Vihar and other
colonies in the trans-Yamuna area of Delhi;

(b) the time schedule for completion of
this work;

(c) whether Government are aware that
for almost a year the digging of main roads
in the area has caused a lot of hardships to
the residents and others of these areas where
many road accidents have been resulted due
to mass digging; and

(d) whe'tbf;;;' Government would ensure
that this work #s completed at an early date ?
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THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
(SHRI DALBIR SINGH) : (a) Yes, Sir.

(b) 31st March, 1986.

(c) The execution of such deep sewer
works do cause some inconvenience to the

.residents. However, proper diversions have

been provided in consultation with the
Traffic authorities. No road accident on
account of sewer work has been reported.

(d) There has been some delay. Notices
under relevant provisions of the contract have
been served for expediting the progress of
work. The entire work on Road No. 75-B
connecting Anand Vihar and other colonies
is likely to be completed by the end of
December, 1986.

Commissioning of Hazira Fertiliser
Project

3075. PROF. K. V. THOMAS : Will the
Minister of AGRICULTURE be pleased to
state

(a) whether there is any delay in the
commissioning of the Hazira Fertiliser
Project;

(b) if so, the reasons therefor; and

(c) the time by which this project will
be commissioned ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE AND
COOPERATION  (SHRI YOGENDRA
MAKWANA) : (a) Yes, Sir.

(b) The delay in the commissioning of
the Hazira Fertiliser Project is due to the
delay in supply of feedstock gas by Oil and
Natural Gas Commission (ONGC).

{c) Both the Phases of the Project are
under commissioning; trial urea production in
one of the urea production fecilities started
from 26th November, 1985. The likely
commercial production dates for Phase-1 and
Phase-II of the Project are February 1986
and April 1986 respectively.
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Plans regarding cultivable and
non-cultivable land

3076. SHRI GADADHAR SAHA : Will
the Minister of AGRICULTURE be pleased
to state : :

(a) Government’s plan to arrest wind
erosion, shifting sand dunes, coastal sand
dunes, moisture stress, wastelands, water-
eroded areas like sheet erosiop, ravines,
waterlogging riverine lands, gully erosion and
the like so far as cultivable and non-
cultivable land concerned;

{b) time by which such plan will be put
to work; and

(c) if there is no such plan, whether it
is proposed to be formulated now ?

THE MINISTER OF STATE IN
THE DEPARTMENT OF AGRICULTURE
AND COOPERATION (SHRI YOGENDRA
MAKWANA) : (a) to (¢). Government have
" been implementing programmes to arrest soil
erosion by water and wind, conserve moisture
and carry out soil and landuse surveys and
some categorisation of both cultivable and
non-cultivable land since the First Five Year
Plan. Besides State Sector schemes, Central
assistance is being extended through the
following schemes :

(1) Desert Development Programme.

(2) Drought Prone Area Programme.

(3) Propagation of Water Conservation/
Harvesting Technology for Dry
Farming Areas.

(4) Soil Conservation in the Catch-
ments of River Valley Projects.

(5) Integrated Watershed Management
in the Catchments of Flood Prone
Rivers.

(6) Soil, Water and Tree Conservation
" in the Himalayas.

(7) Social Forestry including Rural
Fuelwood Plantations.
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Programmes have also been formulated
for launching during the Seventh Five Year
Plan for the following problem areas :

(i) Development and stabilisation of
ravinous areas.

(ii) Protection and development of
water logged areas for increasing
productivity.

(iii) Development of coastal saline sandy

areas.

(iv) Survey, categorisation and resto-

ration of culturable wastelands

and fallows othcr than current
fallows.

These programmes are expected to be
put into operation as soon as ths resource
situation permits.

Disposal of Grievances regarding
Janavani Programme in
Doordarshan

3077. SHRI R. PRABHU : Will the
Minister of INFORMATION AND BROAD-
CASTING be pleased to state :

(a) whether a large number of grievances
are received by the officers of Janavani
programme in Doordarshan;

(b) if so, the number of grievances
received and the number of grievances orally
answered by Ministers in each programme
telecast so far; :

(c) whether the other grievances received
which are not replied to are processed by the
concerned Ministries; and

(d) if not, whether Government will
consider processing of these grievances ?

THE MINISTER OF STATE OF THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI V. N. GADGIL):
(@) to (d). The Janavani programme is a
fortnightly programme produced and present-
ed over Doordarshan. The programme is in
the nature of question—answer session. This
programme is not intend” ™ to bea forum
for ventilating/redressal of ~grievances of
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individuals. The programme has been
- designed to highlight the shortcomings in
administrative procedures, systems, lacunae
in the instructions and guidelines and
generally to point out how programmes
intended for the benefit of the people are
for some reasons not conferring full benefits
to the people. After the topic is chosen
members of the public are invited to forward
their suggestions to Doordarshan on the
above mentioned aspects. In this programme,
some representative members of the public
actually participate and raise questions.
They are answered then and there by the
concerned Central Minister in-charge of
that subject. As there has been encourag-
ing response from the viewers to this
programmes, a large number of references
are received from the public by the Door-
darshan authorities. Since it is not possible
to deal with all such references in the limited
time available for telecast, the difficulties
pointed out, or shortcomings in the pro-
cedures mentioned are grouped together and
raised. Minister. then clarifies the position.
After the programme is telecast, Doordarshan
forwards all such references whether dealt
with in the programme or not to the
concerned  Ministry/Department of the
Government of India so that such a Ministry/
Department could consider the matter further
and take such follow up/remedial action as
may be called for. So far 16 such program-
mes on different subjects have been telecast.

Removal of slum in Delhi

3078. DR. G. S. RAJHANS : Will the
Minister of URBAN DEVELOPMENT be
pleased to state :

(a) whether Government propose to
remove the growing slums in the Capital to
maintain capital’s beauty;

(b) if so, the places where the people
living in slums will be rehabilitated; and

(c) the time by which the said

task will
be completed ? :

THE MINISTER OF STATE IN THE
DEPARTMENT OF URBAN DEVELOP-
MENT (SHRI DALBIR SINGH) : (a) and
(b) Major relocation of the slum dwellers
has been discontinued throughout the country
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as also in the Capital with the termination
of the Sixth Five Year Plan the emphasis
will be on environmental improvement of

"the slums. For this the following schemes

are proposed to be takan up in the Capital
in the Seventh Five Year Plan :

(i) Environmental improvement in slum
areas, '

(ii) Structural

improvement. in slum
katras.

Conversion of dry latrines into
water-borne latrines in slum areas.

(iii)

(iv) Development of Shahjahanabad.

(¢) Question does not arise.

Purchase of fishing boats through
SDFC credit

3079. SHRI SOMNATH RATH : Will

the Minister of AGRICULTURE be pleased
to state :

(a) whether Government are aware of
the efforts of various large processing
companies to obtain Shipping Development
Fund Committee credit to buy large fishing
boats;

(b) the details of all such companies
connected with export ‘and processing of
marine products;

(c) whether any survey has been conduct-
ed of the harm to small fisherman, if large
companies enter fishing directly; and

(d) whether alternative maketing arrange-
ments will be made for fishermen who do
not have their own processing facilities ?

THE MINISTER OF STATE IN
THE DEPARTMENT OF AGRICULTURE
AND COOPERATION (SHRI YOGENDRA
MAKWANA) : (a) No, Sir. The SDFC
finance are being made available for acquisi-
tion of deep sea fishing trawlers to the
fishing companies/firms registered under the
Company’s Act, 1956_(1 of 1956) having sea
fishing as its main object and satisfying the
provisions of section 21 of the said Act.
This is, further subject to the condition that
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the large houses coming under the MRTP
and FERA are not entitled to the soft loan
facilities through the SDFC. Accordingly,
the applications for SDFC loan are consider-
ed and subject to fulfilment of other
parameters of the SDFC, the loan is
sanctioned for acquisition of deep sea fishing

trawlers.

(b) The companies who have been
sanctioned loans so far, have sea fishing as
their main objective. Hence, this does not

arise.
(c) No, Sir.

" (d) No proposal is under consideration
at present.

Supply of drinking water in Gujarat

3080. SHRI U. H. PATEL : Will the
Minister of AGRICULTURE be pleased to
state :

(a) whether Ceatral Government have
received some coacrete proposals from
Gujarat Government for supply of drinking
water; and

(b) if so, the details thereof and the
action taken thereon ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF RURAL DEVELOP-
MENT (SHRI CHANDULAL CHANDRA-
KAR) : (a) and (b). The supply of drinking
water is the responsibility of the States.
The Central Government assists the States
in providing safe drinking water in rural
areas under the Accelerated Rural Water
Supply Programme (ARP). Under this
programme, for the current year 1985-86, the
tentative allocation to Gujarat is Rs. 771.64
lakhs out of which Rs. 540 lakhs has already
been released.

Besides the above, seven schemes costing
Rs. 5202.93 lakhs for the supply of drinking
water in the rural areas have been posed for
external assistance.

The State Government has also sub-
mitted a memorandum on 30th October, 1985
seeking Central assistance for drought relief
including assistance for providing drinking
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water in the affected areas. A Central team
visited the State from 7th to 10th November,
1985 to assess the situation. The State is
likely to receive some Central assistance for
drought relief.

DAVP rates

3081. SHRI ZAINAL ABEDIN : Will
the Minister of INFORMATION AND
BROADCASTING be pleased to state :

(a) whether the Indian and Eastern
Newspapers Society made any representation
for reconsideration of the rates of Directorate
of Advertising and Visual Publicity as the
present rates are uneconomic according to
the IENS;

(b) if so, whether Government propose
to reconsider the matter; and

(c) if not, the reasons therefor ?

THE MINISTER OF STATE OF THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI V. N. GADGIL) :
(a) Yes, Sir.

(b) Government has already decided to
enhance Directoratc of Advertising and
Visnal Publicity advertisement rates by
30 per cent with effect from 1.9.1985.

(c) Does not arise.

\Translation)

Allotment of plots and flats by
DDA to SC and STs

3082. SHRI RAM BHAGAT PASWAN :
Will the Minister of URBAN DEVELOP-
MENT be pleased to state :

(a) the total number of HIG, MIG and
LIG flats constructed by DDA so far and the
number of plots and flats allotted so far
category-wise separately;

(b) the percentage of allotment out of
the above to SCs/STs; ‘

(c) whether Government propose to
conduct an enquiry into the matter of this
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reservation by constituting a Committee of
SCs/STs; and

(d) the number of SCs/STs who have
deposited advance money and have not
received possession either of the flats or the
plots so far alongwith the number of
Members of Parliament out of them and
since when their names have been registered
for allotment ?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
{(SHRI DALBIR SINGH) : (a) to (d). The
information is being collected and will be
laid on the Table of the Sabha.

[English)
Implementation of IRDP

3083. SHRI R. P. DAS : Will the Minis-
ter of AGRICULTURE be pleased to
state :

(2) the manner in which the Integrated
Rural Development Programme had been
implemented in different States during the
Sixth Five Year Plan period keeping in view
the economics of the schemes as visualised by
the Planning Commission;

(b) whether the programme has been
able to touch the fringe of the problem of
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the landless and marginal farmers and the
rural artisans who are living just below the
poverty line; and ‘

(c) if so, the achievement 'registered 50
far ? *

THE MINISTER OF STATE IN THE
DEPARTMENT OF RURAL DEVELOP-
MENT (SHRI CHANDULAL CHANDRA-
KAR) (a) A statement showing the
achievements under IRDP in the VIth Plan ia
various States/UTs is given below. In the
Sixth Five Year Plan an outlay of Rs. 1500
crores was provided for IRDP (both centre
and state) for covering a target of 15 million
families. Against this, the coverage achieved
was 16.6 million families and funds utilised
were to the tune of Rs. 1661 crores.

(b) and (c). According to the evaluation
study carried out by the Programme Evalia-
tion Organisation only 40 per cent of the
sample beneficiary households benefitted by
the programme were cultivetors or small and
marginal farmers. All the rest belonged to
the landless category, the important occupa-
tional groups being labour (26 per cent),
Service (11 per cent), artisans (8 per cent)
and others (15 per cent). This shows the
landless category. No break up of small and
marginal farmers is available.

Statement

Progress under IRDP during 6th Plan

Sl Name of the States/UTs. Funds utilised  Term credit Families
No. mobilised assisted
(Rs. in lakhs)  (Rs. in lakhs) (Nos.)
1 2 3 4 5
1. Andhra Pradesh l3322.3i 24395.94 1212699
2. Assam 4220.28 6117.85 306641
3. Bihar 17078.81 30012.40 1923135
4. Gujarat 7469.55 13004.14 751437
5. Haryana 3353.80 4829.79 481292
6. Himachal Pradesh 2318.57 2861.93 215209
7. Jammu & Kashmir 2005.35 2542.47 174004
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1 2 3 4 s
8. Karnataka 7922.67 14935.81 715101
9. Kerala 5176.89 11489.05 529979

10. Madhya Pradesh 15125.49 33579.29 1425993

11. Mabarashtra 10445.87 22539.00 962515

12. Manipur 406.24 22.38 31149

13. Meghalaya 261.41 — 23845

14. Nagaland 624.00 — 47893

15. Orissa 8751.86 12952.04 921761

16. Punjab 4591.38 7399.57 395762

17. Rajasthan 8982.84 13305.74 710076

18. -Sikkim 101.90 111.11 9961

19. Tamil Nadu 14662.02 25727.46 1396016

20. Tripura 658.01 1179.90 52423

'21. Uttar Pradesh 31173.46 73049.52 3432349

22. West Bengal 5393.45 8818.91 717351

23. A & N Islands 10.49 14.28 863

24. Arunachal Pradesh 761.67 — 43978

25. Chandigarh 2.97 — 1206

26. Dadra & Nagar Haveli 28.94 36.33 1666

27. Delhi 202.00 405.65 16845

28. Goa, Daman & Diu 415.45 591.85 30730

29. Lakshadweep 99.85 — 1510

30. Mizoram 410.15 6.80 12493

31. Pondicherry 138.60 232.64 16845

All India Total 166116.28 310161.85 16562727

Land allotted by DDA for
Industrial use

3084. SHRI YASHWANTRAO
GADAKH PATIL : Will the Minister of
URBAN DEVELOPMENT be pleased to
state :

(a) whether any survey has been made
in the Union Territory of Delhi about the
utilisation of the lands allotted by the Delhi
Development Authority for industrial use;

(b) if so, what is the percentage and
acreage of industrial land not being utilised
by the allottees; and

(c) the action taken in this regard ?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
(SHR1 DALBIR SINGH): (a) Yes, Sir.
The latest survey was carried out in the
month of April, 1985.

(b) Out of 7,353 plots, 1,396 plots (18.98
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per icent cf the total) have not been construc-
ted.

(c) According to the terms of allotment/
lease deed, each plot holder gets 3 years’
time to construct the building on the plot.
In case he fails to do so, suitable action as
per the terms of the lease is taken.

Import of films under NRI scheme

3

3085. SHRI BRAJAMOHAN
MOHANTY :

SHRI K. RAMACHANDRA
REDDY :

Will the Minister of INFORMATION
AND BROADCASTING be pleased to state :

(a) the number of films imported to India
under Non-Resident Indians scheme since
the inception of the scheme on 12 October,
1984;

(b) whether no upper limits have been
prescribed either in terms of number of films
or in terms of total outlay in the case of
non-resident Indians;

(c) the number of films India has impor-
ted for telecast during the year 1984-85;

(d) whether it has been decided that films
with an ‘A’ certificate are to be shown on
Indian television after 10 P.M. News bulletin;

(e) whether Government have taken any
steps to improve the quality of Indian films
and to reduce the import of foreign films;
and

(f) if so, the details thereof ?

THE MINISTER OF STATE OF THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI V. N. GADGIL) :
(a) According to the bills of entries submitted
by Non-Resident Indians to the National
Film Development Corporation, 44 films have
been imported by the Non-Resident Indians
from 12.10.1984 (i.e. the date of announce-
ment of the Policy for. import of Feature
Films providing for such imports) to 31st
October, 1985.

(b) Yes, Sir,
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(c) Doordarshan did not import any
foreign feature films on its own. However, 15
foreign serials imported by Poordarshan were
shown during 1984-85. The National Film
Development Corporation also imported three
feature films exclusively for the purpose of
telecast during the period from 1.4.1984 to
31.10.1985,

(d) It has been decided to show on
Doordarshan high quality films after 10 P.M.
The films can be those with ‘A’ certificate,
but these are telecast only after deleting all
such portions as are not suitable for family
viewing.

(e) and (f). Production of films is
primarily in the private sector. Improvement
of the quality of films is, therefore, dependent
on the producers. On this own part, the
Government has taken the following steps to
improve the quality of Indian films :

(i) The National Film Development
Corporation provides loans on
concessional interest for production
of good quality films and also under-
takes production of such films of
its own.

(ii) The Directorate of films Festivals
organises, on behalf of the Govern-
ment of India, every year a National
Film Festival which aim at, inter
alia encouraging the production of
films of aesthetic excellance and
social relevance.

(iii) The Directorate of Film Festivals
also organises an International Film
Festival every year to expose the
Indian film makers and the public
at large to the excellence in the art
of cinema of the world.

Every year the Government selects
about 21 feature films and some
short films for the Indian Panorama
Section of the International Film
Festivals of India/Filmotsavs. These
films which are the best of the
Indian cinema are given encourage-
ment in other ways, for example, by
entering them in International Film
Festivals and Indian Film Weeks in
other countries and by recommend-
ing to the State Governments and

@iv)
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Union Territory Administrations
that they should be exempted from
payment of entertainment tax.

As regards import of films, no need for
reducing their number has been felt,

Production of Haldia unit of H F.C,

3086. SHRI SATYAGOPAL MISRA :
Will the Minister of AGRICULTURE be
pleased to state :

(a) the present position of production
of the Haldia unit of Hindustan Fertilizer
Corporation;

(b) the reasons for dalay in starting
production by the unit; and

(c) the details of plan and programme to
run the Haldia unit of Hindustan Fertilizer
Corporation in full capacity ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF FERTILIZERS (SHRI
K. NATWAR SINGH) : (a) The Haldia
Fertilizer Plant of Hindustan Fertilizer
Corporation Limited has not yet started pro-
duction on commercial basis. Ammonia and
Urea is being produced in the course of trial
runs from middle of November, 1985.

(b) The plant was mechanically
completed in November [979. However
the commissioning of the main produc-
tion plant could not be proceeded with
initially due to inability of West Bengal State
Electricity Board (WBSEB) to supply required
quantum of power in a phased manner. When
power became available from a 20 MW gas
turbine captive power plant in begining of
1982, the commissioning activities were further
delayed due to large number of mechanical
break-downs which took place during the
per-commissioning and commissioning stages.

(c) Trial productions have started from
middle of November, 1985 on one gasifier
load. As soon as the plant is stabilised, the
second gasifier will be put on a load.

Price of Imported Vessels

3087. SHR1 GURUDAS KAMAT :
SHRI MURLIDHAR MANE :
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Will the Minister of AGRICULTURE be
pleased to state : :

(a) whether Government have received

representations on high prices of imported
fishing boats;

(b) if so, the steps taken to ensure
uniformity and to lower the prices;

(c) the approximate loss in foreign ex-
change in the last 3 years due to such over-
invoicing;

(d) the measures initiated since Novem-
ber 1, 1985 to safeguard country’s interest;

(¢) whether any supervisory body bas
been formed to review the activities of
Acquisition Committee; and

(f) if not, what machinery is available to
maintain vigilance ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE AND
COOPERATION  (SHRI YOGENDRA
MAKWANA) (a). Yes, Sir.

(b) An Inter-ministerial Fishing Vessels
Acquisition Committee considers the price of
imported vessels depending on the size and
design to assess reasonableness of the price.
Wherever considered necessary, the porspe-
ctive importers are advised to get the price
reduced.

(c) In view of (b) above, the question
does not arise.

(d) No new measures have been initiated
since November 1, 1985 in this regard.

(e) No, Sir.

(f) No specific machinery is considered
necessary.

[Translation)

Setting up of a T. V. tower at
Azamgarh (U.P.)

3088. SHRI RAJKUMAR RAJI : Will
the minister of INFORMATION AND
BROADCASTING be pleased to state :

(a) whether there is no T. V. tower in
Azamgarh district, Uttar Pradesh;
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(b) if so, whether Government propose
to set up a T. V. tower there; and

(c) if not, the reasons therefor ?

THE MINISTER OF STATE OF THE
MINISTRY OF INFORMATIONS AND
BROADCASTING (SHRI V. N. GADGIL)
(a) No TV transmitter has been installed in
Azamgarh district of Uttar Pradesh.

(b) and (c). As Azamgarh lies within
the service area of the existing high power
TV Transmitters at Gorakhpur and Varanasi,
it is not considered necessary to set upa TV
transmitter at Azamgarh.

Setting up of TV relay centre at
Jhabua (M.P.)

3084 SHRI DILEEP SINGH BHURIA :
Will the Minister of INFORMATION AND
BROADCASTING be pleased to state :

(a) the time by which the Jhabua district
of Madhya Pradesh will be covered by T.V.;

(b) whether any survey has since been
carried out for selecting a place to set up a
TV relay centre at Jhabua;

(¢) if so, whether the place has since
been selected; and

(d) if not, the steps being taken by
Government in this regard ?

THE MINISTER OF STATE OF THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI V. N. GADGIL) :
(a) It is envisaged to set up a low power TV
transmitter at Jhabua during VII Plan period.

“Its implementation would, however, depend
on year-wise availability of funds.

(b) No, sir
(¢) Does not arise.

(d) Action to select a suitable site for
the purpose will be taken after administrative
approval and financial sanction to the
scheme is accorded.
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[English]
New farming methods

3090. SHRI S. M. BHATTAM : Will
the Minister of AGRICULTURE be pleased
to state :

(a) whether it is difficult for farmers to
make both ends meet if they concentrate on
cultivation of one crop onmnly e.g. wheat or
rice;

(b) whether, with a view to improving
the lot of farmers, Government are taking
the help of scientists and development admi-
nistrators to identify and introduce new
methods by which income and employment
generation potential of farming and other
rural professions could be increased;

(c) if so, the details thereof and if not,
the reasons for the same; and

(d) the steps taken to reduce the cost
of production without sacrificing the yield
from farming ?

THE MINISTER OF STATE IN THE
DEPARTMEMT OF AGRICULTURE AND
COOPERATION (SHRI YOGENDRA
MAKWANA) : (a) No, Sir. It is not difficult
for the farmers to make both ends meet
if they concentrate on cultivation of one
crop oaly e. g. wheat or rice with improved
technologies and management. Nevertheless,
improved technologies in agriculture have
made it possible to increase the intensity of
cropping and follow better crop sequences for
raising still more production and productivity.

(b) Yes, Sir.

(¢) The research programmes in agricul-
ture are devoted to evolving high yielding
varieties of crops and improved methods of
cultivation and management for increasing
production, employment and income. Similar
efforts are being made in the areas of Live-
stock Production, Fisheries, Horticulture,
Plantation Crops etc. The new technologies
so evolved have led to increased intensity of
cropping mixed farming, multiple cropping
etc. which have in turn generated more
employment and income. The technologies
are disseminated among the farming com-
munities through the First-line extension
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projects of the Indian Council of Agriculture
Research, the Training and Visit system of
the Ministry of Agriculture/State Depart-
ments of Agriculture, and the poverty allevia-
tion projects of the Department of Rural
Development of the Ministry of Agriculture.

(d) Scientific farm management and
improved use efficiency of production/inputs
such as : seeds, fertilizers, plant protection
measures, irrigation water, etc, are being
promoted to reduce the cost of cultivation
without sacrificing the yield from farming.
The introduction of no-cost and low-cost
technologies like seed and fertilizers place-
ment, maintaining optimum plant population
per unit area, depth of sowing etc. reduce
the cost of cultivation considerably. In the
dryland areas, water harvesting technologies
have given much better production and return
vis-a-vis investment.

Afforestation in Upper Catchment
Areas of West Bengal

3091. SHRI BHOLANATH SEN : Will
the Minister of AGRICULTURE be pleased
to state :

(a) whether Central Government have
sponsored any scheme for taking effective
soil conservation measures in the form of
afforestation in the upper catchment areas of
Kangsabati River, catchment areas of Teesta
River and in the Himalayan regions of West
Bengal;

(b) if so, the details thereof;

(c) to what extent the physical targets of
Sixth Plan have been achieved;

(d) the reasons for shortfall, if any; and

(e) the physical targets fixed for Seventh
Plan ? ‘

THE MINISTER OF STATE IN THE
.DEPARTMENT OF AGRICULTURE AND
COOPERATION (SHRI YOGENDRA
MAKWANA) : (a) and (b). Of variouS'Central]
Centrally sponsored schemes, the following
two schemes are more concerned with soil
conservation including afforestations in the
Catchments of Kangsabati and Teesta rivers
and in the Himalayan regions of West
Bengal :
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(i) Soil, Water and Tree Conservation
in the Himalayas
(ii) Soil Conservation in the Catch-
ments of River Valley Projects.

While the first scheme referred to above
aims at soil and water conservation by tree
plantations, pasture development and raising
of seedlings with a view to preserve fragile
Himalayan eco-system, the scheme of soil
conservation in the catchment of river valley
projects aims at integrated soil conservation
treatment of both agricultur al and non-agricul-
tural lands including construction of engineer-
ing sturctures to reduce rum off and soil

erosion and preve nting premature si'tation
of reservoirs.

(c) and (d). The physical achievement in .
the Sixth Plan has been about 75 per cent of
the targets resulting in shortfall by about
25 per cent. The shortfall bas been due to
non-utilisation of entire funds provided to
Government of West Bengal.

(e) The tentative physical target for the
Seventh Plan is about 37,400 hectares.

Supply of Vanaspati to Rural People
through Fair Price Shops

3092. SHRI HARISH RAWAT : Will
the Minister of FOOD AND CIVIL
SUPPLIES be pleased to state :

(a) whether it is a fact that villagers of
far flung areas do not get vanaspati ghee as
per their requirement, as its production is
less than its demand;

(b) if so, whether Government are consi-
dering to make available a certain quantity
of vanaspati ghee also through fair price
shops; and

(c) if not, the steps being taken by his
Ministry to make it easily available even to
the common people ?

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD AND CIVIL
SUPPLIES (SHRI K. P. SINGH DEO) : (a)
No, Sir. Due to keen competition, the
vapaspati manufacturers are marketing their
produce to far flung and remote rural areas.
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The present trend in vanaspati production is
a.reflection of its demand.

(b) and (c). In March, 1983, State
Governments/Union  Territory Administra-
tions had been advised to procure upto 30
per cent of vanaspati production in their
respective jurisdiction for sale through State
Government nominees or through Public
Distribution System so as to make it’s avai-
lability easy for the common man.

Newsprint quota for ﬂewspapers I

3093. SHRI BANWARI LAL PUROHIT:
Will the Minister of INFORMATION AND
BROADCASTING be pleased to state :

(a) whether several newspapers in the
country are not getting the allocated quota
of newsprint from Government;

(b) if so, the details of newspapers to
whom newsprint has been provided below
the allocated quota;

(c) the reasons therefor;

(d) whether Government propose to
provide cent per cent allocated newsprint quota
to all the newspapers; and

(e) if so, by when and if not, the reasons
therefor ?

THE MINISTER OF STATE OF THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI V. N. GADGIL) :
() to (c). Pending finalisation of Newsprint
Allocation Policy for the year 1985-86, it has
been decided to allocate newsprint to news-
papers to the extent of their entitlement for
the year 1984-85.

(d) and (e). Servicing of entire quota of
allocated newsprint to newspapers depends on
the availability of indigenous newsprint and
foreign exchange resources.

Reduction in land ceilings

"~ 3094. SHRI HARI KRISHNA
SHASTRI : Will the Minister of AGRICUL-
TURE be pleased to state @
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(a) whether there is any proposal to
reduce the land ceilings further; and

(b) if so, details thereof ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF RURAL DEVELOP-
MENT (SHRI CHANDULAL CHANDRA-
KAR) : (a) and (b). At the recent Con=
ference of State Revenue Ministers held in
May 1985 it was also recommended to States
to consider lowering of ceiling limits and to
fix for a family of 5 members a ceiling limit
of 5 hactares for the best category of land
with assured irrigation and capable of raising
at least 2 crops a year, 7.5 hectares for next
category of land with assured irrigation for
at least one crop a year and |12 hectares for
other lands.

Development of Fishing Industry

3095. SHRI T. BALA GOUD : Will
the Minister of AGRICULTURE be pleased
to state :

(a) the measures being taken to assist
the development of fishing industry in the
country;

(b) whether Government encourage new
and small entrepreneurs in deep-sca fishing;

(c) the existing safeguards for preventing
large business houses and big industrialists
from entering the fishery field;

(d) what is the existing mechanism to
screen out large business houses from import-
ing fishing boats; and

(e) the details of such measures ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE AND
COOPERATION (SHRI  YOGENDRA
MAKWANA) : (a) The following measures
have been taken by the Government to assist
the development of fishing industry in the

country -

(i) Augmentation of deep sea fishing
fleet through a judicious mix of
indigenous, importéd and charter-
ed ﬁs}nns vessels,

i
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(ii) Providing 33 per cent subsidy on
the cost of indigenously cons-
tructed deep sea fishing vessels.

(ili) Providing loans on soft terms

for purchase of fishing vessels

through the Shipping Develop-
ment Fund Committee (SDFC).

Promotion of joint venture
programme with foreign fishing
industry.

(@iv)

(v) Augmentation of fisheries survey
in the EEZ. i

Training of fishery operatives for
creating a cadre of trained man
power for manning the deep sea
fishing vessels.

(vi)

Assistance for construction of
fishing harbours at major and
minor ports and of landing and
berthing facilities at smaller fish-
ing centres.

(vii)

(viii) Regulation of fishing by foreign
vessels in the EEZ by promul-
gating the MZI (Regulation of
Fishing by foreign vessels) Act,

1981.

(b) Yes, Sir.

(c) to (e¢). There is no bar for large
business houses and big industrialists to enter
the fishery field. However, fishermen co-
operatives, public sector undertakings, small
and medium entrepreneurs are given priority
over large houses for charter and import of
foreign fishing vessels. Moreover, large
houses are not eligible to get soft loan from
the Government for acquisition of vessels. In
case of fish processing, large houses having
their own processing unit are required to
process the catch from their own trawlers
only and procurement of raw material from
outside is not permitted.

Indo-China Understanding on .Rad'io'
and TV

3096. SHRI ANIL BASU :
SHRI PRAKASH V. PATIL :
SHRI T. BALA GOUD :
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Will the Minister of INFORMATION
AND BROADCASTING be pleased to
state :

(4) whether any understanding has been
reached between India and Chifa in the field
of radio and television; and

(b) if so, the details thereof ?

THE MINISTER OF STATE OF THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI V.N. GADGIL) :
(a) and (b). A Memorandum of Understand-
ing between India and China in the field of
Radio and Television was signed in New
Delhi on 10th February, 1985. The Memo-
randum of Understanding provides for ex-
change of Radio and Television programmes,
co-production of television documentaries
and features to promote understanding bet-
ween the peoples of both the countries,
suitable programmes on the Radio and
Television organisations of both the parties
on their respective national days, and visits
of Radio and TV Reporters of both the
countries on the basis of reciprocity. The
Memorandum of Understanding will come
into force after ratification by both sides.
However, a Programme of Cultural Exchanges
for 1986 has been agreed upon between India
and China at the official fevel talks held in
New Delhi from November 4 to 12, 198S.
The Programme, inter alia provides for
exchanges in the field of Radio and Tele-
vision in the following forms :

(i “The two sides will exchange
Radio  and Television pro-
grammes. Details to be worked
out through mutual consulta-
tions.”

(ii) “Both sides agreed in principle
to a joint production of a TV
film on the famous Chinese
Buddhist scholar Xuan Zbuang.
Details to be worked out through
mutual consultations.”

“Indian side will send a Radio
and Television delegation to
Chima. Details to be  worked
out through mutual ¢onsulta-
tions.”

(iif)
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(iv) © “The Chinese side will send a
Radio and Television delegation
to visit India. Details to be

worked out through mutual con-
sultations.”

Opening of an Engineering College in
Narendra Deo Agricultural University,
\ Faizabad (UP)

3097. SHRI NIRMAL KHATTRI : Will
the Minister of AGRICULTURE be pleased
to state :

(a) whether Government propose to open
an Engineering College, in Narendra Deo
Agricultural University, Faizabad, (Uttar
Pradesh); and

(b) if not, the reasons therefor ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE AND
COOPERATION (SHRI YOGENDRA
MAKWANA) : (a) and (b). No, Sir, as this
matter falls within the purview of the
Narendra Deo University of Agriculture and
Tachnology, Faizabad.

Setting up of TV relay station in
Moholi (Kerala)

3098. SHRI THAMPAN THOMAS :
Will the Minister of INFORMATION AND
BROADCASTING be pleased to state :

(a) whether there is any proposal to
install a T. V. relay station in Moholi in
Kerala; and

(b) if so, the details thereof ?

THE MINISTER OF STATE OF THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI V. N. GADGIL) :
(a) It is presumed that the Hon’ble Member
has referred to setting up a TV relay station
at Mavelikara in Alleppey district of Kerala.
Mavelikara lies on the fringe of the service
range of High Power (10 KW) TV trans-
mitters at Cochin and Trivandrum. There is,
however, no proposal te further improve TV
coverage in Mavelikara during the VII plan
period in. view of constraints of financial
resources.
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(b) Does not arise.

Supply of pulses throngh FPS

3099. SHRIMATI KISHORI SINHA :
Will the Minister of FOOD AND CIVIL
SUPPLIES be pleased to state :

(a) whether the prices of pulses have
been on the rise in the last nine months and
are too high for common people to afford
them;

(b) if so, whether Government appre-
hends this would reduce the intake of pulses
by tbe weaker sections; and

(c) if so, whether there are any plans to
supply pulses at a reasonable price through
fair price shops ?

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD AND CIVIL
SUPPLIES (SHRI K. P. SINGH DEO):
(a) to (c). There has been a mixed trend in
the prices of pulses during the last 9 months.
The wholesale price indices of some of the
pulses increased while there was a declining
trend in respect of others during this period.
The Government has taken several steps to
increase the availability of pulses in the
country. The main thrust of Government
policy is to increase the production of pulses.
Import of pulses is allowed under Open
General Licence. National Agricultural Co-
operative Marketing Federation and National
Co-operative Consumer Federation have been
procuring pulses for distribution through a
network of cooperative societies at reasonable
prices. Besides, limits for stocks have been
imposed for pulses under the Essential
Commodities Act, 1955 as a de-hoarding
measure. The Central Government have no
plans to take responsibility for supplying
pulses for distribution through Public Distri-
bution System. State Governments have been
advised to include pulses for distribution
through Fair Price Shops. Some State
Governments have included pulses in the
Public Distribution System by making their
own arrangement for procurement,

Establishment of radio centres in
Orissa

3100. SHRI NITYANANDA MISRA :
Will the Minister of INFORMATION AND
BROADCASTING be pleased to state :
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(a) whether Barhampur, :-Rourkela,
Bhavanipatna, Keonjhar and some other
places in Orissa were included in the Sixth
Plan for the establishment of the Radio
centres;

(b) if so, the progress made in this

regard; and
(c) the details thereof ?

THE MINISTER OF STATE OF THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI V.N. GADGIL) :
(a) to (c). There is an approved 6th Plan
Scheme to set up a local radio station with
a 1 KW MW transmitter, Multi-purpose
Studio, Receiving facilities etc. at Keonjhar
in Orissa. The construction work of the
building is in progress. The station is expect-
ed to be commissioned during 1986.

Guidelines to States on increase food-
grains production

3101. SHRI MURLIDHAR MANE:
Will the Minister of AGRICULTURE be
pleased to state :

(a) whether Government have issued
guidelines to different States to increase the
production. of foodgrains;

(b) if so, the strategy adopted to increase
the production of foodgrains in Orissa and
other States in the Sixth Plan; and

{c) the achievements made in this regard
in the above plan period ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE AND
COOPERATION (SHRI YOGENDRA
MAKWANA) : (a) Yes, Sir.

(b) The strategy adopted to increase the
production of foodgrains in Orissa as well as
in other States in the Sxxth Plan is given
below :

1. Expansion of area under High
Yielding Varieties;

2. Increased use of quality seeds;
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3. Increased and cfficient use of ferti-
. lisers.

4. Efficient use of irrigation water
and Expansion of area under irri-
gation;

5. Adequate plant protectlon measures
over a larger area;

6. Stabilisation of crop production in
drought prone: areas through dry
farming technology;

7. Transfer of technology through
recognised extension system—train-
ing and visit;

8. Training of farmers and extension
workers;

9. Intensification of research for
appropriate technology ?

 10. Adoption of appropriate pricing
policies.

(¢) The achievements of foodgrains
during the Sixth Plan are given below :

(Million Tonnes)

1980-81 129.59

1981-82 133.29

1982-83 129.52

1983-84 15237 ;.

1984-85 146.22
[Translation)

Loan to farmers for development
of cultivation

3102. SHRIC. S. GAMIT : Will the
Minister of AGRICULTURE be pleased to
state &

{a) whether Government have formulated
any scheme for providing loans to small and
marginal farmers for development of their
cultivation;

(b) the provisions made in the Sixth Five
Year Plan for this purpose and the amount
utilised out of the fund; and
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(c) the details of the provisions made
in the Seventh Five Year Plan for the
purpose ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE AND
COOPERATION (SHRI YOGENDRA
MAKWANA) : (a) There is no specific
scheme for providing loans to Small and
Marginal farmers for the development of
their cultivation. Small and Marginal Farmers
are however, granted short term production
loans and investment credit by Cooperatives,
Commercial Banks including Regional Rural
Banks for development of their cultivation.

(b) Does not arise.

(c) No provisiohs have been made in
the Seventh Five Year Plan for this purpose.

Purchase of sugarcane by
khandsari units

3103. DR. CHANDRA SHEXHAR
TRIPATHI : Will the Minister of FOOD
AND CIVIL SUPPLIES be pleased to
state :

(a) whether it is a fact that only licence
holder khandsari units have been allowed to
manufacture ‘khand’ in different parts of the
country;

(b) if so, whether such units will be
able to purchase sugarcane grown by
farmers;

(c) if not, whether Central Government
propose to give instructions to States for the
removal of such restrictions; and

(d) if so, by what time and if not, the
reasons therefor ?

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD & CIVIL SUPPLIES
(SHRI K. P. SINGH DEO) : (a) to (d). The
State Government deal with the licensing of
khandsari units with a view primarily to
ensure the equitable distribution of sugarcane
between sugar factories and khandsari units.
The khandsars purchase sugarcane generally
from the growers, and are not to crush
sugarcan bonded for the sugar factories.
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There is no proposal to instruct State Govern-
ments to allow khandsars to crush sugarcane
in the reserved areas of sugar factories, as
this is essential to safeguard the interests of
sugar sector as a whole. In fact, the State
Governments have been advised to see that
the khandsars donot cncroach beyond their
assigned areas.

Setting up of high power transmitter
for Doordarshan in Kutch

3104. SHRI NARSINH MAKWANA :
Will the Minister of INFORMATION AND
BROADCASTING be pleased to state :

(a) the telecast arrangements made in
district Kutch of Gujarat and the name of
the Centre which covers that area;

(b) whether  Pakistan Doordarshan
programmes are being viewed in the entire
district of Kutch and, if so, the steps taken
by Government to stop it; and

(c) whether Government propose to set
up a high power transmitter for Doordarshan
in Kutch and, if so, the time by which a
decision will be taken in the matter and the
progress so far made in this regard ?

THE MINISTER OF STATE OF THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI V. N. GADGIL) :
(a) Parts of Kutch district receive TV service
from the high power (10KW) TV transmitters
at Rajkot and Dwarka. A low power (100W)
TV transmitter is under implementation at
Bhuj and is expected to be commissioned by
the middle of 1986.

(b) and (c). There are reports that telecasts
from across the border are received in the
Kutch area. With a view to strengthening.
Indian TV service in the area, it is propsed
to replace the low power transmitter at Bhuj
by a high power (10KW) TV transmitter
during the VII Plan period. Implementation
of this project would, however, depend on
year-wise availability of funds.

[English]
Conservation of shrimp resources

3105. SHRI D. P. JADEJA : Will the
Minister of AGRICULTURE be pleased to
state :
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(a) whether the saturation point
shrimp fishing has been reached;

in

(b) if so, the steps being taken to con-
serve marine shrimp resources; and

(c) if no steps have been taken, the
reasons therefor ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE AND
COOPERATION (SHR1I YOGENDRA
MAKWANA) : (a) According to the report
of the Technical Committee constituted by
Ministry of Agriculture, though certain areas
have shown declining and fluctuating trend
of exploited shrimp resourees, saturation
point in shrimp fishing has not been reached
on all India level.

(b) and (c¢). Do not arise.

Fisheries University in Kerala

3106. SHRI T. BASHEER : Will the

Minister of AGRICULTURE be pleased to
state :

(a) whether Government have received
any proposal from State Government of

Kerala to establish a Fisheries University in
Kerala; and

(b) if so, decision taken by Union
Government in this regard ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE AND
COOPERATION (SHRI YOGENDRA
MAKWANA) : (a) No, Sir.

(b) Does not arise.

Stabilization of crop production in
" rainfed and high marginal land

3107. SHRI SRIKANTHA DATTA
NARASIMHARAJA WADIYAR : Will the

Minister of AGRICULTURE be pleased to
state : .

(a) whether Government have iaken any
steps to stabilise crop production in rainfed
high and marginal lands;
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(b) if so, the steps taken in this regard in
Karnataka and other States during the Sixth
Plan; .

(c) the Central assistance provided to
different States for this purpose; and

(d) the details thereof ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE AND
COOPERATION (SHR1 YOGENDRA
MAKWANA) : (a) Yes, Sir.

(b) The steps taken by the Government
of India include specific Centrally Sponsored

and Central Sector Schemes/Programmes
implemented in 15 States including
Karnataka.

(c) and (d). The Central assistance provi-
ded is as follows :

Rs. in lakhs

1983-84 125.001
1984-85 244.495

Beside this the programmes are also
undertaken by other Organisations.

Books and periodicals brought out by
Publications Division

3108. SHRI KALI PRASAD PANDEY :
Will the Minister of INFORMATION AND
BROADCASTING be pleased to state :

(a) the books and periodicals brought
out by the Publications Division during the

last three years along with the total cost of
each item;

(6) how these publications are distributed
and the stocks lying undistributed in its
godowns; :

(c) what special measures have been
taken to put out its materials;

(d) what is the average time taken in
producing the publications/periodicals; and

(e) whether some of the publicationg
have been produced within two weeks and
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some continue to be finalised for years and
if so, the names of all such delayed publica-
tions ?

THE MINISTER OF STATE OF THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI V. N. GADGIL) :
(a) A Statement is laid on the Table of the
House.

[Placed in Library. See No. L.T. 1634/85]

(b) The distribution/sale is being done
through agents (numbering 3000) based at
as many centres all over the country which
include metropolitan cities, State capitals,
district and sub-divisional headquarters. The
books are also sold through Sales Emporia
of Publications Division located at New
Delhi, Bombay, Calcutta, Madras, Trivan-
drum, Patna, Lucknow and Hyderabad as
well as directly from Headquarters to
Libraries, Educational Institutions and State
Governments. Only books worth Rs. 1.70
crores were held in stocks with the Publica-
tions Division as on 31.3.1984.

(c) The position about disposal/sale of
books is being regularly reviewed and neces-
sary steps taken to dispose them of well in
time. Some of these measures are : —

(1) insertion of advertisements in
national and regional newspapers;

(2) giving reviews of publications in
national and regional papers/profes-
sional journals;

(3) contacting potential buyers by the
staff of Publications Division;

(4) organising exhibitions of books on
important occasions;

(5) sending trade circulars to agents,
educational institutions, libraries,
State Government agencies, etc.

6) liberél discounts on the sale of old

stock of books; and

(7) an incentive scheme for the sales
staff has also béen approved.
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(d) Generally the publications in English
and Hindi are brought out within the shortest
possible time, but more time is taken in the
case of Art, Voluminous and Language
Publications and thus the average comes to
15 months approximately. Efforts are being
made to streamline the procedure and reduce
the time taken for the publication of the
books. The periodicals are published as per
their usual periodicity except in the cases of
one or two journals where delays were some-
times caused due to various reasons. Neces-
sary corrective action is being taken to
obviate such delays.

(e) During the last 3 years, only 12 titles
most of which were time-bound were brought
out within 2 weeks. A list of delayed titles
is laid on the Table of the House.

[Placed in Library See No. L.T. 1634/85]

Production of Fish in Madhya Pradesh

3109. KUMARI PUSHPA DEVI : Will
the Minister of AGRICULTURE be pleased
to state :

(a) steps taken to increase the produc-
tion of fish in inland water in Madhya
Pradesh during last three years; and

(b) the quantum of fish produced in in-
land water in Madhya Pradesh in these
years ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE AND
COOPERATION (SHRI YOGENDRA
MAKWANA) : (a) Some of the important
steps taken to increase the production of
fish in Inland waters in Madhya Pradesh are
by implementation of the following schemes
under Central/Centrally Sponsored Pro-
grammes :—

(i) Through Inland Fisheries Project
with World Bank Assistance,
9 Fish Farmers Development
Agencies (FFDA) have been set
up in the State for development
of inland fisheries;

(ii) construction and operation of 4
commercial fish seed farms/hat-
cheries are under implementation
for production and supply of
quality fish seed; and
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(iii) other schemes such as Group
Accident Insurance scheme for
Active Fishermen, Techno Socio
Economic Survey and develop-
ment of Inland Fisheries statistics
have also been taken up to aug-
ment fish production in the State.

(b) The Fish Production during the last
three years in Madhya Pradesh is as follows :

Year Quantity in tonnes

1982 15524

1983 13479

1984 23796 (Provisional)

Studies on child labour problem
couducted by UNICEF, WHO
and ILO

3110. SHRIMATI D. K. BHANDARI :
Will the Minister of LABOUR be pleased to
state :

(a) whether several indepth studies on
the problem of child labour in the country
have been conducted by UNICEF, WHO,
ILO and other Government and semi-Govern-
ment organisations as also by social institu-
tions;

(b) if so, salient features thereof and
progress made in overcoming the problems;
and

(c) whether the child labour has decreased
during the Sixth Five Year Plan period and
if so, details thereof and plans for the future
to meet the situation ?

THE MINISTER OF STATE IN THE
MINISTRY OF LABOUR (SHRI T.
ANJIAH) : (a) and (b). Studies on the prob-
lem of child labour in the country have been
made by UNICEF, ILO and several other
organisations/institutions. These studies deal,
with various aspects of child labour like
statistics, health, nutrition, education and
working and living conditions.

Government’s consistant endeavour has
been to ensure that children compelled by
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circumstances to work should be able to

work in ‘'humane and safe conditions. To

this end the following steps have been
taken :—

(1) The employment of children has
been banned in factories, mines and
certain other hazardous employ-
ments. ‘

(2) The employment of Children Act
which bans the employment of
children below 14 years and 15 years
of age in certain employments has
been amended to make the penalty
for violation of its provisions more
stringent. v

(3) A Central Advisory Board on Child
Labour has been set up to render
" advice to the Central Government
on the problems of child Labour.
The terms of reference state among
other things, that the Board would
(a) suggest legislative measures as
well as welfare measures for the
welfare of working children, and
(b) review the progress of welfare
measures for working children.
Several State Governments/Union
Territories have also set up such
Advisory Boards on child labour.
(4) Two pilot projects to protect and
look after the welfare of (1) carpet
weaving children of the Mirzapur
Bhadohi area of U.P. and (2)
children working in match industry
in and around Sivakasi, are being
finalised.

(5) Voluntary organisations on child
labour are being given financial
assistance for action projects relat-
ing to nutrition, héalth, non-formal
education and vocational training of
working children.

(c) Plan-wise statistics of child labour
are not available. However, according to the
1971 Census the number of working children
was 10.7 million and in March 83 according
to the Planning Commissions estimates the
number of working children was 17.36
million. A sum of Rs. 1.53 crores has been
provided in the Seventh plan for different
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programmw/schémes concerning health, nutri-
tion, non-formal education and training etc.
for welfare of working children.

Vegetable Processing Plant at Pataudi

3111. SHRI M.V. CHANDRASEKHARA
MURTHY : Will the Minister of FOOD
AND CIVIL .SUPPLIES be pleased to refer
to the reply given to Starred Question No.
235 on the 26 July, 1982 and Starred Ques-
tion No. 428 on 15 April, 1985 regarding
Vegetable Processing Plant in Haryana and
State :

(a) whether the Modern Food Industries
(India) Ltd. has cleared the feasibility report
for fruit and vegetable processing plant;

(b) whether the land for establishing the
plant has been acquired in Pataudi;

() if so, the time by which the said
plant will start functioning and the progress
made in setting up of the plant; and

(d) the reasons for such a long delay in
setting up this plant with details thereof ?

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD AND CIVIL
SUPPLIES (SHRI K. P. SINGH DEO):
(a) The feasibility report is still under consi-
deration of the company.

(b) to (d). Do not arise.

Supply of Coconut Oil by Kerala
through Fair Price Shops

3112. SHRI P. A. ANTHONY : Will the

Minister of FOOD AND CIVIL SUPPLIES .

be pleased to state :

(@) whether Union Government are aware

_of Kerala Government’s decision to supply

coconut oil through fair price shops at a
cheaper rate; and

(b) whether the Centre would procure
.coconut oil and distribute it to various States
as in case of imported edible oils ?
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THE MINISTER OF STATE OF THE
MINISTRY OF FOOD AND CIVIL

SUPPLIES (SHRI K.P. SINGH DEO).:
(@) Yes, Sir.

(b) No, Sir. No indigenous edible oil is
being procured by Central Government.

[Translation]

Production of pulses and oilseeds
in Bihar

3113. SHRI KUNWAR RAM: Will
the Minister of AGRICULTURE be pleased
to state :

(a) the number of projects/sthemes in-
troduced to increase the production of pulses
and oil seeds in Bihar during the last three
years and the targets set for production
thereof;

(b) the extent to which targets have since
been achieved; and

(c) the names of the projects/schemes to
be introduced/implemented during the current

year and coming years and the estimated
cost thereof ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE AND
COOPERATION (SHRI YOGENDRA
MAKWANA) : (a) to (c). A Statement is
given below.

Statement

(a) to (c). For increasing the production
of Pulses and Oilseeds in Bibar during the
last 3 years, the following Central Sector/
Centrally Sponsored Schemes were in opera-
tion :

Pulses

1. Centrally Sponsored Scheme on
Intensive Pulses Development Pro-
gramme (including Summer Moong
Production and Barigha Tal
Programme);

2. Central Sector Scheme on Minikit
Demonstration Programme,
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The targets and achievements of produc-
tion of Pulses in Bihar during the last 3 years
are indicated below :—

(Lakh tonnes)

DRCEMBER 9, 1985

Year Targets ' Achievements
1982-83 7.30 7.02
1983-84 8.53 8.34
1984-85 8.55 8.38

The above mentioned Schemes are being
continued during the current year (1985-86)
at an estimated cost of Rs. 38.67 lakhs.

For Central Sector Scheme on Minikit
Demonstration Programme, a sum of
Rs. 8,475 lakhs has been sanctioned to Bihar
State for the current year. The outlays for
the remaining years of the Seventh Five Year
Plan have not yet been worked out.

Oilseeds

The following Central Sector Schemes/
Projects on Oilseeds Production were in
operation in Bihar State during the last 3
years :—

Year Name of the Scheme
1983-84 Soyabean Development
1984-85 National Qilseeds Develop-

ment Projects (NODP)
1985-86 -do-

The oilseeds production during the last 3
years in Bihar State is as follows :

Year Production of oilseeds
(lakh tonnes)
1982-83 1.14
1983-84 1.43
1984-85 1.41
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An amount of Rs. 37.885 lakhs has been
allocated for the year 1985-86 to Bihar State
for the implensentation of the National Oil-
seeds Development Project (NODP).

"This Project will continue during the
remaining years of the Seventh Five Year
Plan.

[English]

Centrally sponsored scheme for supply
of drinking water

3114. PROF. NARAIN CHAND
PARASHAR : Will the Minister of AGRI-
CULTURE be pleased to state :

(a) whether there are any centrally spon-
sored schemes for the supply of drinking
water, which are under execution during the
current financial year;

(b) whether any liberal allocations would
be made by Union Government for expedit-
ing completion of these schemes in view of
the severe drought experienced by the States
last year; and

(c) if so, the nature thereof ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF RURAL DEVELOP-
MENT (SHRI CHANDULAL CHANDRA-
KAR) : (a) to (c). The provision of drinking
water is the responsibility of the States. The
Central Government assists the States in
providing safe drinking water in rural areas
under the Accelerated Rural Water Supply
Programme (ARP). Under this programme
the provision for the current year 1985-86 is
Rs. 298.83 crores.

In addition Central assistance for drought
relief is provided as and when a request is
received from States affected by drought and
this assistance is given for a specific period.
Rs. 85.21 crores has been given as Central
assistance for drinking water in the drought
affected areas during the current year 1985-86..
A Statement indicating the details is given
below :



Setting up of colour TV and black
and white TV Studios

" 3115. SHRI AMARSINH RATHAWA :
Will the Minister of INFORMATION AND
BROADCASTING be pleased to state :

(a) the number and places where colour
TV and Black and White TV studios are
functioning for producing programmes; and

(b) whether there is any proposal to
instal more studios in the country, if so, the
number of colour TV and Black and White
TV studios likely to be set up and the names
of the places ?

THE MINISTER OF STATE OF THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI V. N. GADGIL) :

(a) and (b). At present TV studio centres
are functioning at the following places in the
country :— :

1. Delhi

2. Bombay
3. Calcutta

- 4, Jalandhar
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Statement 5. Srinagar
6. Madras
State Amount (in crores) 7. Lucknow
8. Gauhati
1. Andhra Pradesh 18.59 9. Trivandrum
2. Haryana 2.70 10. Bangalore
3. Himachal Pradesh 2.15 11. Delhi (Upgrah Kendra)
4. Jammu & Kashmir 2.00 12. Cuttack
13. Hyderabad
5. Karnataka 14.96
6. Madhya P
ya Pradesh “‘_30 In addition, TV studio of Space Applica-
7. Maharashtra 14.71 tions Centre of Indian Space Research
8. Punjab 1.35 Organisation is used for production of pro-
. grammes at Ahmedabad. Facilities for limited
9. Rajasthan 8.57 production of field based area—specific pro-
10. U grammes have been provided at Ranchi,
_ tar Pradesh 8.88 Gorakhpur, Nagpur and Rajkot.
Total 85.21

2. Whereas these studio centres are
essentially equipped for operation in Black
and White, they have been provided with Ele-
ctronic News Gathering (ENG) equipment for
production of limited field-based programmes
in colour. Besides, studio-based programmes
in colour are produced at Delhi, Bombay,
Calcutta and Jalandhar with the help of
colour OB Vans. ENG equipment for pro-
duction of limited field-based programmes
in colour has also been provided at Ranchi,
Rajkot, Gorakhpur and Nagpur.

3. TV studio centres for operation in
colour are under implementation at Bangalore,
Ahmedabad, Trivandrum and Gaubati and
programme production centres at Silchar,
Dibrugarh, Tura, Kohima, Shillong, Imphal,
Aizwal and Itanagar. It is envisaged to re-
place the black and white studio equipment
with colour equipment at Delhi, Bombay,
Calcutta, Jalandhar, Srinagar, Lucknow,
Jaipur and Hyderabad. It is also envisaged
to set up during the VII Plan period, subject
to year-wise availability of funds, TV studio
centres for operation in colour at Bhopal,
Patna, Bhubaneshwar, Agartala, Shimla,
Capital of Haryana, Madurai, Rajkot, Pune,
Allahabad, Ranchi and Vijayawada and to
provide limited programme production faci-
lities at Raipur, Gulbarga, Gangtok, Port
Blair, Panaji, Pondicherry, Chandigarh,
Bareilly, Siliguri and Daltonganj.
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Setting up of special cell for research
for development of Hill areas

3116. PROF. NARAIN CHAND
PARASHAR : Will the Minister of AGRI-
CULTURE be pleased to refer to the reply
given to Unstarred Question No. 10168 on
7th May, 1984 regarding setting up of special
cell for research for development of hill areas
and state;

(a) whether the CART (Council for
Rural Technology) has since chalked out its
programmes, policies and priorities;

(b) if so, the details thereof and a gist of
the implementation programmes carried out
by the Council during the past one year;
and

(c) if not, the likely date by which these
would be chalked out and the reasons for
delay ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF RURAL DEVELOP-
‘MENT (SHRI CHANDULAL CHANDRA-
KAR) : (a) Yes, Sir.

(b) Details are given in the statement
laid on the table of the House.

[Placed in Library. See No. L.T.-1635/85)

(c) Does not arise.

Amendments of land Acquisition Act,
1894

3117. PROF. NARAIN CHAND
PARASHAR : Will the Minister of AGRI-
CULTURE be pleased to refer to the reply
given to Unstarred Question No. 6817 on §
April, 1982 regarding amendments of Land
Acquisition Act, 1984 and state :

(a) whether the amendments have since
been made to the Land Acquisition Act, 1984
to ensure the acquisition of land speedily for
development purposes; and

(b) whether State
implementing them ?

Governments are

THE MINISTER OF STATE IN THE
DEPARTMENT OF RURAL DEVELOP-
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MENT (SHRI CHANDULAL CHANDRA-
KAR) : (a) and (b). In order to ensure
acquisition of land speedily for development
purposes, the Land Acquisition Act, 1894 has
been amended by the Land Acquisition
(Amendment) Act, 1984 (Act, No. 68 of
1984). This extends to the whole of India
except the State of Jammu and Kashmir. The
State of Nagaland is yet to adopt it bya
resolution of its Legislative Assembly. The
State of Rajasthan has proposed certain
adaptations. All other States are implement-
ing the amended Central Act.

Review of consolidation of Holdings

3118. PROF. NARAIN CHAND
PARASHAR : Will the Minister of AGRI-
CULTURE be pleased to state :

(a) whether Government have under-
taken any review of the consolidation of
Holdings (land) in the various States during
the Sixth Five Year Plan;

(b) if so, the findings of the review, the
main constraints pointed out in the success-
ful implementation of this programme in the
hill States of the North Western States and
the solutions suggested; and

(c) if not, whether any review would be
undertaken in the near future ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF RURAL DEVELOP-
MENT (SHRI CHANDULAL CHANDRA-
KAR) : (a) to (c). A review of consolidation
of land holdings during the Sixth Five Year
Plan was done and discussed at the State
Revenue Minister’s Conference in May, 1985.
The progress achieved during the Sixth Plan
in different States is given in the statement
below. By the end of the Sixth Plan, about
33 per-cent of the cultivable land had been
consolidated. Consolidation operations are
generally on a voluntary basis in the States
of Gujarat, Himachal Pradesh, Madhya
Pradesh, Maharashtra and West Bengal and
have been kept in abeyance in Jammu and
Kashmir and Rajasthan, though all of them
have laws. Consolidation has been practi-
cally complete in Haryana and Punjab, nearly
complete in Uttar Pradesh and progressed
appreciably in Bihar, Gujarat, Himachal
Pradesh, Maharashtra and Orissa.
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The progress of consolidation has been
constrained in many areas due to one or more
of the following factors :

(a) Lack of update land records includ-
ing record of tenurial rights of
tenants and sharecroppers.

(b) Hilly or undulating terrain.

(c) Non-homogeneous nature of lands.
(d) Local strong sentimental reasons.

(e) Fear of displacement among tenants
and sharecroppers and of appre-
hension that bigger farmers would
get a better deal

(f) Inadequate appreciation by and
participation of people.

In regard to hill States of North-Western
States, presuming that this refer to the States
of Himachal Pradesh and Jammu and
Kashmir, while in Himachal Pradesh,
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consolidation is on a voluntary basis due to
one or more of the reasons stated above, in
Jammu and Kashmir it has been suspended in
1978, awaiting up-to-date land records with
the coming into force of the Agrarian
Reforms Act, the implementation of which
is not complete, as absolute ownership rights
on eligible persons have not yet been con-
ferred due to non-payment of the prescribed
levy, for which the State Government has
propose to arrange loans.

The consensus at the State Revenue
Ministers’ Conference was that states should
take action to bring on record tenants
and share-croppers and make land records
up-to-date and should attempt during the
Seventh Plan to cover by consolidation of
holdings 25 per cent of the consolidable area,
giving priority to irrigated areas, especially
the blocks selected for intensive rice cultiva-
tion in the Easter region and on a selective
basis, to areas where holdings of small and
marginal farmers and ceiling surplus land
allottees are large in number for more
efficient exploitation of ground water and
delivery of services.

Statement

(in lakh hectares)

Name of States/ Area consolida- Area consolidated Total area
U.Ts. ted upto Vth during VI Plan consolidated
Plan till March
1985 (2+3)
Andhra Pradesh 3.31 — 3.31
Bihar 6.43 1.26 7.69
Maharashtra 140.27 26.72 166.99
Madhya Pradesh 38.66 —_ 38.66
Gujarat 12.64 5.67 18.31
Haryana 3.06 0.14 3.20
Himachal Pradesh 2.26 0.80 3.06
Jammu & Kashmir 0.47 — 0.47
Karnataka 10.83 —_— 10.83
Orissa 0.46 3.22 3.68
Punjab 90.20 00.21 90.41
Rajasthan 17.12 —_— 17.12
Uttar Pradesh 133.50 18.20 151.70
Delhi 2.57 —_— 2.57
Total : 461.78 56.22 518.00
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Absence of Cold Storage Facilitles in
Visakhapatnam

3119. SHRI INDRAJIT GUPTA : Will
the Minister of AGRICULTURE be pleased
to state :

(a) whether 20,000 tonnes of fish after
heing caught had to be thrown into the see
at Visakhapatnam due to absence of cold
storage facilities; and

(b) if so, whether Government propose
1o take any effectivé measures to reduce such
huge losses of potentially cheap and nutritious
protein food ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE AND
COOPERATION (SHRI YOGENDRA
MAKWANA) {a) No such report is
available with the Government,

(b) A detailed survey of cold storage
facilities available in the country including
Visakhapatnam has been conducted with the
help of Indian Iastitute of Management,
Ahmedabad. Government is constaotly
monitoring the problems of the fishing indus-
try in the country for taking appropriate
measures.

Constraction of Self Financing Flats of
DDA in phase 1V, Ashok Vihar

3120. SHRI MANVENDRA SINGH :
Will the Minister of URBAN DEVELOP-
MENT be pleased to refer to the reply given
to Unstarred Question No. 4267 on 19
December, 1983 regarding construction of
Self Financing Flats of DDA in Phase 1V,
Ashok Vihar and state :

(a) whether the construction of flats in
Phase 1V, Ashok Vihar, Delhi, has been com-
pleted; and

' (b) if so, when and if not, the reasons
therefor 2ud the time by which the construc-
tion work' will be completed ?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
(SHIXT DALBIR SINGH) : (a) No, Sir.
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(b) The houses could not be compjeted
due to non-availability of materjals like
cement, steel, GI Pipes. Out of 405 houses,
210 SFS houses will be completed by 31st
March, 1986 and the remaining 195 SFS
houses will be completed by 31st July, 1986.

Tribunal No. 1 lying without a Judge
in Dhanbad

3121. SHRI BASUDEB ACHARIA :
Will the Minister of LABOUR be pleased to
state :

(a) whether it is a fact that the Tribunal
No. 1 in Dhanbad is lying without a judge
for nearly a year creating great difficulties of
the workers with their pending disputes; and

(b) if so, the steps taken/proposed in the
matter ?

THE MINISTER OF STATE OF THE
MINISTRY OF LABOUR (SHRI T.
ANJIAH) : (a) and (b). The post of Presiding
Officer, Central Government Industrial
Tribunal cum Labour Court No. 1, Dhanbad
is lying vacant with effect from 1.9.1984.
Action to fill up the post of Presiding Officer
was taken well before the occurrence of the
vacancy in the Central Government Industrial
Tribunal cum Labour Court No. 1 Dhanbad
viz. in February, 1984. As a result of this, a
retired High Court Judge was selected for
appointroent as Presiding Officer, Central
Government Industrial Tribunal cum Labour
Court No. 1, Dhanbad, but he declined to
join when the formal offer of appointment
was madc by this Ministry.

2. The Ministry has since written to the
State Governments of Bihar, West Bengal and
Uttar Pradesh to spare the scrvices of serving
and willing Judicial Officers of the rank of
District and Additional District Judges for
appointment as Presiding Officer. The
Ministry is awaiting recommendations of the
State Governments. As soon as the recom-
mendations of the State Governments are re-
ceived action for appointment to the post of
Presiding Officer, Central Government Indus-
trial Tribunal cum Labour Court No. 1
Dhanbad, would be initiated,
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Inadequate funds for Integrated
Watershed Management in
flood prone rivers

3122. SHRI JAGANNATH PATTNAIK :
Will the Minister of AGRICULTURE be
pleased to stave :

(a) whether poor allocation of funds
during the current financial year for Centrally
sponsored scheme on Integrated Watershed
Management in the catchment areas of flood
prone rivers, is adversely effecting both on
going; and future projects; and

(b) if so, the details of remedial measures
proposed ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE AND
COOPERATION (SHRI YOGENDRA
MAKWANA): (a) and (b). During the
current financial year 1985-86 there is budget
provision of Rs. 12.90 crores with a physical
target of 50,000 ha. under the on-going
Centrally sponsored’ scheme of Integrated
Watershed Management in the catchments of
Flood Prone Rivers compared to an expendi-
ture of Rs. 12.40 crores with a physical
achievement of about 56,260 ha. during the
year 1984-85.

The step-up in the on-going programme
and the question of expanding the coverage
of the scheme by adding new catchments can
be considered when the resources position
improves.

Infrastractural facilities at Roychowk
Fishing Harbour in West Bengal

3123. SHRI AMAL DATTA : Will the
Minister of AGRICULTURE be pleased to
state .

(a) whether trawlers are not able to
operate from Roychowk Fishing Harbour due
to lack of necessary infrastructure and repair
facilities;

(b) whether State Government of West
Bengal have requested Central Government
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to provide better infrastructure and other
facilities; and

(c) if so, action proposed to be taken in
this regard ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE AND
COOPERATION (SHRI = YOGENDRA
MAKWANA): (a) No, Sir. All major
works sanctioned in Phase-I have been pro-
vided.

(b) and (c). Government of West Bengal
made a proposal for installation of wireless
equipment at Roychowk Fishing Harbour.
A revised proposal from the State is
awaited.

Foreign trawler charter agreements

3124. SHRI AMAL DATTA : Will the
Minister of AGRICULTURE be pleased to
state :

(a) the number of persons who have
obtained sanction of Government to enter
into trawler = chartering agreements with
foreign parties;

(b) State-wise and country-wise, break-
up of the agreement and the position of exe-
cution and implementation of agreements;
and

(c) the reasons why a larger number of
persons are not taking advantage of charter-
ing facility ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE AND
COOPERATION (SHRI YOGENDRA
MAKWANA) : (a) 36 companies/public
sector undertakings have been issued letters
of intent for entering into charter agreements
with foreign parties since 1981.

(b) A statement is given below.

(c) There was adequate response from
Indian companies for chartering foreign
finishing vessels.
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Sl No.

Statewise break-up
of companies/Cor-
porations who have
been issued letter
of intent for enter-
ing into charter
agreements

Countrywise
breake-up of
foreign colla-
borators

Position regarding
execution/
implementation

Andhra Pradesh

(Sixteen)

Gujarat
(One)

Kerala
(One)

Maharashtra
(One)

Orissa
(One)

Tamil Nadu
(One)

New Delhi
(Fifteen)

10 Companies with
Singapore

2 Companies with
Japan

4 Companies with

Hongkong.

Singapore

One agreement
with Singapore
and One agreement

with Italy.

Singapore

Singapore

Japan

12 Companies with
Singapore

2 Companies with
Hongkong

1 Company with
Bulgaria.

Till now,

12 companies have been
issued charter permits
after fulfilling conditions

of Letter of Intent.

Charter permits issued
after fulfilling conditions

of Letter of Intent.

One permit has been
issued after fulfilling con-
ditions of Letter of

Intent.

Permits issued after ful-
filling conditions of

Letter of Intent.

—do—

—deo—

Till now 8 companies have
been issued charter per-
mits after fulfilling con-

ditions of Letter Lof

Intent.
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Edible Oil from rice bran and maijze

3125. DR. G. VIJAYA RAMA RAO:
Will the Minister of AGRICULTURE be
pleased to state : :

(a) whether ICAR Scientists have out-
lined the need for extracting edible oil from
rice bran and maize which could out imports
by 50 per cent and if so, steps proposed;

(b) whether it is correct that the country
has failed to improve oilseeds productivity
despite many resecarch projects, including
CLUSA oilseeds project;

(c) whether Government propose to ban
imports now or after some years and offer
remunerative prices to encourage production;
and

(d) reasons as to why Japanese offer of
collaboration for edible rice bran project
made in 1978 was not cleared ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE AND
COOPERATION (SHRI YOGENDRA
MAKWANA): (a) Yes, Sir. The Indian
Council of Agricultural Research has identi-
fied rice bran as a source of edible oil,
Maize germ is also a potential source. But
the maximum exploitable potential of oil
from rice bran is about 0.235 million tonnes
and that from maize germ is round 0.02
million tonnes of which the amount econo-
mically exploitable for edible purposes will
be much less.

(b) No, Sir, Oilseeds production techno-
logy in the country has increased the pro-
ductivity of oilseeds.

(c) The Government is making every
effort to augment the country’s capability to
improve and increase the production and
availability of edible oils in order to achieve
self reliance. With improvements in produc-
tion, procurement and extraction technologies,
it should be possible for us to eliminate our
dependence on imports in course of time.
Action has already been initiated to ensure
price support for edible oilseeds.

(d) A Charitable non-profit social orga-
nisation made a proposal in 1980 to seek
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technology and drawings from a Japanese
firm for stabilisation and refining of rice bran
oil. The proposal was not found acceptable
as it lacked proper linkages with any national
laboratory or organisation for transfer of
technology to small and medium scale entre-
preneurs. The applicant was accordingly
advised to negotiate with the national labora-
tories and to submit a revised proposal which
has so far not been received.

Ban on cow slaughter

3126. SHRI DHARAM PAL SINGH
MALIK :
SHRI M. RAGHUMA REDDY :

Will the Minister of AGRICULTURE be
pleased to state :

(a) whether thousands of cows are being
exported from Haryana and its neighbouring
States to Howrah for slaughter;

(b) if so, whether various organisations
all over the country have been demanding
for a total ban on cow slaughter; and

(c) if so, the steps contemplated by
Union Government in this regard ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE AND
COOPERATION (SHRI YOGENDRA
MAKWANA): (a) Information is being
collected from the States of Haryana, Uttar
Pradesh, Punjab and Rajasthan and the same
will be laid on the Table of the House.

(b) A number of representations have
been received from various organisations
suggesting for total ban an cow slaughter.

(c) Preservation of cattle is a matter on
which the State Legislatures have exclusive
power to legislate. In accordance with that,
various State Governments have enacted
legislation relating to prevention of slaughter
of cow and its progeny. The State Govern-
ments are requested from time to time to en-
force the ban and that the same is not
allowed to be circumvented by devious
menthods.



139 Written Answers DECEMBER 9, 1985 Written Answers 140
. Fixgtion of rent of Government Desert Development Programme
' Quarters
3127. SHRI K. RAMACHANDRA 3128. SHRI B. V. DESAI: Will the

REDDY : Will the Minister of URBAN
DEVELOPMENT be pleased to state :

(a) whether Government have any guide-
lines to fix the rent of the various types of
Government quarters including bungalows;

(b) if so, what are the guidelines and
when these were drawn up;

(c) whether these guidelines were ever
reviewed and if so, what changes were
effected;

(d) whether the amount spent on the con-
struction of majority of the houses bas
already been realised by Government by way
of rent; and

(e) if so, whether Government propose to
reduce the rent of such houses particularly
in view of the difficulties of the salaried class
due to increasing cost of living ?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
(SHRI DALBIR SINGH) : (a) Yes, Sir.

(b) These are contained in Fundamental
Rule 45-A which came into force from 1st
January, 1922,

(c) The Rule was ameanded in 1978
for inclusion of the cost of site and its pre-
paration, for calculation of licence fee.

(d) Since Government departments con-
struct residential accommodation for their
employees all over the country from time to
time and expenditure is incurred on repairs
and maintenance, it is not possible to indicate
whether the amount spent on construction
would have been recovered as licence fee.
Based on the cost of construction in recent
years, licence fee recovered from the em-
ployees in accordance with the above
principles is a concessional one and dogs not
meet even the cost of maintenance and repairs
of buildings.

(e) Does not arise.

Minister of AGRICULTURE be pleased to
state

(a) whether the Desert Development
Programme has been converted into a wholly
centrally sponsored scheme;

(b) if so, whether previously funds were
provided by Central and State Governments
_in a 50: 50 ratio;

(c) whether it is a fact that he had stated
that DDP which covers 121 blocks in the
country will now be 100 per cent funded by
the Central Government;

(d) whether the poverty alleviation pro-
gramme is now proposed to be intensified;

(e) whether any concrete programme has
been prepared; and

(f) if so, the details thereof ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE AND
COOPERATION (SHRI YOGENDRA
MAKWANA) : (a) and (b). The Desert
Development Programme was started in 1977-
78 and upto 1978-79, the entire expenditure
on the programme was borne by the Central
Government. From 1979-80 onwards, the
cost was being shared equally between the
Central Government and the State Govern-
ments concerned. However, under the Seventh
Five Year Plan recently approved by the
National Development Council, it has been
decided to revise the financing pattern for
the Desert Development Programme so as to
make it 100 per cent centrally funded.

(c) A statement was made that DDP will
now be funded 100 per cent by the Central
Government. The Programme is, however,
being implemented in 131 (and not 121)
blocks in. 21 districts of five States at present.

(d) to (f). The Seventh Five Year
Plan envisages continuation at an accelerated
pace the special programmes for income gene-
ration for the poor through asset endow-
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ment and wage employment for them and
integration of the programmes for overall
development of the area. The major poverty
alleviation. programmes will continue to be
the same, viz.,, Integrated Rural Develop-
ment Programme, National Rural Employ-
ment Programme and Rural Landless
Employment Guarantee Programme. The
Area Development Programmes, i.e., Drought
Prone Areas Programme and Desert Develop-
ment Programme, primarily aimed at restora-
“tion of ecological balance in the areas covered
by the Programmes, and help in raising the
productivity of land, water and livestock re-
sources and in increasing the income and
employment opportunities of rural people are
also being continued. The Central Sector
outlay approved in the Seventh Plan for these
major Rural Development Programmes
handled by the Department of Rural Deve-
lopment is as follows :

Integrated Rural Develop-

ment Programme Rs. 1186.79 crores

National Rural Employ-

ment Programme Rs. 1250.81 crores

Rural Landless Employ-
ment Guarantee

Programme Rs. 1743.78 crores

Drought Prone Areas

Programme Rs. 237.00 crores
Desert Development
Programme Rs. 245.00crores

Formulation of foodgrains procurement
policy and paddy price in Punjab

3129. SHRI B. V. DESAI: Will the
Minister of AGRICULTURE be pleased to
state :

(a) whether Government propose to
formulate foodgrains procurement policy and
also fix a realistic price in order to maintain
the current level of foodgrains output in
Punjab;

(b) whether Government of Punjab has
explained the view that the paddy procure-
ment price fixed by Union Government was
not related to the farm input costs; and

(¢) if so, what measures are contemplaied
in the matter 7
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THE MINISTER OF STATE IN
THE DEPARTMENT OF AGRICULTURE
AND COOPERATION (SHRI YOGENDRA
MAKWANA) : (a) It is the declared policy
of the Government to fix remunerative
procurement/support prices in respect of
major foodgrains so as to provide an
incentive to the farmers to adopt improved
technology and maximise production. In
addition, the Government also organises
purchase operations through public - and
cooperative agencies at the declared prices.

(b)

collected.

and (¢). Information is being

Study of the economics of cultivation
of cash crops

3130. SHRI SATYENDRA NARAYAN
SINHA: Will the Minister of AGRI-
CULTURE be pleased to state :

(a) whether Government have made any
study of the economics of cultivation of cash
crops like cotton and jute in the context of
crash in their prices in recent years; and

(b) if so, the details thereof ?

THE MINISTER OF STATE IN
THE DEPARTMENT OF AGRICULTURE
AND COOPERATION (SHRI YOGENDRA
MAKWANA) : (2) and (b). Economic of
cultivation of all major crops including
cotton and jute is being regularly stl_ldied
under the Comprehensive Scheme of Cost
of Cultivation/Production of Principal Crops
in India initiated in 1970-71. These studies
generate cost of production data in respect
of various crops which forms one of the
basic factors in determining the level of
minimum support prices fixed by Govern-
ment from time to time. The minimum
support prices so fixed cover the cost
of production and also leave a reasonable
margin as an incentive for adoption of
improved technologies towards increased
producticn. These prices are an assurance
to the farmer that in the event of a fall in the
market prices, the designated Government
agencies would purchase the farmers’ produce
at the fixed minimum support prices.
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National project on bio-fertilisers

3131. SHRI B. V. DESAI: Will the
Minister of AGRICULTURE be pleased to
state :

. (a) whether Union ‘Government have
sanctioned a national project on bio-fertilisers
which can initially provide about 46,000
tonnes of nitrogen per annum for crops;

(b) whether the project, for which 1
national, 6 regional and 40 sub-centres had
been sanctioned, would produce annually
375 tonnes of rhizobium culture and 400
tonnes of bluegreen algae;

(c) whether the Union Minister of
Agriculture had inaugurated a two-day
national seminar on bio-fertilisers in New
Delhi in October, 1985;

(d) if so, the outcome of the Seminar;
and

(¢) whether the sanctioning of bio-
fertilisers was discussed during the seminar ?

. THE MINISTER OF STATE IN
THE DEPARTMENT OF AGRICULTURE
AND COOPERATION (SHRI YOGENDRA
MAKWANA) : (a) to (¢). Yes, Sir.

(d) and (e). In the National Seminar on
the Development and use of Bio-Fertilisers,
held on October 9-10, 1985 in Vigyan
Bhawan, New Delhi, discussions took place
with regard to production, promotion,
marketing and quality control of bio-
fertilisers. The recommendations emerged
in the seminar are given in the statement
below.

Statement

Recommendations of the National

Seminar on development and use

of bio-fertilisers ' held on 9-10

October, 1985 at Vigyan Bhawan,
New Delhi

1. It was recognised that the targetted
level of Agricultural Production can
be achieved through increasing the
productivity per unit area per unit
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time. Chemical fertilisers will have
a key role to achieve the targetted .
level of agricultural production.
Recycling of organic waste and
bio-fertilisers can supplement the
use of chemical fertilisers. This can
be achieved through an integrated
nutrient supply system.

Adequate nodal points under a
National agency should be set up
in the country to coordinate
integrated nutrient supply system.

Bio-fertilisers have been found to
have a considerable scope for
supplementing the nitrogen require-
ment. Rhizobium has been found
to have a wider application for
pulses and legume oilseeds and Blue
Green Algae for wet land rice.
Research efforts are required to be
continued for exploiting other bio-
fertilisers viz. Azotobacter, Azos-
pirillum and Azolla.

A National Culture Collection Bank
for Rhizobium and Blue Green
Algae should be established. It
should also be obligatory for all
strains to be deposited in the Bank
with full documentation. This centre
will function both as a depository
and service centre,

To promote the use of and to
generate the demand of bio-
fertilizers, national demonstrations,
training programmes and other
extension activities should be taken
up.

Research efforts should be continued
to develop the technical know-how
on production, marketing, storage
and transportation of bio-fertilisers.

Quality control is an essential
component of promotion and use
of bio-fertilisers. Production units
should have build-in quality control
facilities before the bio-fertilisers
are released for marketing.

Research activities should continue
to evolve effective strains suitable
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for various soil, crop, ecological
and environmental conditions for
obtaining maximum benefits from
the use of bio-fertilisers.

An appropriate legislation should
be enacted to prescribe the standards

of approved bio-fertilisers and check

their quality.

The fertiliser industry should be
effectively involved in marketing,
distribution and promotion of bio-
fertilisers. The promotion of bio-
fertilisers should form a component
of their promotional activities.

Marketing Federations, Agro-indus-
tries, National Seeds Corporation,
States Seeds Corporations, State
Farms Corporations should take
upproduction and marketing of
bio-fertiJisers. '

National Project on Bio-fertilisers
sanctioned by the Government for
establishment of one national, six
regional and 40 sub-centres was
appreciated. It was recommended
that the project should be streng-
thened during the Seventh Five
Year Plan to enlarge its activities
for promotion, marketing and
quality control of bio-fertilisers.

The private entrepreneures intending
to produce bio-fertilisers should
also invest on its promotion through
field demonstration and other exten-
sion programmes.

It was noted that various types of
biofertilisers are being successfully
used in various countries such as
Australia, USA, Brazil, Canada,
New Zealand, China and Vietnam.
They have not only developed the
technologies for large scale produc-
tion but have also developed the
marketing, transportation and distri-
bution systems. India should inter-
act with these countries and take
benefit of the experience of these
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countries to the extent applicable to
Indian conditions.

Import of urea

3132. SHRI K. RAMACHANDRA
REDDY : Will the Minister of AGRI-
CULTURE be pleased to state :

(a) the quantum and cost of urea import-
ed during the last three years;

(b) the countries that are supplying urea
to India and the cost per tonne;

(c) the total amount spent for importing
urea during the above period;

(d) the steps taken to become self-
sufficient in urea; and

(e) the time by which self-sufficiency in
urea is likely to be achieved ?

THE MINISTER OF STATE IN
THE DEPARTMENT OF AGRICULTURE
AND COOPERATION (SHRI YOGENDRA
MAKWANA) : (a) and (c). The quantum
of Urea imported during the last three years
and the total amount spent thereon are given
below :

" Year Oty. of Urea C & F value and
imported other costs
(in lakh tonnes) (Rs. in crores)
1982-83 8.44 243.37
1983-84 13.91 336.78
1984-85 37.35 1094.20

(b) A statement showing these details is
given below.

(d) and (e). A pumber of new Urea
plants are being set-up during the 7th Plan
period. But in view of the expected rate of
growth in consumption of Urea in the
ensuing years self-sufficiency in urea is not
likely to be achieved in the near future,
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Names of important countries and average cost (including freight) per M.T. of urea
imported during the last three years

148

(In US $)

Si. No. Name of the country 1982-83 1983-84 1984-85
1. U.S.A./Canada 167.30 182.70
2. Qatar 161.50 133.00 171.00
3. West Germany 158.00 181.00
4. Belgium 158.50
5. Holland 156.00 150.60 185.50
6. Romania 145.50 127.00 148.00
7. Ttaly 152.00 143.00 190.00
8. G.D.R. 150.00 125.00 118.50
9. USSR 141.00 146.50

10. Egypt 147.00

11. Kuwait 134.50 173.50
12. Saudi Arabia 150.50 171.50
13. France 149.00 181.00
14. Netherland 125.00 163.00
15. Hong Kong 124.00

16.  Abu Dhabi 138.00 160.00
17. Pakistan 150.00

18. Jordan 95.00 150.00
19. Czechoslovakia 167.00
20. UK. 178.00
21. Bahamas 162.25
22. Bulgaria 183.16
23. Spain 188.75
24. Switzerland 191.00
25. Yogoslavia 189.00
26. Finland 193.00
27. Libya 192.00
28. Hungary 206.10
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Diversification of funds for production
of protecting foods

3133. DR. G. VJAYA RAMA RAO:
Will the Minister of AGRICULTURE be
pleased to state :

(a) whether due to over production of
wheat and rice, there is now need for diver-
sification of agriculture production;

(b) whether Government would encour-
age production of protective foods such as
milk, fruits, vegetables, mushrooms etc.
which are in short supply; and

(c) whether Government would divert
funds saved from subsidies on wheat and rice
etc. to encouraging production of protective
foods?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE AND
COOPERATION (SHRI YOGENDRA
MAKWANA) : (a) to (c). The Government
is already pursuing a policy of diversifying
agriculture to increase the production of
nutritious food items like milk, fruits, vegeta-
bles, mushrooms, etc. Adequate fipancial
provision is being made for this purpose.

Basic amenities in I.S.B.T. in Delhi

3134. SHRI JAI PRAKASH
AGARWAL : Will the Minister of URBAN
DEVELOPMENT be pleased to state :

(a) whether Government are aware that
the Inter-State Bus Terminus (ISBT) in Delhi
is very unclean and ill-kept with unwashed
platforms and unclean toilets and lacks pro-
per drinking water and other facilities; and

(b) how Government propose to look
after this terminus in a better way ?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
(SHRI DALBIR SINGH) : (a) and (b). All
possible efforts are being made for ensuring
proper maintenance and cleanliness at ISBT;
Delhi inter alia include the following :

(i) About 250 Safai Karamcharis and
other field and maintenance staff
are on round-the-clock duty for
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maintaining cleanliness all around.
The work of providing new fittings
and doors in the toilets has been
undertaken recently and is under
progress.

(ii) Sufficient number of drinking water
points have been provided in the
departure and arrival blocks. To
meet the increased demand in the
Summer season, licences are being
issued to 24 water trollies. Free
chilled water is also made available
to the commuters/visitors during
Summer seascn.

(iii) The other facilities which have
been provided and are being main-
tained include public address sys-
tem, telephone booths, shops and
kiosks for sale of eatable and nece-
ssary items, licensed porters, cloak
room, essential facilities like Bank,
Post Office, parking facilities and a
centre for First-Aid for the conven-
ience of the commuters.

Allotment of houses to Retiring
Government Servants on Priority
Basis

3135. SHRI VISHNU MODI : Will the
Minister of URBAN DEVELOPMENT be
pleased to state :

(a) whether Government are aware that
the retiring Government servants apply for
allotment of Government houses but the houses
are allotted to them after about 15-20 years
when they have reached the fag end of their
service;

(b) if so, whether Government propose
to formulate a scheme asking the State
Housing Boards to give priority to the retir-
ing Government servants in the allotment of -
houses and to allot houses to them within a
stipulated period; and

(c) if so, by what time anad if not, the
reasons therefor and the details in this
regard ?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
(SHRI DALBIR SINGH) : (a) Yes, Sir.
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(b) and (c). Heusing is a State subject
and the State Governments/Union Territories
are free to formulate and implement various
social housing schemes in accordance with
their needs and plan priorities. However,
Government has taken two major steps in
recent years namely :

(i) the liberalisation of house bulding
advance rules (including the raising
of maximum limit of Rs. 70,000/-
to Rs. 1,25,000/-) and

(ii) Ownership Housing Scheme being
financed out of the funds of Central
Government Employees Insurance
Scheme to facilitate the construction
of houses for the Central Govern-
ment employees during their service
so as to avoid difficulties to them
after their retirement.

The Delhi Development Authority has
also undertaken the following three schemes
for the benefit of Retired/Retiring public
servants to acquire accommodation on priority
basis :

(i) Special General Housing Scheme for
Retired/Retiring Public Servants.

(ii) Special Self Financing Scheme for
Retired/Retiring Public Servants.

(iii) Special Housing Registration Scheme,
1985 for Retired/Retiring Public
Servants.

Targets for fertilizer production

3136. SHRI PRAKASH V. PATIL
Will the Minister of AGRICULTURE be
pleased to state:

(a) whether the country has to depend
heavily on imports so far as fertiliser is
concerned;

(b) whether the financial outgo on this
account is substantial and calls for phased
reduction;

(c) the targets fixed to step up production
within the country, in the public sector as
also in the private sector; and
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(d) whether in setting up new factories
care will be taken to ensure the regional
balance ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE AND
COOPERATION (SHRI YOGENDRA
MAKWANA) : (a) The fertilizers are impor-
ted from year to year to bridge the gap bet-
ween the estimated indigenous production
and likely requirement of fertilizers for the
country during a year and this quantity varies
from year to year.

»

(b) The financial outgo depends on the
quantum of fertilizers imported. According
to present indication fertilizer import may
continue for some years.

(¢} A major programme has been taken
on hand for augmentation of fertilizer
production capacity in the public, private and

‘cooperative sectors. With the implementation

of this programme, the installed capacity for
production of fertilizers would increase from
the present level of 5.9 million tonnes of
Nitrogen and 1.57 million tonnes P, O; to
about 9.5 million tonnes of Nitrogen and
2.9 million tonnes of P, O5 by end of
Seventh Plan (1989-90).

(d) Location of new fertilizer plant is
being decided on the basis of techno-economic
considerations, like availability of feed-stock,
demand supply position in different regions/
areas, cost of transportation of finished
fertilizers to the deficit areas, Government
policy on location of industries in backward
areas etc.

Programme to spread Green Revolution

3137. SHRI SATYENDRA NARAYAN

SINHA
SARI V. TULSI RAM :

Will the Minister of AGRICULTURE be
pleased to state :

(a) whether Government are aware of the
fact that bulk of foodgrains surpluses come
from only two or three States;

(b) if so, whether there is any programme
to spread the green revolution to other States
also to widen the base of foodgrains surplus;
and
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(c) whether land use policy is proposed
to modified to achieve this surplus ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE AND
COOPERATION (SHRI YOGENDRA
MAKWANA) : (a) Yes, Sir.

(b) In order to increase foodgrains
production and create surplus in other States
as well, the following specific measures are
being adopted :

(i) Break-through in rice production
in the eastern States of Assam,
Bihar, West Bengal, Orissa, Eastern
U.P. and M. P. through the imple-
mentation of the special rice produc-
tion programme in selected blocks
as a Centrally Sponsored Scheme.

(ii) Propagation of rainfed farming
technology both for crops and
regions which have performed poorly
and have not shown high growth
rates.

(iii) Increasing the _production and
productivity of pulses through the
Special Pulse Development Pro-
gramme as Centrally Sponsored
Scheme.

(iv) Increasing uti}isation of irrigation
potential,

(c) The National Land Use and Conser-
vation Board in its first meeting held on
17.10.85 considered the draft outline of
National Land Use Policy prepared by the
committee of Experts and decided to set upa
Committee to revise the report and prepare
Land Use Policy Statement. One of the
objectives of the draft outline of National
Land Use Policy prepared by the Committee
of Experts is to enhance the aggregate return
from land based system and to manage land
with the twin objectives of continuous in-
crease in productivity and preventing land
degradation,

reconnaissance of Indo-
Gangetic Plane

Satellite

3138. SHRI SATYENDRA NARAYAN
SINHA : Will the Minister of AGRICUL-
TURE be pleased to state :
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(a) whether Governmet have examined

satellite reconnaissance photographs of Indo-
Gangetic Plane;

(b) if so, whether these photographs show
largescale soil erosion and water logging; and

(c) if so, steps being taken to prevent the
soil loss ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE AND
COOPERATION (SHRI YOGENDRA
MAKWANA) : (a) and (b). Yes, Sir.

(c) Central and State Governments have
launched programmes to control soil erosion
of agricultural and non-agricultural lands in
the Indo-Gangetic plains since First Five
Year Plan. Following Centrally Sponsored
Schemes have been in operation in Indo-
Gangetic plains :

(i) Soil Conservation in the catchments
of River Valley Projects.

(ii) Integrated Watershed Management
in the catchments of Flood Prone
Rivers of the Gangetic Basin.

(iii) Drought Prone Aera Programme.
(iv) Desert Development Programme.

(v) Social Forestry including Rural
Fuelwood Plantations.

In addition, ravine reclamation and
development programmes have also been
taken up both under Central and State
sectors.

Facilities for Roychowk Fishing
Harbour in West Bengal

3139. SHRI AMAL DATTA : Will the
Minister of AGRICULTURE be pleased to
state :

(a) whether all facilities planned for
Roychowk Fishing Harbour in West Bengal
have been provided;

(b) if not, the details of work still left to
be completed; and
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(c) the time by which work is planned to
be completed and the estimated cost of the

project ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE AND
COOPERATION (SHRI YOGENDRA
MAKWANA) : (a) All major facilities plan-
ned for the first phase have been provided.

(b) and (c). Do not arise.

Projects Undertaking by CIFRI
Barrackpore

3140. SHRI AMAL DATTA : Will the
Minister of AGRICULTURE be pleased to
state :

(a) the projects undertaken by the
Central Inland Fisheries Research Institute,
Barrackpore during the last three years;

{b) cost of these projects; and

(c) what are the specific functions
assigned to and achievements made by this
Institute during the last three years ?

.

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE AND
COOPERATION (SHRI YOGENDRA
MAKWANA) : (a) The major projects under-
taken by the Central Inland Fisheries
Research Institute during the last three years
are :

(i) Inland Capture Fisheries Manage-
ment, (Riverine and Lacustrine)

(if) Frog Culture.

(iii) Coldwater fisheries;
(iv) Freshwater Aquaculture;

(v) Brackishwater Aquaculture;

(vi) Transfer of technology through
Krishi Vigyan Kendras, Trainers
Training Centre; Operational

Reserch Project, Lab-to-Land Pro-
gramme and extension work.

(b) The information is being collected
and will be placed on the Table of the Lok
Sabha.
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(c) The specific fanctions assigned to the
Institute were research on capture fisheries
management, frog culture, coldwater fisheries,
brackishwater fish culture, freshwater fisp

culture and extension and training
' programmes.
Achievements

The Institute has made significant

achievements in the following :

(i) A new production technology for
shrimps and paddy-cum-shrimp
culture system suitable for high
saline coastal tracts;

(ii) Hatchery system for brackishwater
shrimps including tiger shrimp;

(iii) Off-season breeding of carps for
year-round production of carp seed;

(iv) Development of an innovative
technology for production of 15
million fry/ha/crop of 15 days;

(v) Low cost carp production system

based on duckweed as feed (4

tonnes/ ha);

Technology for production of 140
to 180 kg/year/10 sq.m. in floating
cages;

(vi)

Breeding and nursery management
for golden mahaseer, Tor putitora
and snow trout for the first time in
India;

(viii

Breeding Indian major carps at high
altitude station (4,000 feet above
mean see level) for the first time in
India;

(viii)

(ix) Culture of commercial frog Rana
tigrina. 2892 persons including far-
mers, entrepreneurs, extension
workers, development officers etc.
were trained in carp culture, air-
breathing fish culture, integrated
farming and other technologies
developed by the Institute through
extension programmes under the
Krishi Vigyan Kendra, Trainers’
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Training Centre  Operational
Research Project and Lab-to-Land
programme.

F.A.O. Conference in Rome

3141. SHRI B. V. DESAI: Will the
Minister of AGRICULTURE be pleased to
state :

(a) whether delegates from 156 countries
attended the 3 week conference of the
United Nations Food and Agriculture Organi-
sation held in Rome on 10 November, 1985;

(b) if so, whether improvement to the
world food situation was the main item of
the agenda discussed;

(c) if so, the suggestions made by the
Indian delegation in the conference; and

(d) which of the suggestions have been
accepted by the conference ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE AND
COOPERATION (SHRI YOGENDRA
MAKWANA) : (a) to (d). Delegates from
over 120 Member Countries out of a total
membership of 158, participated in the 23rd
Biennial FAQO Conference held in Rome
from 9th to 28th November, 1985. The
Indian Delegtion was led by Minister of
Agriculture who was eclected as one of the
Vice-Chairman of the Conference. The World
Food Situation was among the main items
on the Agenda. The other main items
included World Food Security Compact,
Pledging targets of World Food Programme,
International Code of Conduct on the
Distribution and Use of Pesticides, Review of
the Work of various Committees of FAO
and the Budget of the FAO for the Biennium
1986-87. During the deliberations of the
conference the Indian Delegation stressed
the importance of the role of the FAO for
improvement of the food and agriculture
situation particularly in the developing
countries and the need for greater South-
South, as also North-South, cooperation
with a view to achieving progress in the
field of food and agriculture. India’s achie-
vements in the field of food and agriculture
were highly appreciated. The Resolutions
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adopted by the Conference reflected sufficien-
tly the suggestions made by the Indian
Delegation based on the programmes and
policies adopted by our Government.

Setting up of Separate Trust for
Gratuity Funds

3142, SHRI SUBHASH YADAYV :
SHRI DHARAM PAL SINGH
: MALIK :

Will the Minister of LABOUR be pleased
to state :

(a) whether there is any proposal for
setting up of a separate trust for the admini-
stration of gratuity funds on the lines of
provident fund scheme;

(b) if so, the details of tne proposal;
and '

(c) the time by which this scheme is
likely to be implemented ?

THE MINISTER OF STATE OF THE
MINISTRY OF LABOUR (SHRI T.
ANJIAH) : (@) to (c). A suggerstion for
making a suitable provision in the Payment
of Gratuity Act for compulsory insurance of
employers’ liability/setting up of a separate
trust fund, for payment of gratuity was
considered at the Indian Labour Conference
held on 25th and 26th November, 1985 and
was generally accepted. The recommendation
of the Conference will be considered along-
with other proposals for further action.

Schemes for Vocational Education of
Child Labourers

3144. DR. PHULRENU GUHA : Will
the Minister of LABOUR be pleased to
state :

(a) what are the schemes for vocational
education and/or normal education of child
labourers;

(b) number of schemes functioning now
and how many more schemes will be started
in 1985-86; and

(c) names of places where the schemes
are implemented and number of students
benefiting thereunder.?
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THE MINISTER OF STATE OF THE
MINISTRY OF LABOUR (SHRI T.
ANJIAH) : (a) to (¢)- The Ministry of
Labour is not directly conducting the schemes
for vocational education or normal education
of child labourers. This Ministry, however,
renders financial assistance to voluntary
organisations for taking up schemes conce-
rning welfare of child labour viz. health,
nutrition, formal and non-formal education,
training etc. During the year 1985-86 this
Ministry has so far rendered financial assis-
tance to 5 such schemes covering around 850
working children in Karnataka, Aurangabad,
Bombay, Calcutta and Ahmedabad. Four
more schemes are likely to be started during
the current financial year. '

Indastrial Workers affected by Lockouts
and Closure in West Bengal

3145. DR. PHULRENU GUHA : Will
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the Minister of LABOUR be pleased to
state :

(a) the number of industrial workers in
West Bengal who are affected by lockouts
and closures;

(b) industry-wise, break-up thereof, and

(c) what was the position in the matter
on 31 December, 1980 ?

THE MINISTER OF STATE OF THE
MINISTRY OF LABOUR (SHRI T.
ANIJIAH) : (a) and (b). According to the
Government of West Bengal, as on 31-10-85,
there were 73 cases of lockouts in the State
involving 42,760 workmen and 100 cases of
closures involving 15,994 workmen. The
Industry-wise break-up in this regard was
as follows:—

Industry Lockout Closure

No. of No. of No. of No. of

cases workers cases workers

involved involved

1. Jute 5 18,500 _ —
2. Engineering 27 8,191 31 5,035
3. Cotton 5 2,535 —_ -
5. Others 36 12,834 69 10,959
73 42,760 100 15,994

(c) According to Government of West
Bengal, in 1980, there were 130 cases of
lockouts involving 85,358 'workers and 62
cases of closures involving 5,156 workers.

Repair of dam constructed by F.C.I.
in Dhanbad

3146. SHRI BASUDEB ACHARIA:
Will the Minister of AGRICULTURE be
pleased to state :

(a) whether Government are aware that
the dam constructed by the Sindri Unit of
the Fertilizer Corporation of India near
Bhojudih Dhanbad district of Bihar is lying
damaged for many years; and

(b) if so, the details thereof and the
remedial steps taken in this regard ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF FERTILIZERS (SHRI



161 Written Answers

K. NATWAR SINGH) :(a) The barrage
(not dam) constructed by the Sindri Unit of
the Fertilizer Corporation of India in
1949-50, has outlived its utility consequent
upon the construction of a dam on Damodar
River by Damodar Valley Corporation. The
Company is in touch with Bihar Government,
however, to make best utilisation of said
barrage for facilitating supply of additional
drinking water in the vicinity.

(b) Does not arise.

Selection of English and Hindi News
Readers’ of AIR.

3147. SHRI VIJAY N. PATIL : Will
the Minister of INFORMATION AND
BROADCASTING be pleased to state :

{a) the procedure adopted for selection
of English and Hindi news readers of All
India Radio;

(b) whether Government are aware of
the poor quality of news reading both in
English and Hindi, and the mistakes com-
mitted by some of the news readers; and

(c) if so, the steps propose to take
to improve the quality of news reading ?

THE MINISTER OF STATE OF THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI V. N, GADGIL) :
(a) At present there are two grades of News
Readers in English and Hindi—Junior Grade
and the Senior Grade. Junior Grade is filled
100 per cent by limited selection from
amongst the eligible Staff Artists of All
India Radio failing which by direct recruit-
ment. Senior Grade posts are filled by pro-
motion on selection basis from amongst the
Senior Grade.

(b) and (c). Constant efforts are being
made to improve the quality of news reading
both in English and Hindi. The News Ser-
vices Division appraises the performance
of various News Readers and also provides
opportunities for training. A panel of experts
has also been constituted to suggest improve--
ments,
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Construction of hotel by DDA in
I. P, Estate

3148. SHRI MOOL CHAND DAGA :
Will the Minister of URBAN DEVELOP-
MENT be pleased to state :

(a) whether it is a fact that the Delhi
Development Authority started construction
of a hotel in Indraprastha Estate, New Delhi
for Asiad-82;

(b) if so, the time by which it was
scheduled to be completed and the cost
thereof;

(c) the time by which it will be comple-
ted and at what cost;

(d) the reasons for delay and higher
cost;

(e) the reason why DDA took over this
construction instead of concentrating on
buliding of houses; and

(f) whether it is a fact that a private
party wanted to purchase the hotel even as
incomplete, but DDA did not agree; and if
so, the reasons therefor ?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
(SHRI DALBIR SINGH) : (a) No, Sir. The
project was conceived in the shape of pro-
viding a practice hall and allied facilities for
Asiad-82.

(b) The hotel building was expected to
be completed by August 1983 at an estimated
cost of Rs. 16 crores including the cost of
land but excluding the items to be executed
by the collaborators, which had not been
fixed.

(c) The Collaborators have not been
fixed up by DDA so far. No time schedule
or the fina Icost can, therefore, be anticipated.

(d) Non-ﬁxatién of collaborators.

(e) The construction of building known
as Players block was planned as an integral
part of Sports complex under the comprehen-
sive plans prepared for this entire complex
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to provide suitable residential facilities in the
vicinity of Indira Gandhi Stadium.

(f) No, Sir.

[Translation)

Villages connected with Roads

3149. SHRI MOOL CHAND DAGA :
SHRI PRIYA RANJAN DAS
MUNSI :

Will the Minister of AGRICULTURE
be pleased to state :

(a) the number of the villages with popu-
lation upto 1500 connected with main road
or road leading to other villages during the
Sixth Five Year Plan under the Minimum
Needs Programme;

(b) whether the roads so built are pucca
roads and whether these roads still exist or
are in damaged condition;

(c) whether there are still such villages
with the population upto 1500 which have
not been connected with main road so far;
and

(d) if so, the total number of such
villages and the reasons for not connecting
them with main road ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF RURAL DEVELOP-
MENT (SHRI CHANDULAL CHANDRA-
KAR) : (a) According to the Sixth Plan
document, all the villages with population
over 1500 and 50 per cent of the villages with
population between 1000-1500 are to be
connected with all weather roads by 1990
under the Minimum Neees Programme (MNP)
and 50 per cent of such villages were to be
connected during the Sixth Plan. Thus, only
6177 villages (besides 22128 villages already
connected as on 1-4-80) with population

between 1000-1500 werc envisaged to be

connected by all weather roads by 1990.
Against this, according to Planning Commis-
sion, 6839 villages of this category have been
connected by all weather roads during the
Sixth Plan,
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(b) MNP envisages connection of villages
by all weather roads. Information about the
maintenance of roads is not monitored by
this Ministry.

(c) Yes, Sir.

(d) The target for villages falling under
this category to be connected by 1990 under
MNP has already been achieved. However,
there are 27642 villages with population bet-
ween 1000-1500 which still remain to be
connected. Of this, 3851 villages are proposed
to be connected during the Seventh Plan.

[English]
Storage of imported 'sugar and wheat

3150. SHRI MOOL CBAND DAGA :
Will the Minister of FOOD AND CIVIL
SUPPLIES be pleased to state :

{a) whether there is shortage of ware-
house accommodation with the Food Corpo-
ration of India;

(b) the quantity of sugar imported from
January to August, 1985;

(c) how the imported sugar is stored, at
what places and details of quantity kept at
each station;

(d) in how many places and in what
quantities the sugar, imported and indigenous,
got spoiled due to bad storage or otherwise
since January, 1985;

(e) how the sugar so spoiled was dis-
posed of; and

(f) whether the storage of imported sugar
in F.C.1.’s warehouses resulted in wheat bags
lying in the open for many months resulting
in damage to the quality and in pilferage; if
so, to what extent ?

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD AND CIVIL
SUPPLIES (SHRI K. P. SINGH DEO):
(a) Yes, Sir.

(b) The quantity of imported sugar that
actually arrived in the country from January,
1985 to August, 1985 aggregates to about
6.5 lakh tonnes.
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(c) Imported sugar is always stored in
covered warehouses. The approximate stock
position of imported sugar in various States
in Food Corporation of India godowns is
given in the Statement-1 below.

(d) The F. C.1. is handling imported
sugar for internal distribution since May,
1985. The reports received do not indicate
that the imported sugar has been spoiled due
to bad storage or otherwise except in one
case i.e. in Jullundhur where 142 tonnes of
imported sugar was affected by water during
July, 1985 due to un-precedented floods in
the town.

A quantity of 13649.8 tonnes of indigen-
ous sugar was spoiled on account of rains,
transport, damage, humid weather and long
storage etc. between January-August, 1985.
The region-wise details of indigenous sugar

so spoiled are given in the Statement-II-

below.

(e) The sugar so spoiled is being disposed
of by inviting offers through open tenders/
auctions from the bulk consumers such as
khandsari manufacturers, halwais, confec-
tioners etc.

(f) No, Sir.

Statement—I

Statement showing Statewise stocks of
Imported Sugar held by F. C. I,
as on 31st August, 1985.
(Fig. in MTs)
[(As on 31.8.85 (Prov.)]

EAST ZONE :
1. Assam :
New Guwahati 2158
2. Bihar:
Danpapur 1159
Dighaghat 742
Tata 2984
Ranchi 4363

3.

NORTH ZONE :
1.
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Orissa :
Cuttack

Behrampur Court

Titilgarh
Balasore
Sambalpur

Delhi :
Delhi
Haryana :

Kurukshetra
Panipat
Gurgaon
Ambala
Hissar

Punjab :
Jullundur
Amritsar
Patiala
Ludhiana

Rajasthan :

Ajmer
Jaipur
Jodhpur
Udaipur
Kota
Bharatpur

Uttar Pradesh :

Varanasi

Chandari (Kanpur)

Lucknow
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249
682

331
780

208

2250

— et cc—

10450

342
2894
1330

792
1007

396

6761 (30/8)

2776
16378
3288
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Agra Cantt. 3743
Hapur 328
26513 (2/9)
SOUTH ZONE
1. Andhra Pradesh
Sanathnagar 62
2. Karnataka :
Bangalore 1893 (30/8)

WEST ZONE :

1. Gujarat :
Sabarmati 16

2. Madhya Pradesh :

Jabalpur 931
Indore 3734
Raipur 2839
Nishatpur (Bhopal) 5169
Gwalior 4144

16817
GRAND TOTAL : 83194

Statement—1I11

Statement showing regiouwi.g_'e
indigenous sugar got damaged
since January, 1985 to
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August, 1985

(In tonnes)

Month State . Damaged and

Spoilt Sugar

January, 1985 Assam 138.0
February, 1985 Delhi 2254.0
’ Uttar Pradesh  2737.8
March, 1985 N.E.F. 13.0
April, 1985 Bihar 6643.0

Madhya Pradesh 354.0

Written Answers 16%
May, 1985 Madhya Pradesh 355.0
June, 1985 —_ —_
July, 1985 — —_—
August, 1985 Orissa 1155.0
TOTAL : 13649.8

Relief assistance to West Bengal for
cyclone and flood demand

3151. SHRI INDRAJIT GUPTA : Will
the Minister of AGRICULTURE be pleased
to state :

(a) the quantum of Central financial
assistance given to the West Bengal State
Government for undertaking urgent relief
and rehabilitation measures necessitated by
the cyclone and flood damage caused during
the second half of October, 1985 in at least
28 blocks of 24 Parganas and Midnapore
districts; and

(b) whether the Centre has made its own
assessment of the number of people rendered
homeless, cattle and other livestock lost,
crops destroyed and embankments breached
and if so, what is the financial extent of the
total damage caused ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE AND
COOPERATION (SHRI YOGENDRA
MAKWANA) : (a) The State Government
of West Bengal have not sought any Central
Assisstance for undertaking urgent relief and
rehabilitation measures necessitated by the
cyclone and flood damage caused during the
second half of October, 1985. However, the
State Government have got a Margin Money

" of Rs. 23.75 crores to meet the expenditure.

(b) No, Sir.

Production of dairy products

3152. SHRI MANVENDRA SINGH :
SHRI MOHANBHAI PATEL :

Will the Minister of AGRICULTURAL
be pleased to state :
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(a) the total production of dairy pro-
ducts during 1984 in the country and out of
which the quantity of dairy products produc-
ed by multi-national companies in India;

(b) the total import of dairy products
during the year 1984; and

(c) the steps taken, if any, . to eliminate
the multinational companies from this field ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE AND
COOPERATION (SHRI YOGENDRA
MAKWANA) : (a) The estimated total
production of milk powder including infant
milk food, condensed milk and malted milk
food was of the order of 95,600 MT, 7,000
MT and 23,514 MT respectively during the
year 1984. The estimated production of milk
powder including infant milk food, condensed
milk and maited milk food by the companies
holding foreign equity was of the order of
13,437 MT, 4772 MT and 18542 MT respec-
tively.

(b) The figures relating to total import
of dairy products during the year, 1984 are
not available. However, Indian Dairy Corpo-
ration received gift supplies of 48,969.278MT
skim milk powder, 15,859.397 MT butter

oil and 6421.050 MT butter from European °

Economic Community and 19,834 MT skim
milk powder from the Cooperative League
of USA for the Operation Flood II Project.

(c¢) The Government is encouraging
production of dairy products in the public/
Cooperative sector.

{Translation)

Krishi Vigyan Kendra in Azamgarh,
U. P.

3153. SHRI RAJ KUMAR RAI : Will
the Minister of AGRICULTURE be pleased
to state :

(a) whether there is no ‘Krishi Vigyan
Kendra’ in district Azamgarh or in its neigh-
bouring districts in Uttar Pradesh;

(b) if so, whether Government propose
to open a ‘Krishi Vigyan Kendra’ in the
district;
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(c) the criteria laid down by Govern-
ment for opening ‘Krishi Vigyan Kendra’ in
a district; and

(d) whether this district is covered by
the above criteria ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE AND
COOPERATION (SHRI YOGENDRA
MAKWANA) : (@) Yes, Sir. There is no
Krishi Vigyan Kendra in Azamgarh district
of Uttar Pradesh. However, in the neighbour-
ing areas of Azamgarh, three Krishi Vigyan
Kendras have been established at Basti,
Sultanpur and Mirzapur.

(b) The proposal for establishment- of a
Krishi Vigyan Kendra in Azamgarh district
may be examined in the Seventh Five Year
Plan ia case resources for the same are
avaijlable from the Gevernment of India.

(c¢) The criteria for opening of Krishi
Vigyan Kendra in a district are as follows :

(i) the proposal must have the recom-
mendations of the concerned State
Government and the Agricultural
University of the State;

(ii) at the proposed site, there should
be a well-developed farm of atleast
50 acres;

(iii) there may not be any institution

for farmers training;

(iv) priority in establishing a Krishi

Vigyan Kendra is given to back-

wardness; and

(v) The proposal must have the recom-
mendation of the ICAR Visiting
Team.

(d) This has yet to be examined by a
Visiting Team.
[English]

Surveys by ICAR on natural flora and
fauna of Sikkim

3154. DR. G. VIJAYA RAMA RAO:
Will the Minister of AGRICULTURE be
pleased to state :



171 Written Answers
(a) whether Indian Council of Agri-

cultural Research has conducted any surveys
on natural flora and fauna of Sikkim;

(b) if so, details thereof;

{c) whether some of these flora and
fauna are fast disappearing due to lack of
care and human depradation and if so,
corrective steps taken/proposed;

(d) whether there is any animal zoo,
bird aviary or sanctuary for Sikkim; and

(e) if so, the details ’thereof ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE AND
COOPERATION (SHRI YOGENDRA
MAKWANA) : (a) Yes, Sir.

(b) The National Bureau of Plant Gene-
tics Resources of the ICAR has conducted
three plant explorations during 1979, 1980
and 1982 for the collection of Agri-Horti-
cultural crops diversity (natural flora). These
explorations were mostly conducted in the
south, west and north districts of Sikkim. A
number of collections involving cereals/millets
(618), legumes (322), vezetables (120) oilseeds
(26), Seccharum and its wild relatives (202)
and others (70) were made. Sikkim also is
konown to possess rich genetic diversity in
medicinal, aromatic and ornamental plants,
Currently the Bureau is surveying unexplored
areas for collection of agri-horticultural crops
in this region.

(c) With the introduction of high yielding
varieties improved technology and other
modernisations, some genetic erosion is ex-
pected to occur. To avoid such erosion colle-
ctions are being made and this work is being
further intensified in the 7th five year plan
period.

(d) and (¢). Yes, Sir. A Dear Park is
located in Gangtok.

Financial aid to beneficiaries under
NREP

3155. SHRI S. M. BHATTAM : Will the
Minister of AGRICULTURE be pleased to
state ©
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(a) whether under the NREP programme,
the amount given to the beneficiaries is very

meagre and in many cases the full money
sanctioned does not reach the beneficiaries;

(b) whether before giving financial aid,
any steps are taken to select a particular
vocation for the beneficiary and also to
ensute that the amount is correctly and
judiciously utilised; and

(c) if so, the steps that Government are
taking in this direction ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF RURAL DEVE-
LOPMENT (SHRI CHANDULAL
CHANDRAKAR) : (a) to (). NREP isan
employment generation programme providing
jobs to wage scekers. It does not involve any
selection of beneficiaries. Presumably, the
question relates to IRDP in respect of which
the following information is furnished.

Though, initially, the per capita invest-
ment was low, there has been steady progress
in the subsequent years of the VIth Five
Year Plan. The per capita investment includ-
ing subsidy and credit rose from Rs. 1642
in 1980-81 to Rs. 3339 in 1984-85 in the
VIth Five Year Plan. It is proposed to raise
the level of investment further in the VIIth
Plan.

As regards money sanctioned not reach-
ing the beneficiaries, specific cases brought to
our notice are got looked into. Guidelines
have also been issued for the setting up of
the Grievance Cells at State headquarters as
well as in the DRDA States to look into
such complaints.

The beneficiaries are selected on the
basis of a detailed household survey in which
the preference of the beneficiary is also
elicited. The feasibility of the project is fur-
ther considered in terms of the resources
available. Since the subsidy under IRDP is
linked to bank credit, the banks also assess
independently the economic viabilty of the
projects. In order to ensure that the assis-
tance is utilised for the purpose for which it
is sanctioned, the beneficiary is provided the
assets in  kind and not the cash. '
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Scheme for watershed management

3156. SHRI BHOLANATH SEN : Will
the Minister of AGRICULTURE be pleased
to state :

(a) whether Central Government have
sponsored a scheme for watershed manage-
ment and for taking effective measures in the
form of afforestation to control floods in
Ganga basin areas of West Bengal;

(b) if so, the details thereof;

(c) to what extent the physical targets
for the Sixth Plan have been achieved; and

(d) the reasons for shortfall, if any ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE AND
COOPERATION (SHRI  YOGENDRA
MAKWANA) : (a) and (b). Integrated soil
conservation works have been taken up in
the catchments of Ajoy and Rupnarain river-
in West Bengal to control floods under the
Centrally sponsored scheme of integrated
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watershed management in the catchments of
flood prone rivers. Soil conversation mea-
sures are taken up on all types of land
according to their problems and needs to
increase water storage within the soil profile,
surface water retention and check soil erosion
to decrease run off and sediment yield. The
programme mostly consists of treating agri-
cultural lands with bunding, tarracing, levell-
ing and increase in crop production and
treating non-agricultural lands by afforestation
and development of grassland, construction
of engineering structures for water storage,
silt detention, etc. are taken up in both
agricultural and non-agricultural lands.

(c) and (d). The physical targets and
achievements in the Sixth Plan are given in
the statement below.

While the physical achievements in the
non-agricultural lands by afforestation and
development of grassland have been about
84 per cent, the achievements in agricultural
lands have been only 18 per cent due to slow
pick up of work by the State Agriculture
Department.

Statement

Targets and achievements in Ajoy and Rupnarain Catchments during Sixth Plan
covering the State of West Bengal under Centrally Sponsored Scheme of
Integrated Watershed Management in the catchments of Flood Prone

Rivers.
(Area in hectares)
S1. No. Item Ajoy Rupnarain Total Ajoy+ Rupnarain
Targets Achieve- Targets Achieve- Targets Achievements
ments ments
1. Agricultural 2641 57 3439 1025 6080 1082
Land
2. Non-Agricultural 873 1366 5028 3605 5901 4971
Land
Total 3514 1423 8467 4630 11981 6053
3. Structures 6 2 24 20 30 ' 22

(Numbers)
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SC/ST Candidates registered with
Employment Exchanges,

3157. SHRI U. H. PATEL : Will the
Minister of LABOUR be pleased to state:

(a) whether it isa -fact that Scheduled
Castes and Scheduled Tribes candidates
registered with various Employment Ex-
changes in Gujarat and other States are not
getting their due shares in jobs;

(b) if so, how many Scheduled Castes
and Scheduled Tribes candidates were regis-
tered during 1983, 1984 and 1985 and how
many of them got jobs in Gujarat and other
States;

(c) whether itis compulsory for all the
private and public corporations, public insti-
tutions and industries that they have to
employ or recruit workers and employees
only through employment exchanges;

(d) if so, what are the norms and pro-
cedures in this connection; and :
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(¢) the action taken against the manage-
ments for not recruiting workers and emp-
loyees through Employment Exchanges ?°

THE MINISTER OF STATE OF THE
MINISTRY OF LABOUR (SHRI T.
ANIJIAH) : (a) No, Sir.

(b) A statement showing the Scheduled
Castes, Scheduled Tribes and other candi-
dates registered with and placed in jobs by
the Employment Exchanges in Gujarat and
other States during the year 1983, 1984 and
upto June, 1985 is given below,

(c) to (e). The recruitment to vacancies
in private sector through Employment Ex-
changes is not compulsory. In the case of
establishments in public sector, recruitment
to vacancies through Employment Exchange
is regulated by the administrative instructions
issued by the Central/State Governments,
Recently, the High Court of Andhra Pradesh
have set aside such administrative instruc-
tions.
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(Translation)

Setting up of Horticulture Institutes
of India

3158. SHRI HARISH RAWAT : Will
the Minister of AGRICULTURE be pleased
to state :

(8) whether' Government have taken a
decifSion to set up an institute called
‘Hosticalture Institut¢e of India® during
Seventh Five Year Plan period for the deve-
lopment of fruits which are produced in
temperate climate areas; and

(b) if so, the provision made in the
Seventh Five Year Plan for the purpose, the
year in which this institute will start function-
ing and the name of the place where it will
be set up ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE AND
COOPERATION  (SHRI YOGENDRA
MAKWANA) : (a) A Central Institute for
Temperate Horticulture has been proposed
to be established during Seventh Plan subject
to the approval of Planning Commission and
Finance.

(b) A provision of Rs. 50 lakhs has been
made i the Seventh Plan for this purpose.
The institute will start functioning after
selection of site to be done by a team of
experts and completion of all other formali-
ties in this regard.

Setting up of Sugar Mills at Soron

in U P,
- 3159. SHRI RAM PUJAN PATEL:
Will the Minister of FOOD AND CIVIL

SUPPLIES be pleased to state :

(a) whether Uttar Pradesh Government
have sent a proposal for setting up of a
sugar mill at Soron in Phoolpur tehsil of
Allahabad district in Uttar Pradesh;

(b) if so, the details thereof ?
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(c) whether construction work of this
sugar mill is likely to be started; and

(d) if so, from which date;

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD AND CIVIL SUPP-
LIES (SHRI K.P. SINGH DEO): (a) and (b).
Yes, Sir. An application was received through
the Department of Industrial Development
duly recommended by the Government of
Uttar Pradesh for setting up of a sugar
factory at Soron in Phoolpur tehsil of
Allahabad district in Uttar Pradesh. The
application did not contain information
regarding cape availabilty in the area. The
same has been called for from the State
Government for further examination.

(c¢) and (d). Do not arise

[English)

Rates of payments to participants in
TV programmes

3160. SHRI N. DENNIS : Will the
Minister of INFORMATION AND BROAD-
CASTING be pleased to state :

(a) whether rates of the payments to
participants in T. V. programmes bave been
increased;

(b) if so, the details thereof; and

(c) the steps taken to telecast features
from public men on various subjects ?

THE MINISTER OF STATE OF THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI V. N. GADGIL) :
(a) and (b). Yes, Sir. A statement is given
below.

(¢) Doordarshan has. been telecasting
programmes in various formats like features,
discussions, interviews etc. in which public
men figure. Besides this, programme made
by outside producers are also telecast in the
category of sponsored Programmes. Door-
darshan has also taken steps to produce
tele-films from outside producers in order to
encourage outside telents.
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Withdrawal of subsidy on food and
fertilisers

3161. SHRI AMAR ROYPRADHAN :
Will the Minister of AGRICULTURE be
pleasec to state :

(a) whether Government are considering
to withdraw the subsidy on food and ferti-
lisers during the Seventh Plan period;

(b) if so, the details thereof;

(c) whether some State Governments
have opposed it; and

(d) if so, the details thereof and decision
taken by Government in the matter ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE AND
COOPERATION  (SHRI YOGENDRA
MAKWANA) : (a) At present there is no
such proposal under the copsideraticn of the
Government.

(b) to (d). In view of the answer to (a)
above, these questions do not arise.

Realisation of ground rent for leased
properties

3163. SHRI PRIYA RANIJAN DAS
MUNSI : Will the Minister of URBAN
DEVELOMENT be pleased to state :

(a) whether the Delhi Development
Authority and the Delhi Administration are
realising ground rent in respect of leased
properties;

(b) if so. the details of the ground rent
realised in respect of properties leased to
displaced persons from Pakistan, properties
under perpetual lease, 99 years lease and
temporary lease license system during the last
three years;

(c) the expenditure incurred in adminis-
tering the above leases during the last three
years; and

(d) the reasons for having such lease
systems in Delhi ?
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THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
(SHRI DALBIR SINGH): (a) Land and
Development Office and Delbi Develop-
ment Authority are realising the ground rent
in respect of leased properties.

(b) The details regarding the ground
rent realised during the last three years are
as follows :

By L & DO-—Rs. 367.46 lacs
Leases)

(Nazul

—Rs. 22.23 lacs (Rehabili-
tation leases)

By D. D. A.—Rs. 729.16 lacs.

(c) (i) Expenditure
incurred by
L&DO dur-
ing the last
three years

—Rs. 106.53 lacs.
{The figures includes
expenditure not only
for the recovery of
ground rent but for
the entire office of
L&DO).

(ii) Expenditure — Rs. 53.00 lacs.
incurred by
DDA dur-
ing the last
three years.

(d) Lease hold system has a restrictive
effect on the upward trend of land prices, as
it discourages temptation to own land for
re-sale on profit. It is an effective instru-
ment to control and plan development in the
desired direction.

Criteria for Allotment of Essential
Commodities

3163. SHRI AMAR ROYPRADHAN :
Will the Minister of FOOD AND CIVIL
SUPPLIES be pleased to state :

(a) the criteria for the allotment of
essential commodities including sugar and
cement to States and the Union Territories,

(b) whether the criteria meets the require-
ment of the States and the Union Territories;
and

(c) if so, the details thereof and if not,
the remedial measures taken is this regard ?
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THE MINISTER OF STATE OF THE
MINISTRY OF FOOD AND CIVIL
SUPPLIES (SHRI K. P, SINGH DEO) : (a)
to (c). The Central Government has assumed
responsibilify for procurement and allocation
of seven essential commodities (viz. wheat,
rice, levy sugar, imported edible oils, Kero-
sene, soft coke and controlled cloth) to
‘States/UTs for supply to consumers through
Public Distribution System. The allocation
of these essential commodities is made by
the concerned Central Ministries/Depart-
ment on different considerations. The criteria
for important essential commodities are as
follows :

(i) Allocation of wheat and rice is
made on month to month basis
after taking into consideration the
availability of stocks in the Central
Pool, pattern of demand, previous
offtake and availability of cereals
in the open market.

(ii) In the case of imported edible oils,
besides the above mentioned factors,
the fact whether the allottee States/
UTs is an oilseeds producing State/
UTs is also taken into aceount.

In the case of levy sugar, alloca-
tions are made on the basis of 425
grams per capita availability for the

(iii)

projected population as on
1.10.1983.
(iv) The requirement of kerosene of

‘States/UTs is assessed by allowing
a 5 per cent growth over the
allocation made during the corres-
ponding period of the previous
year on a four month block basis.
Besides the regular allocation, ad
hoc releases are also made to meet
specific situations like flood, drought
cyclone, shortage of LPG/Soft
coke etc.

(v) Soft coke is mainly used for domes-
tic purposes. The major consuming
States of soft coke are West
Bengal, Bihar, U.P. and Delhi.
The Statewise allocations of soft
coke are made on a six monthly
basis, one for summer and one for
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winter, after discussing the demands
in the six monthly meetings which
are attended among others by the
representatives of the Civil Supplies
Departments of States/UTs.

Controlled cloth (i.e. dhoties,
sarees, long cloth and polyester,
cotton blended shirting) is allotted
to States/UTs on the basis of
population. However, weightage is
also given to the per capita income
of the State and the number of
people living below poverty line.
On these considcrations, 2/3 on the
cloth is allotted on the basis of
total population and 1/3 on the
basis of population below poverty
line.

(vi)

In the case of levy cement, the
system of partial decontrol was
introduced from 28.2.1982 and
allocation of cement for irrigation
and power projects was separated
from the allocation of levy cement
to States/UTs for other purposes.
Weightage is also given to the Plan
Schemes for development of rural
and hill areas of different States/
UTs alongwith their population.

(vii)

2. The allocations of essential commo-
dities to States/Union Territories from the
Central Pool for Public Distribution System
are supplementary in nature and are not
expected to meet the entire requirements of
States/Union Territories in respect of these
commodities. Ad hoc allocations are made
to meet urgent needs of States particularly
those arising out of natural calamities like
floods, droughts, earthquakes etc.

Allocation of edible oils and sugar to
Orissa

3164. SHRI SRIBALLAV PANIGRAHI:
Will the Minister of FOOD AND CIVIL
SUPPLIES be pleased to state :

(a) the quota of edible oils and sugar
allotted to Orissa by Central Government
during the last six months, month-wise; and

(b) the quantum of the above allotted
quota, the delivery of which has not yet
been received by the State ?
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THE MINISTER OF STATE OF THE
MINISTRY OF FOOD AND CIVIL
SUPPLIES (SHRI K. P. SINGH DEO):
(a) and (b). Monthwise allotment/lifting of
imported edible oils and sugar made to/by
the Government of Orissa during the last
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six months ending October, 1985 are as
under :
(In Metric Tonnes)
Month Allocation Lifting
Imported edible oils
May, 85 700 600
June, 85 700 200
July, 85 700 400
August, 85 700 300
September, 85 700 131
October, 85 700 244
Sugar
May, 85 11583.6 12934
June, 85 13433.1 13428
July, 85 11584.2 11564
August, 85 13435.2 13064
September, 85 13435.2 13334
October, 85 13434.7 13430

Lifting of sugar has been at the same level
as allocation. Sufficient stocks of imported
edible oils were maintained by State Trading
Corporation at Cuttack.

Incentives to groundnut growers

3165. SHRI K. RAMACHANDRA
REDDY : Will the Minister of AGRICUL-
TURE be pleased to state :

_(a) whether Government are contemplat-
ing to give incentives to groundnut growers
to grow more groundnut to chcck imports:

(b) if so, whether Government are con-
templating to improve the dryland farming
for groundnut by giving farmers incentives
like free supply of cheap fertilizers, better
quality of seeds and advanced technology;
and
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(c) if so, details thereof ?
THE MINISTER OF STATE IN THE

DEPARTMENT OF AGRICULTURE AND
COOPERATION (SHRI YOGENDRA
MAKWANA) : (a) to (c). Yes, Sir. Various
incentives are provided in the areas covered
under the National Oilseeds Development
Project for Kbharif groundnut cultivation
which is largely grown under dryland condi-
tions. Incentives on inputs include seed,
fertilizer, plant projection measures. Assis-
tance is given for demonstration of advanced
technology on farmers’ field.

Inauguration of Teletex Service by
Doordarshan

3166. SHRIMATI KISHORI SINHA :
Will the Minister of INFORMATION AND
BROADCASTING be pleased to state :

(a) whether the new teletex service in-
augurated by the Doordarshan from Novem-
ber 14 is available to the viewers with Black
and White and Colour TV sets;

(b) whether any additional gadgets are
needed to catch this service on ordinary TV
screens; and

(c) if so, the cost of these gadgets and
how far this service is cost effective ?

THE MINISTER OF STATE OF THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRIV. N. GADGIL) :
(a) Teletext service of Doordarshan Kendra,
Delhi can be received only on Colour TV
sets.

(b) A teletext decoder and a remote
control key pad are required to receive the
service on colour TV sets which have to be
modified slightly.

(c) The decoder and the remote control
key pad together cost about Rs. 3000/- plus
local taxes. With this investment, a viewer
can receive, at his will, various types of in-
formation like general news, financial news,
sports news, train and flight timings, etc.
This information is continuously updated.
The service benefits both the general group
of viewers as well as those who wish to have
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detailed and uptodate information in any of
these specific areas mentioned above. TV
sets with built in decoders are likely to be
available in the near future. The additional
cost involved is then expected to be brought
down considerably.

Recovery of direct Agricultural Credit

3167. SHRI SHARAD DIGHE: Will
the Minister of AGRICULTURE be pleased
to state :

(a) the percentage of the recovery of
direct agricultural credit in the country during
the last three years;
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(b) whether Government have been able

to identify factors that affect the recovery of
agricultural credit; and

(c) the remedial measures Government
propose to take ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE AND
COOPERATION (SHRI ' YOGENDRA
MAKWANA) : (a) The percentage of reco-
very of the direct agricultural credit in respect
of various types of financial institutions
during the last three years is as under :—

Type of Banks 1981-82 1982-83 1983-84 1984-85
Commercial Banks
Public Sector Banks 52.2 53.2% 47.0 N.A.
Private Sector Bank 58.8 51.9* N.A. N.A.
R.R.Bs. N.A. 52.0 50.1 N.A.
P.L.D.Bs. 61.8 64.0 58.8 51.2 (Provisional)
P. A.C. S. 59.4 60.1 N. A. N. A.
(58.6% at
CCB level)

N.A.—Not available
*On the basis of Sample Data.

(b) A number of studies have been made
in the past to identify the factors that affect

the recovery of agricultural credit. The repor-
ted factors are :

(i) Wilful default;
(ii) Natural calamities;

(iii) Deficiencies in loaning policies
and procedures including untimely
disbursement, under/over financ-
ing, unrealistic schedule of loan
repayment etc.;

(iv) Failure of link credit to market-
ing;

(v) Lack of effective supervision and
indifference of management;

(vi) Infructuous investments;

(vii) Non-availability of production
loan to borrowers of Land Deve-
lopment Banks;

(viii) Denial of genuine consumption

credit to borrowers and their

dependence on money lenders;

(ix) Indiscriminate conversion/re-

phasement/postponement of loans;

(x) Indiscriminate write off of loans
vitiating the climate for recovery;
and

(xi) Lack of institutional arrangements

to write off the irrecoverable

overdues.
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() The State Governments/Cooperative
and other financing institutions concerned
have been regularly advised to improve the
recovery position. The position was reviewed
at a Conference of State Secretaries and
Ministers-in-Charge of Cooperation in the
States in October, 1985. The State Govern-
ments were urged to identify wilful defaulters
of priority basis and to take coercive action
against them for the recovery of overdues.
Banks have also been instructed to take
effective measures to ensure that defaults are
brought down to the minimom and recovery
position improved.

Development of horticulture in Orissa

3168. SHRI NITYANANDA MISHRA :
Will the Minister of AGRICULTURE be

pleased to state :

(a) steps taken for development of horti-
culture in Orissa;

(b) the total hectares of land brought
uader mango, guava, jack fruit, citrus and
ber cultivation in Orissa so far;

(c) whether any steps have been taken
to bring more area under horticulture planta-

tion; and
(d) if so, the details thereof ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE AND
COOPERATION (SHRI YOGENDRA
MAKWANA) : (a) For the development of
horticulture in Orissa package programmes
for the development of coconut and cashew-
nut are implemented as Centrally Sponsored
Schemes. Coconut Development Board is
implementing four projects, viz. project for
preduction of quality coconut seedlings, deve-
lopment .of coconut plantation-on canal em-
bankments, expansion of area under coconut
and promoting primary processing and mar-
keting activities. Besides, a number of pro-
grammes for development of fruits such as
banana, pineapple, citrus, mango, vegetables,
tubers, spices, aromatic and medicinal plants
have been proposed to be taken up under the

State Plan.

(b) No official estimates on the area of
mango, guava, jack fruit, citrus and ber are
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available. However, area under various fruits
in Orissa during 1982-83 has been roughly
estimated as 145,75 thousand hectare. Out
of this, mango and citrus covered an area of
80 and 6.85 thousand hectares respectively.
Area covered under guava, jack fruit and ber
are not available.

(c) and (d). During 1985-86 an allocation
of Rs 6.37 lakh and Rs. 13.03 lakh respecti-
vely have been made under Centrally Spon-
sored Schemes on Coconut and Cashewnut
in Orissa. An amount of Rs. 44.614 lakh has
also been approved for implementation of
the projects of the Coconut Development
Board. Further, an amount of Rs. 1633 lakh
has been proposed for development of horti-
culture under the State sector during the
Seventh Five Year Plan. Most of these
schemes are meant for expansion of area
under horticulture crops.

Coconut cultivation in Coastal Areas
of Orissa

3169. SHRI NITYANANDA MISHRA :
Will the Minister of AGRICULTURE be
pleased to state :

(a) whether Government have a proposal
to extend coconut cultivation to the coastal
areas in Orissa;

(b) if so, details thereof and results
achieved in Orissa so far;

(c) the target set for the extension of
coconut cultivation in the Seventh Plan; and

(d) the steps taken to achieve the target ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE AND
COOPERATION (SHRI YOGENDRA
MAKWANA) : (a) Coastal areas of Orissa
are traditionally coconut growing. Programmes
are being implemented for expansion of coco-
nut cultivation in these areas.

(b) to (d). The Coconut Development
Board has proposed a Scheme for extension
of 500 hectares in Orissa during Seventh Plan.
Under this Scheme a subsidy limited to
Rs. 3000.00 per hectare will be provided to
farmers possessing not more than 2 hectares
of land. Further, the Government of Orissa
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has programmed to supply 4 lakhs hybrid

coconut seedlings in the Seventh Plan in the
State including these areas.

Distribution of planting materials
under Horticulture Development
Programmes in Orissa

3170. SHRI NITYANANDA MISHRA :
Will the Minister of AGRICULTURE be
pleased to state :

(a) whether much importance is given to
distribution of quality planting materials
under- Horticulture Development Programmes
in different States;

(b) if so, steps taken in this regard in
Orissa; and

(c) the arrangement made therefor in
1985-86 in Orissa ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE AND
COOPERATION (SHRI YOGENDRA
MAKWANA) : (a) Yes, Sir.

(b) 48 Fruit orchards, 22 coconut nur-
series, 12 banana sucker production centres,
11 pineapple sucker production centres have
been set up in the State. It has been proposed
to establish 10 new progeny orchards to meet
the growing demand of the planting materials
in the Seventh Plan.

(c) The nurseries and other planting
material production centres established will
be maintained during 1985-86. During the
Seventh Plan it is proposed to produce 26
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lakhs coconut seedlings, 50 lakhs citrus seed-
lings, 5 lakhs banana suckers, 5 lakhs pine-
apple suckers and 25 lakhs planting material
of other horticultural crops.

Supply of edible oils to Orissa

~ 3171. SHRI SOMNATH RATH : Will
the Minister of FOOD AND CIVIL
SUPPLIES be pleased to state :

(a) the total quantity of edible oils RBD
Palmolein and crude rapeseed oil demanded
by Government of Orissa in 1983-84 and
1984-85; and

(b) the total quantity of each of the
above items supplied to Orissa during the
said period ?

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD AND CIVIL
SUPPLIES (SHRI K. P. SINGH DEO):
(a) The total quantity of imported edible oils
viz. RBD Palm Oil, Palmolein and Refined
rapeseed oil demanded by Government of
Orissa in 1983-84 and 1984-85 is as under :—

Oil Year Demand (In MT)
(Nov.—Oct) Palmolein Refined Rapeseed

Oil
1983-84 76,800 19,200
1984-85 48,000 12,000

Crude Rapeseed oil has not been deman-
ded by State Government of Orissa.

(b) The details of -quantity allocated to
and lifted by Government of Orissa during
the year 1983-84 and 1984-85 are as under :

(in MT)
Oil Allocation Lifting
Year Palmolein Palm Oil Refined Palmolein Palm Refined
Rapeseed Oil Rapeseed
Oil ~ Oil
1983-84 8,400 4,600 25,000 6,241 690 11,108
1984-85 6,250 1,500 8,650 3,038 — -
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Import of Fishing Boats

3172. SHRI SOMNATH RATH :
SHRI MURLIDHAR MANE :

Will the Minister of AGRICULTURE
be pleased to state :

(a) whether Government are awarc of
the dangers posed to the Indian fishing indus-
try by large scale import of foreign fishing
boats;

(b) the reasons for the idle capacity of
Indian fishing boats;

(c) whether deep-sea Indian fishing boats
are also idle for over 8 months a year;

(d) the steps being taken to regulate and
coordinate the import of large boats;

(e) whether complaints and representa-
tions have been made to Government on this
subject; and

(f) whether Government propose to re-
view the import necessity of fishing boats,
which are harming our fishermen’s interest ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE AND
COOPERATION (SHRI YOGENDRA
MAKWANA) : (a) The present strength of
the Indian fishing fleet and the scale of im-
ports of foreign fishing boats are not of such
a magnitude as to pose any danger to the
Indian fishing industry.

(b) and (c). There are no reports of
deep-sea fishing vessels lying idle for long
periods in a year. However, a number of
small mechanised boats operating in the
coastal areas remain idle for varying periods
in a year on account of bad wheather, main-
tenance and seasonal nature of the fishery.

(d) The import of large boats is done

through an Inter-ministerial Fishing Vessels
Acquisition Committee which takes into
consideration all relevant aspects.

(¢) Yes, Sir.

(f) No such proposal is under considera-
tion of the Government.
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Exodus of Indian workers from
Gulf States

3173. SHRI ANADI CHARAN DAS:
Will the Minister of LABOUR be pleased to
state : '

(a) the number of Indian Workers
returned from Gulf States during the last one
year; and

(b) the reasons therefor ?

THE MINISTER OF STATE OF THE
MINISTERY OF LABOUR (SHRI T.
ANJIAH) : (a8 No record is available about
the number of workers returning from Gulf
States.

(b) The workers are generally returning
on completion of the contract period.

Restructuring of IRDP, NREP
and RLEGP

3174. SHRI T. BASHEER : Will the
Minister of AGRICULTURE be pleased
to state :

(a) whether it is a fact that restructuring
of NREP, IRDP and RLEGP is under
Government’s consideration; and

(b) if so, the details thereof ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF RURAL DEVELOP-
MENT (SHRI CHANDULAL CHANDRA-
KAR) : (@) and (b). A statement is given
below.

Statement

1, Integrated Rural Development Pro-
gramme

The IRD Programme has been evaluated
by a number of organisations. The major
shortcomings pointed out of these studies
include low per capita investment resulting
in low returns to the beneficiaries, uniformity
in financial allocations and physical targets,
wrong identification of some beneficiaries and
absence of adequate forward and backward
linkages.
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The steps taken to improve the imple-
mentation of the programme include :

1.

10.

A higher investment per family
including package of assistance to
enable proper return of investment,
for new beneficiaries;

Supplemental dose of assistance to
those families assisted during VIth
Plan who have not been able to
cross the poverty line, for no fault
of their own;

The approach of uniformity has
been changed to one of selectivity
based on poverty incidence;

Identification of beneficiaries must
involve the people’s representatives
much more closely;

Efforts to improve the linkages
through identifying bodies at district
level for this purpose or the esta-

. blishment of district supply and

Marketing Societies;

Increasing the coverage of women
beneficiaries to 30 per cent;

Initiating a new scheme for the
proper coordination of the training
effort through the establishment of
Composite Rural Training and
Technology Centre. This is under
consideration of Government of

. India and guidelines will be issued

separately;

The administrative set up at block,
district and state levels should be
streamlined and strengthened,

- wherever necessary. A High Level

Committee has also been appointed
to review the axisting adminis-
trative arrapgements for imple-
mentation of rural development
programmes;

Improvement in the functioning of
banks, particularly at the grass-root
level;

'.Creating a better climate of aware-

ness of beneficiaries and their proper
organisation;
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11. A greater involvement of voluntary
agencies will be sought for imple-
mentation - of IRDP Schemes,
including TRYSEM to enable new
types of family oriented projects to
be implemented in a most effective
manner;

12. A new system of concurrent evalua-
tion on the basis of taking up 36
districts, 72 blocks and a group
of 10 current beneficiaries and 10
beneficiaries who received their
assistance two years . ago, per
month, is being introduced to have
a closer monitoring of the pro-
gramme.

Further the VII Plan now approved by
the National Development Council (NDC)
provides that the identification of families
will be based on an annual household income
of Rs. 4800 (during VI Plan it was Rs. 3500)
and the poverty line will be taken at Rs.
6400.

2. Rural Landless Employment Guarantee
Programme :

The RLEGP was launched with effect
from 15th August, 1983 and is being conti-
nued during the Seventh Five Year Flan with
greater emphasis on social forestry works by
earmarking 20 per cent of the resources for
providing benefits and in the form of
usufructs to the members of the community,
particularly the poor. In addition 10 per
cent of the funds would te earmarked for
works of direct benefits to the Scheduled
Castes and Scheduled Tribes. A separate
provision within the RLEGP would be made
for Rural housing with the objective of
constructing one million houses in the 7th
Plan. A Scheme for construction of houses
for Scheduled Castes and Scheduled Tribes
with an outlay of Rs. 100 crores for the
current year 1985-86 is already being imple-
mented under the programme. Besides, a
quantity of 5,00,000 M.Ts. of wheat as
additional resource for the year 1985-86 for
expanding the employment for the rura
poor has also been provided under the pro”
gramme. It is also proposed to distribu‘e
one million tonnes of foodgrains duritg
198B-87 as 50 per cent of the wages in order
to further expand the employment generated
under the programme.



211 Writien Answers

The criteria for allocation of funds which
gave 75 per cent weightage to number of
agricultural labourers and marginal farmers
and 25 per cent weightage to incidence of
poverty in State/UT has now been changed
and equal weighted will be given to both
factors.

3. National Rural Employment Programme :

Under National Rural Employment Pro-
gramme which forms part of the Seventh
Five Year Plan, modifications are made in
the programme guidelines from time to time
based on the field experience. During the
Seventh Plan it has been decided to increase
the percentage of funds earmarked for Social
Forestry from 10 per cent- to 20 per cent
in view of its role' in maintaining the
ecolocical balance and as an instrument
for securing benefits to the rural com-
munities more particularly to the rural
poor. The existing criteria for allocating
resources which gives 75 per cent weight-
age to marginal farmers and agricultural
labourers and 25 per cent weightage to inci-
dence of poverty, is also proposed to be
changed to a criteria giving equal weiechtage
to both factors. Similarly, during the current
year additional wheat has been allocated to
the States/UTs. With a stipulation that a
minimum of 40 per cent of the wages be
compulsorily or given in the shape of food-
grains. During the next year, it is proposed
to give additional foodgrains with a stipula-
tion that a minimum of 50 per cent of
the wages be paid in the shape of food-
grains.

Co-ordination of Publicity

3175. SHRI KAL]I PRASAD PANDEY :
Will the Minister of INFORMATION AND
BROADCASTING be pleased to state :

(a) whether his Ministry is responsible
for the co-ordination of publicity in the case
of Press Information Bureau, Directorate of
Advertising and Visual Publicity, Directorate
of Field Publicity and Song and Drama
Division;

(b) if so, how far this is being accom-
plished in practice; and

(c) the steps taken to bring about co-
ordination among units ?
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THE MINISTER OF 8TATE OF THE
MINISTRY OF INFORMATION: AdD
BROADCASTING (SHRI V. N. GADGIL):
(@) Yes, Sir.

(b) and (c). While all the media units
maintain close Haison with the State Govern-
ments and Union Territories Administrations
and other official agencies engaged im mass
communication, each media unit plays a
distinct role. The Ministry coordimates their
programmes in respect of certain multi-
media campaigos such as agricelture, Health
and Family Welfare, Uplift of backward
classes, eradication of untouchability, national
iotegration and communal harmeny. The
heads of the media units alsgo meet the
Secretary (I & B) regularly when progress
of campaigns, new themes as wel as coordi-
nation among media units and with the State
Governments and other official agencies are
discussed.

Production of Pulses

3196. SHRI YASHWANTRAO
GADAKH PATIL : Will the Minister of
AGRICULTURE be pleased to state :

(a) the total production of pulses during
1984-85; and

(b) steps taken to achieve breakthrough
in the production of pulses ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE AND
COOPERATION (SHR!I YOGENDRA
MAKWANA) : (a) The total production of
pulses in India during 1984-85 was 12.20
million tonnes.

(b) The Government have been making
sustained efforts to achieve bgeakthrough in
the production of pulses. The major elements
of the strategy envisaged for making a break-
through in the pulses productien include (i)
introduction of pulses in irrigated areas;
(ii) bringing additional area under short
duration varieties of moong and urad in the
rabi season wherever irrigation fecilities are
available; (iii) intercropping of pulses with
other crops; (iv) multiplication and use of
improved seeds, (v) adoption of plant pro-
tection measures: (vi) use of phosphatic. ferti-
lisers and rhizobium culture; (vii) propaga-
tion of latest technology; and (viii) price
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support measures. Besides, research efforts
are intehsified on various pulse crops to
develop high yielding short duration photo-
insensitive pest-resistant varieties suitable for
various farming systems.

World Bank Assistance for foodgrains
storage capacity

3177. SHRI YASHWANTRAO GADAKH
PATIL : Will the Minister of FOOD AND
CIVIL SUPPLIES be pleased to state :

(a) whether Government have sought
financidl assistance from the World Bank for
setting up additional foodgrains storage
capacity;

(b) if so, the assistance asked for; and

additional storage

(c) the proposed
capacity envisaged ?

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD AND CIVIL SUPP-
LIES (SHRI K. P. SINGH DEO): (a) to
(c). Assistance has been sought from the
World Bank for a foodgrain storage project
with an estimated cost of Rs. 373.85 crores.
The project envisages creation of 5.39 million
tonnes of storage capacity. The reaction of
the World Bank is awaited.

Fish Farmers Development Agencies
in M. P,

3178. KUMARI PUSHPA DEVI : Will
the Minister of AGRICULTURE be pleased
to state :

{a) the number of Fish Farmers Deve-
lopment Agencies set up in Madhya Pradesh;

(b) the steps taken by these agencies for
incréasing fish production so far; and

(c) the results achieved from these steps
80 far?

THE MINISTER OF STATE IN THE
DEPARYMENT OF AGRICULTURE AND
COOPERATION (SHRI YOGENDRA
MAKWANA) : (a) Fish Farmers Develop-
‘nyent Agencies (FFDA) have been set up in
9 district in Madhya Pradesh.

Written Answers AGRAHAYANA 18, 1907 (SAKA)

Wriitten Answers 214

(b) Some of the important steps takem
by these agencies for increasing fish produc-
tion are as follows :

(i) These agencies arrange long term
lease of public water bodics to the
trained Fish Farmers for taking up
fish farming in these water bodies;

(ii) these Agencies arrange Financial
assistance to the fish farmers in the
form of subsidy for pond develop-
ment and first year input such as
fish feed, seed and fertiliser and
loan through Institutional Finance;

(iii) these agencies arrange training in
modern techniques of fish farming
to the selected fish farmers; and

(iv) arrange other necessary assistance
in the form of extension support
and guidance.

(c) These agencies in Madhya Pradesh
have so far covered a water area of 22048ha.
under intensive fish farming and imparted
training to 7932 nos. of fish farmers till July,
1985. Besides, an amount of Rs.168.97 lakhs
has been sanctioned by the participating
Banks and an amount of subsidy of Rs. 39.6
lakhs has been released by these FFDAs till
July, 1985.

{Translation)

Construction of 356 Flats under SFS
in Pashchimpuri, New Delhi

3179. SHRI BANWARI LAL BAIRWA:
Will the Minister of URBAN DEVELOP-
MENT be pleased to state.

(a) whether D.D.A. has decided to con-
truct 356 flats under the Self-Financing
Scheme on the vacant piece of land in
Pocket-3, Pashchimpuri, New Delhi-63 with-
in 1 and half years (by the end of 1986);

(b) if so, whether it is a fact that no
construction work has yet been started under
this scheme and the reasons therefor; and

(c) the future of the Buddha Vihar and
other plcts of land in this area which were
allotted by DDA on licence fee basis in
1982?
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THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
(SHRI DALBIR SINGH) : (a) Yes, Sir,
There is however, no stipulation of their
completion in 1} years.

(b) The soil testing has already been
done and the sample (test) piles are under
testing. However, after finalisation of founda-
tion details, the work will be taken up.

(c) In this pocket, a small price of land
is under unauthorised occupation of Budh
Vihar and one plote of 125 Sq. yds has been
given on license fee temporarily for coal
depot. Their shifting elsewhere is inter-con-
nected with the implementation of the scheme
referred to in (a) above.

[English}

Report of Committee on Single Window
Service Scheme

3180. SIiR1 C. SAMBU : Will the Minister
of AGRICULTURE be pleased to state :

_(a) whether Government have appointed
a Committee to conduct a study on the
single window service scheme for the benefit
of the farming community of Andhra
Pradesh;

(b) if, so whether the Committee bas
since submitted the report;

(c) if so, details of the report; and

(d) the steps taken to accord sanction to
the proposal ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE AND
COOPERATION (SHRI YOGENDRA
MAKWANA): (a) Yes Sir. The Government
of India have constituted a Committee in
August, 1985 to study the various aspects of
the proposal of Government of Andhra
Pradesh for integration of short-term and
long term cooperative credit structures in the
State.

(b) The Committee has not submitted its
report.

(c) and (d). Do not arise.
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Allotment of flats of Motia Khan
under Self Financing Scheme

3181. SHRI CHINTAMANI] JENA: Will
the Minister of URBAN DEVELOPMENT
be pleased to state : :

(a) whether the allottees of Motia Khan
Self Financing Scheme has deposited 90 per
ceat of price of the flats;

(b) if so, the reasons for not making the
specific allotment and possession of flats;
and

(¢) how DDA proposes to compensate
the allottees for the amount already deposi-
ted ?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
(SHRI DALBIR SINGH): (a) The allocatees
of Category II flats were required to pay
90 per cent of the estimated cost of the flats
by 3.3.84 and 10.10.84. The recovery of 2nd,
3rd and 4th instalments from category-111 fiat
allocatees has been deferred.

(b) Draw for specific number will be
held only after the flats are completed and
become fit for occupation, Category II flats
are likely to be ready by March, 1986. the
delay is on account of the Contractor baving
gone to the Court of Law and obtained a
stay. Construction of Category-III flats has
not been undertaken due to various constra-
ints.

(c) Allocatees will be paid interest @ 7 per
cent per annum on the registration deposit
for the period beyond 30 months from the
date of allocation and @ 10 per cent per
annum for the period beyond 36 months of
the allocation.

Institutes under C.1.F.T. in Kerala

3182. SHRI MULLAPPALLY RAMA-
CHANDRAN : Will the Minister of AGRI-
CULTURE be pleased to state :

(a) the number of institutes functioning
in Kerala under Central Institutes of Fisher-
ies Technology (C.I.E.T) and their location;

(b) whether these institutions are restric-
ted to research in fish technology or whether
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they are also involved in other activities like
fish cultivation;

(c) whether any new technology for fish
preservation/cultivation has been made by
the instjtutes during the last five years; and

(d) if so, details thereof ?

THE MINISTER OF STATE IN THE
"'DEPARTMENT OF AGRICULTURE AND
‘COOPERATION (SHRI YOGENDRA
MAKWANA) : (a) The Central Institute of
Fisheries Technology is functioning in Kerala
at Cochin and Calicut.

(b) ‘The activities of the Central Institute
of Fisheries Technology are . restricted to
research in fish‘ng and fish processing techno-
logies. ' : e

(c) and (d). Yes, Sir. The Central Insti-
tute of Fisheries Technology has developed
new technologies on processes for dehydra-
tion of squid and jelly fish conforming to the
quality standards for export; long term
preservation of fish in retoratable pouches as
substitute for metallic cans and preservation
of cured fish using calcium propionate.

Preservation and cultivation of mussels—
shell fish by CMFRI

3183. SHRI MULLAPPALLY RAMA-
CHANDRAN : Will the Minister of AGRI-
CULTURE be pleased to state :

{a) whether Central Marine Fisheries
Research Institute (CMFRI) in Kerala is
involved in experiments regarding preserva-
tion and cultivation of mussels-shell fish
found mainly on the Malabar coast  of
Kerala; and :

(b) if so, results achieved so far?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE AND
COOPERATION (SHRI YOGENDRA
MAKWANA) : (a) The Central Marine
Fisheries Research Institute is not involved
in preservation of mussels-shell fish. The
Central Marine Fisheries Research Institute
is engaged only in experiments in cultivation
of mussels-shell fish found mainly on the
Malabar coast of Kerala.
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(b) The Central Marine Fisheries Resea-
rch Institute has developed techniques fer
open sea mussels shell fish culture at Calicut.
Green mussel (Perna viridis) has been under
raft culture. Seasonal mussel farming from
November to April has been found technical-
ly feasible. The production rate achieved by
the Institute under experimental culture is 12
to 15 kg. of whole mussel per metre length
of seeded rope per season in raft culture.

Assistance to Kerala for fisheries
development

3184. SHRI MULLAPPALLY RAMA-
CHANDRAN : Will the Minister of AGRI-
CULTURE be pleased to state :

"(a) whether Central Government have
advanced any assistance/funds to State of
Kerala for fisheries development during
1984-85.

(b) if so, the details of amount and the
purpose for which the advances were made;

(c) whether any foreign technology and/
or foreign funds are being used for develop-
ment of fisheries in Kerala; and

(d) if so, the details thereof ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE AND
COOPERATION (SHR1I YOGENDRA
MAKWANA) : (@) Yes, Sir.

(b) The details of amount and the pur-
pose for which the advances were made
during 1984-85 are as under :

(Rs. in lakhs)

1 Techno-socio-economic

Survey of Fishermen 1.200

2 Development of Aqua-
culture scheme-Fish
Farmers’ Development

Agencies. 2.705

3 Development of Brack-
ish water Aquaculture.

4 National Fish Seed
Programme,

7.000

10.000
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5 Landing and Birthing
facilities for Suliing crafis

at minor ports. 62.500
6 Import of Six Net

thiking mackine thder

Japanese grant-in-aid. 52.4’0&

{c) No, Sir.

(d) Does not arise.

Cocomst Prodaction

_ 3185, SHKI K. P. URKIRRISHNAN :
WA the Mifister of AGRICOLTURE be

pleased to state: (ay total eccomut produc-

tion in India (in terms of raw nuts) for

1962-83, 1983-84 and 1984-85;
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(b) number of nuts produced i different
States with percentage of total preduction;
and

‘ (c) price fitige (high ind Jow) and aver-
age price rédfised in the market of Cochin,
Cilicut, * Afleppy, Taitjor, Tipfur, Bombay,
Delhi and Calcutta?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE AND
COOPERATION  (SHR1I YOGENDRA
MAKWANA): (@) Yotal coconut produciion
in Tadid (in (erins of raw Hutsy during 1983-
83 and 1983-84 was 6396.1 aid' 5871.0 mill-
ion nuts, respectively. Simildr information
for 1984-85 has not yet become available.

®) The production of cototut irf differ-
ent: States wird its’ shidre to the all-Hidia
during 1983-84 is as under:

State

Production Pefoertdge

(Milkon irets) 0 t&hl
Andhra Pradesh 19%.4 33
Kametaka 966.5 16.5
Kerale 2694.7 45.9
Orissa 97.9 1.7
Tamil Nadu 1402.2 239
West Benigal 161.1 29
God, Baman & Diu 106.0 1.8
(Others*) 243.6 4.0
All-India 587F.0 +00.0

' *CommuAmMMTrmm,A&Nmmmmm

(c) . Pce range of coconut in respect of Alléppey, Cochits, C#ltutta, Tior mtnritets
during 1985 is as under. Similar information for other markets is not reported

" Market * Price of coconut (Rs./thousand nuts)
High - Low Avérage
Alleppey 2850 - 1200 1795
" Cochin 2900 1350 ‘1804
Calcutta 3900 2500 k)
Tiptur 2633 ‘800 1393
Calicut 2925 950 1475
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Area under cultivation during 1979-80
to 1981-82

3186. SHRI K. f. UNNIKRISHMAN :
Will the Minister of AGRICULTURE be
pleased to state :

(s) net sown arge Blate-wise) in difigr-
ent States and Uaios Territeries during 1979-
80, 1980-81 and 1981-82;

(b) the net irrigated area in different

States (Sipte-wise) in 1979-80, 1980-81 and
1981-82; and

©) percent”e of sown area to the net
irrigated area in different States for the
above three years ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE AND
GOOPERATION (SHRI YOGEN]?RA
MAKWANA) : (a) to (c). A statement giving
net area sown, get irrigated area and percent-
age of net irriggted area to net area sown in
different State for the years 1979-80, 1980-81
and 1981-82 is given below.
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Major cereal and cash crops under
cultivation

3187. SHRI K. P. UNNIKRISHNAN :
Will the Minister of AGRICULTURE be
pleased to State :

(a) major cereal and cash crops under
cultivation in India, State and Union Terri-

tory-wise in 1979-80, 1980-81, and 1981-82;

(b) total pfoduction of such crops in
1979-80, 1980-81, and 1981-82;

(c) per hectare yield of such crops in
1979-80, 1980-81; 1981-82; and

(d) international comparison of such
crops per hectare yield ?

THE MINISTER OF.STATE IN THE
DEPARTMENT OF AGRICULTURE AND
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COOPERATION (SHRI YOGENDRA
MAKWANA) : (a) to (c). The major crops
cultivated in different States .and Union
Territories of India are rice, jowar; bajra,
maize, wheat, gram, groundnut, sugarcane,
cotton, tobacco, potato, jute and mesta.
Statement- I showing area, production and
yield per hectare of these crops in India for
the years 1979-80, 1980-81 and 1981-82 is
given below. State-wise details have since
been published in the publication entit-
led ‘Area, Production of Principal Crops ‘in
India 1981-84°, copies of which are available
in the Parliament library:

(d) Statement-II showing the average
yield per hectare of principal crops in selec-
ted countries of the world for the years 1979-
81 is geven below.

Statement-1.

Estimates of area, production and yield of major crops in India.

A—Area in Million hectares
P—Prod. in Million Tonnes
Y —Yield per hect. bales in Kgs.

Crops

1979-80

1980-81

1981-82

i 3 4
Rice ‘ A 39.82 40.15 40.71
P 42.33 53.63 53.25
Y 1074 1336 1308
(1610) (2000) (1962)
Jowar A 16.68 15.81 16.60
P 11.65 10.43 12.06
Y 699 660 721
Bajra A 10.58 11.66 11.78
| P 3.95 5.34 5.54
Y 373 458 470
Maize - A 5.72 6.00 5.94
P 5.60 6.96 6.90
Y 979 1159 1162
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1 2 3 4
Wheat A 22.17 22.28 22.14
P 31.83 36.31 37.45
1436 1630 1691
Ground-nut . A 7.17 6.80 7.43
P 5.77 5.01 7.22
805 736 972
Rape Seed & Mustard A 3.47 a.11 4.40
P 1.43 2.30 - 238
Y 411 560 541
Sugarcane* A 2.61 2.67 . 3.19
P 128.83 154.25 186.36
49358 57844 58359
Potato A 0.69 0.73 0.76
p 8.33 9.67 9.91
Y 12152 . 13256 2996
Tobacco A 0.43 0.45 0.44
P 0.44 0.48 0.52
Y 1031 1065 1172
Cottont A 8.13 7.82 8.06
P 7.65 7.01 7.88
Y 160 152 166
(480) (459) : (503)
Jute} A 0.83 0.94 _ 0.83
P 6.07 6.51 6.79
Y 1310 1245 1480
Mestatt A 0.38 0.36 0.32
’ P 1.89 1.65 1.58

Y 888 828 ) 880

*In terms of Cane TBales of 170 Kgs. each 'TTBales of 180 Kgs. each.

Note—Figures in bracket against rice indicate the yield per hectares in term of paddy

and against cotton in terms of Kapas.
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Statement-11
Per Hectare yield of certain crops in major producing Countries
(Ks.)
Country 1979 1980 1981
} 2 3 4
Rice (Paddy)
Bangladesh 1929 2020 1980
China 4248 4200 4237
Indonesia 2985 330t 3665
Japan 5986 5128 5629
Thailand 1822 1899 2079
India 1610 2000 1462
Wheat
Australia 1451 963 1362
Canada 1638 1726 2005
UK. 5229 5878 5677
US.A. 2298 2249 2321
USSR 1564 1597 1486
China 2137 1878 1952
Pakistan 1488 1563 1640
India 1436 1630 1691
Ground Nut
Sewgal 632 463 900
China 1366 1503 1431
U.S.A. 2927 1849 2974
India 805 736 972
Sugarcane
Brazil 54750 56069 54888
Cuba 58890 45843 47857
U.S.A. 81173 82497 88802
China 49720 49019 47143
Pakistan 36313 38271 39238
Jndia 49358 57854 58359
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1 2 3 4
Potatoes
U.S.A. 30220 29405 30368
UX. 31867 34476 31862
USSR 13050 9663 10505
Poland 20311 11260 18869
Japan 27031 27723 25896
China 9986 9996 9996
Brazil 10554 10745 11175
India 12152 13256 12996
Tobacco
Brazil 1293 1311 1264
China 1500 1382 1387
US.A. 2068 2175 2377
USSR 1771 1710 1796
India 1031 1065 1172
Cotton (Kapas)
Egypt 2554 2678 2768
U.S.A. 1623 1211 1627
Brazil 848 865 928
China 1467 1651 1698
Pakistan 1050 1017 1041
USSR 2964 3166 3057
India 480 459 503
Jute/Jute like fibres
Bangladesh 1425 1408 1639
China 2962 3722 3630
Thiland 1103 1118 969
India (for Jute & Mesta) 1177 1130 1311

Source : FAO Production Year Book 1981 (Vol. 35)
Note—In case of India figures under 1979 relate to the year 1979-80 and so on.
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Palekar Award to part-time

correspondents working in
News Agencies

3188. SHRI K. P. UNNIKRISHNAN :
Will the Minister of LABOUR be pleased to
state :

(a) whether part-time correspondents
working in the News Agencies and news-
»papers are covered by the Palekar Award;

(b) if not, the reasons thereof; and

(c) action proposed to ask the manage-
ments to pay wages to part-time corres-
pondents of the Palekar Award ?

THE MINISTER OF STATE OF
THE MINISTRY OF LABOUR (SHRI
T. ANJIAH) : (a) to (c). Yes, Sir. The
recommendations of Palekar Tribunals
are applicable to part-time correspondents
also. The responsibility to secure imple-
mentation of Palekar Award rests with
the State Governments/Union Territory
Administrations.

Increase in price of Vanaspati by
D.CM. Chemicals

3189. SHRI KAMLA PRASAD SINGH :
Will the Minister of FOOD AND CIVIL
SUPPLIES be pleased to state :

(a) whether it is a fact that the increase
in the vanaspati prices on 14 November, 1985
was due to the increase in the issue rates of
imported edible oils to the producers;
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(b) if so, the reasons for increasing
the rates of the old stocks lying with the
producers after affixing stickers by D.C.M.
Chemicals;

(c) whether there is no price sticker on
15 kg. tin of Panghat vanaspati;

(d) if so, the reasons thereof; and

(¢) how much quantity of Panghat and
small packs, packwise, was released in Delhi/
New Delhi on 14th, 15th, 16th, 17th, 18th
and 19th November 1985 indicating the date
and quantity when the imported edible oil
was received by them at enhanced rates ?

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD AND CIVIL
SUPPLIES (SHRI K. P. SINGH DEO):
(a) Consequent upon the increase in the
issue price of imported edible oils from 15th
1985, the prices of vanaspati
were increased.

(b) to (d). Marketing practices envi-
sage upward or downward revisions in
the prices effective from the date of its
announcment. Under the Standards of
Weights and Measures (Packaged Commodi-
ties) Rules 1977, every package, including
15 kg. tin of Panghat, bear thereon a label
securely affixed thereto showing the sale
price of the package. These rules are being
followed.

(e) A statement showing the quantity of
Panghat and small packs that was released
in Delhi/New Delhi from 14th to 19th
November and the quantity of imported oil
received by D.C.M. Chemicals "at enhanced
rates is given below.

Statement
Month : November, 1985 Unit : MT
14th 15th . 16th 17th 18th 19th
Bulk pack o
15 kg. 49 67 76 58 81 95
10 kg. 4 — _— —_ 5 2
Small pack -
5 kg. 5 — 3 10 16 11
2 kg. 2 — — 6 7 6
1 kg. 25 — — 9 31 47
Total : 85 67 79 83 140 161
Receipt of , , . :
imported oil Nil Nil Nil 140 206 148

Note : —All figures have been rounded off to the nearest of tonne.
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Licence to sell Panghat Vanaspati
Ghee in Delhi

3190. SHRI KAMLA PRASAD SINGH :
Will the Minister of FOOD AND CIVIL
SUPPLIES be pleased to refer to the reply
given to Unstarred Question No. 3193 on
12th August, 1985 regarding licence to sell
Panghat Vanaspati Ghee in Delhi and State:

(a) whether the Delhi Edible Oils
(Licensing and Control) Order, 1977 any
dealer not having stocks of edible oils above
five quintals is not required to obtain a
licence;

(b) if so, the reasons why dealers are
refused supply of 15 kg. Panghat tin by
D.C.M. stockists in Delhi without production
of licence;

(c) whether even consumers are being
denied the sale of 15 kg. Panghat tin and
are forced to buy small packs of Rath whose
prices are more as compared to the price of
Panghat; and

(d) if so, the factual position and the
steps proposed to ensure suitable ratio of
availability of ghee between 15 kg. Panghat
tic and small packs of Rath ?

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD AND CIVIL
SUPPLIES (SHRI K. P. SINGH DEO) :
(a) Yes, Sir.

(b) In order to regulate supply of
Panghat in 15 kg. tin, Delhi Administration
issued orders for supply of this pack by
the wholesalers to licensed retailers who
maintain proper account of receipt and sale
of vanaspati.

(c) and (d). According to Delhi Adminis-
tration, to curb malpractice of hoarding, sale
of 15 kg. tin by wholesalers to consumers
was discontinued with effect from 12.4.1984.
Bowever, licensed retailers can sell the same
in loose upto 5 kg. at a time to consumer on
production of ration card. It is also open to
licensed retailers to sell vanaspati loose upto:
2 kg. without production of this card.
Panghat is also being made available through
Fair Price Shops upto 10 kg. per month to
a foodcard holder. Besides, a consumer can

AGRAHAYANA 18, 1907 (SAKA)

Written Answers 238

also get 5 tins for the marriage of a girls
4 tins for.the marriage of a boy and 2 tins
for other functions. The production of small
and large pack has been regulated in such
a way as not to exceed the level of 90 per
cent of that of small packs produced during
the oil year 1981-82.

Benefit to Vanaspati Producers

3191. SHRI KAMLA PRASAD SINGH :
Will the Minister of FOOD AND CIVIL
SUPPLIES be pleased to state :

(a) whether vapaspati producers were
benefited by the increase in prices of import-
ed edible oils as in the background of that
they sold the already processed vanaspati at
the increased rates;

(b) if so, how much stock of imported
edible oils was issued to these units
immediately before 15 November, 1985, how
much quantity of vanaspati was estimated
to be produced out of that, how much was
sold out upto 14 November, 1985 and the
quantity that could have been left out of the
earlier stocks; and

(c) whether produce-wise details will be
laid on the Table ?

THE MINISTER OF STATE OF
THE MINISTRY OF FOOD AND CIVIL
SUPPLIES (SHRI K.P. SINGH DEO) :
(a) to (c). The details are being collected
and will be laid on the Table of the Sabha.

Allocation of fertilisers to Tripura

3192. SHRI AJOY BISWAS : Will the
Minister of AGRICULTURE be pleased to
state :

(a) the total allotment of fertilizers for
Kharif and Rabi seasoas to Tripura during
1982, 1983 and 1984;

(b) the actual delivery of fertilizers to
Tripura during the above period; and

(c) the reasons why the allotted fertilizers
were not delivered to Tripura ?

THE MINISTER OF STATE IN
THE DEPARTMENT OF AGRICULTURE
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AND COOPERATION (SHRI YOGENDRA
MAKWANA) : (a) and (b). The total allot-
ment, availability and actual consamption
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of fertilisers in Tripura during the years 1982
to 1984 are indicated below :

(’000 Tonnes N+ P +K)

Year Season Allocation Total Actual
Availability Consumption
1982 Kharif 2.85 2.56 1.40
Rabi 1.78 1.38 1.15
Total 4.63 3.94 2.55
1983 Kharif 2.76 2.22 1.39
Rabi 2.85 3.78 1.93
Total 5.61 6.00 3.32
1984 Kharif 1.68 2.41 1.08
Rabi 1.70 3.09 2.02
Total 3.38 5.50 3.10
(c) The availability of fertiliser in THE MINISTER OF STATE OF

Tripura during the years 1982 to 1984 was
more than the actual consumption in the
State.

[Translation)

Medical check-up of mine workers

3193. SHRI SARFARAZ AHMAD :
Will the Minister of LABOUR be pleased to
state :

(a) whether his attention has been drawn
to the news item captioned “Khadan mazdoor
ke doctori muayne ka nirdesh” (Instructions
for medical check up of mine workers) in
the daily ‘Jansatta of 15 October, 1985;

(b) if so, the number of the workers
whose medical check-up has been done so
far;

(c) whether Government propose to
make arrangements for medical check-up of
all the mine workers from time to time in
future; and

(d) if so, the time by which such
arrangements are proposed to be made and
if not, the reasons therefor ?

THE MINISTRY OF LABOUR
T. ANJIAH) : (a) Yes, Sir.

(SHRI

(b) Delhi Administration had arranged
for medical examination by their certifying
surgeon of 231 workers of stone-crushers
located in Union Territory of Delhi.

(c) and (d). Mines Rules provide for
initial and periodical medical examination of
workers employed in below ground Mines.
The workers of stone crushers located in
Union Territory of Delhi are being given
treatment by Employees State Insurance
Corporation.

[English]

Shifting of slum dwellers from
Darya Ganj Delhi

3194. PROF. SAIFUDDIN SOZ : Will
the Minister of URBAN DEVELOPMENT
be pleased to state :

(a) whether there is any proposal under
consideration of Government to shift the
slum dwellers of 3867, Imli Mahal, Gali
Hospital Wali, Darya Ganj, Delhi-6 to some
other place in Delhi;
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(b) if so, when and to which area this
slum will be shifted; and

(c) if not, the reasons therefor ?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
(SHRI DALBIR SINGH): (a) to (o).
According to the survey conducted last year,
42 families were found to be residing in
property No. 3867/XI. As the property has
been declared as unfit for human habitation,
show cause notices for eviction under the
Public Premises (Eviction of Unauthorised
Occupants) Act, 1971 have been issued to the
licencees/occupants after cancellation of their
licences. The eligible occupants/licencees are
proposed to be allotted alternative accomo-
dation according to the existing policy. No
definite area can be indicated at this stage.

Supply of milk to DMS

3195. SHRI MANPHOOL SINGH
CHAUDHARY : Will the Minister of
AGRICULTURE be pleased to state :

(a) whether cow milk is supplied to
Delhi Milk Scheme from Loonkaransar,
Kolayat, Nokha, Bikaner, Tayal and Surat-
garh Tehsils of Bikaner region and if so,
the quantity of milk so supplied;

(b) whether there are famine conditions
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details thereof;

(c) the total number of cows in these
areas; and

(d) whether green fodder (Bharsin) has
been sown in Central State Farm at Surat-
garh for the famine affected cows and if so,
the area of land in acres, in which it has
been sown ?

THE MINISTER OF STATE IN
THE DEPARTMENT OF AGRICULTURE
AND COOPERATION (SHRI YOGENDRA
MAKWANA) : (a) Delhi Milk Scheme
(DMS) receives cow milk from Bikaner Unit
of Rajasthan Cooperative Dairy Federation
{RCDF) and both cow milk and mixed milk
from other units of RCDF. DMS is not
aware whether Bikaner Unit is collecting
milk from the Tehsils mentioned in the
Question. During 1984-85, the quantity of
cow milk that was received by DMS from
the Bikaner Unit of RCDF is 2,02,66,613
kgs.

{b) In the Memorandum dated 18.10.1985
submitted by the Government of Rajasthan
seeking Central assistance for drought relief,
the districts of Churu, Bikaner and Ganga-
nagar in the Bikaner Division were mentioned
as having been affected by scarcity conditions.
The extent of drought conditions in these

prevailing in these areas, and if so, the districts was as under :
Bikaner Churu Ganganagar
1. Number of Tehsil 4 7 12
2. Number of affected Tehsils 4 7 4
3. Total No. of villages 695 976 4545
4. Affected villages 678 843 146
5. Population affected 8.41 10.67 1.25
lakh lakh lakh
6. Affected area in lakh hactare 6.70 5.98 1.12

(c) As per the provisional results of the
13th Livestock Census, 1982, received from
Rajasthan, the population of cattle in
Bikaner District is 4,55,736.

(d) Barseem does not give good yields if
sown after October. In consultation with the
State Government of Rajasthan, other suitable
green fodder to meet the requirements of
Rajasthan would be sown, if possible.
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HUDCO loan for development of
municipal areas or townships

3196. SHRI AMAL DATTA : Will the
Minister of URBAN DEVELOPMENT be
pleased to state :

(a) whether HUDCO has given/are
giving loans for area development/township
development—give details of loans given so
far, Statewise, projectwise, break-up; and

(b) from what sources, loan is made
available for development of municipal areas
or townships and what are the terms and
conditions attached to such loans ?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
(SHR1 DALBIR SINGH) : (a) HUDCO is
providing loan assistance for housing and
urban  development schemes, including
schemes relating to area and township deve-
lopment. The State-wise details of the
schemes sanctioned by HUDCO as on
31.10.1985 are given in the statement below.

(b) Urban Development is a State sub-
ject, and Central financial assistance for all
the State Sector schemes is given in the shape
of block loans and block grants without
being tied to any particular scheme or head
of development. There are, however, two
Centrally sponsored schemes under which
financial assistance is given to the State
Governments. These are as under :

1. Centrally spousored pragramme of
Urban Basic Services with UNICEF
assistance.

Under this scheme, the cost of
projects intended for the benefit of

Statement
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urban poor in the slums are shared
by the UNICEF, State Govern-
ments/local bodies and the Central
Government in the ratio of 40:40:20

. Centrally sponsored scheme for

Integrated Development of Small
and Medium Towns.

Under this scheme, the Central
assistance is provided in the form
of loans to the extent of 50 per cent
of the cost of the project in suitable
instalments for the following com-
ponents provide matching assistance
is made by the State Government
and/or implementing agency :

(i) Land acquisition and develop-
ment for residential schemes
which includes sites and ser-
vices with or without core
housing

(i) Traffic and transportation
schemes to subserve the shel-
ter and employment project
including construction of roads
and improvement/upgradation
of existing roads, but exclud-
ing the purchase of motor
vehicles.

(iii) Development of  mandis/
markets, provision of industrial
estates, provision of others
service and processing facilities
for the benefit of agricultural
and rural development in the
hinterland.

Statewise statistical information as on 31-10-85

States/UTs No. of Project  Loan
Schemes  cost sanc-
tioned

(Rs. in lakhs)

Amount Amount No.of No. of
released received Hsg. units plots

sanc- sanc-
tioned tioned
(Res. + Non. Res.
+ basic sanita-
tion (Latrines))

6 7 8

1 2 3
Andhra Pradesh 457 26276 16597
Assam 12 851

11217 3106 307929 2397
359 162 2250 0
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1 2 3 4 5 6 7 8
Bihar 63 6875 3974 1277 739 84965 1073
Gujarat 450 30737 18427 11845 5659 336498 7609
Haryana 126 10084 7023 5097 2805 39208 109
Himachal Pradesh 55 1426 957 500 295 3185 757
Jammu & Kashmir 26 2033 1443 575 441 5102 10704
Karnataka 287 19816 10690 6693 3102 351450 3966
Kerala 178 16453 10121 6214 2355 219147 1153
Madhya Pradesh 194 13347 9238 4259 2727 79131 74276
Maharashtra 460 32486 20938 12710 4481 181449 8882
Manipur 4 384 259 96 12 629 0
Meghalaya 1 15 7 0 0 115 0
Orissa 106 8753 5898 2930 1014 58008 791
Punjab 147 9740 6254 4484 2393 49135 1969
Rajasthan 401 25458 17932 10867 3994 195002 18734
Sikkim 2 46 30 4 0 76 0
Tamil Nadu 436 25249 16795 12248 4262 162839 15667
Tripura 2 69 49 0 0 418 0
Uttar Pradesh 372 33331 93892 12593 4568 139851 31143
West Bengal 56 6455 4286 2438 1809 31142 878
A. & N. Islands I 16 9 0 0 15 0
Chandigarh 33 4163 2876 2296 1128 16400 3962
Delhi 32 11282 7392 1631 1360 37895 0
Goa Daman & Diu 3 95 56 11 6 206 38
Pondicherry 4 202 142 103 41 1161 0
All States/UTs 285643 185847 110456 46460 2303206 184113

3908

[Translation)

Expansion of IFFCO plant

at Phulpur

3197. SHR1 RAM PUJAN

(b) whether such proposals for expansion
of plants have been received from the oiher
places also;

(c) whether out of these proposals, the

PATEL : proposal of IFFCO, Phulpur, involves the

Will the Minister of AGRICULTURE be least expenditure and minimum time for the

pleased to state :

same expansion of capacity;

(a) whether Government have received (d) if so, the details thereof and the rea-
any proposal for the expansion of IFFCO sons for not granting sanction for expansion

plant at Phulpur;

to Phulpur plaat so far; and
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(e) the time by which sanction will be

granted, keeping in view the interest of the
country ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF FERTILIZERS (SHRI
K. NATWAR SINGH) : (a) Yes, Sir.

(b) Yes, Sir.
(c) No, Sir.
(d) Does not apply.

(e) A decision in this case as well as
other similar applications would have to
await finalisation of the regional demand-
supply projections, feedstock availability pro-
Jections, and decision on setting up new
capacities in the light thereof, as well as,
other factors like resource constraints, Plan
priorities etc.

[English]

Central assistance for development of
towns/cities in Kerala

3198. SHRI T. BASHEER :
Minister of URBAN
pleased to state:

Will the
DEVELOPMENT be

(a) which are the towns/cities in Kerala
being presently planned and developed
through central assistance; and

(b) the details thereof in this regard ?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
(SHRI DALBIR SINGH, : (a) The following
nine towns have been covered under the
Centrally sponsored scheme for the integrated
development of small and medium Towns so
fars

(1) Guruvayoor (2) Kot ayam (3) Trichur
(4) Kayamkulam (5) Tellicherry (6) Tirur
(7) Chenganacherry (8) Badagara (9) Malla-
puram,

(b) The datails are as under :
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Name of the Central assistance
town released  during
the 6th five year

plan.
1. Guruvayoor Rs. 35.00 lakhs
2. Kottayam Rs. 34.40 lakhs
3. Trichur Rs. 40.00 lakhs
4. Kayamkulam Rs. 9.90 lakhs
5. Tellecherri Rs. 22.50 lakhs
6. Tirur Rs. 40.00 lakhs
7. Chenganacherri Rs. 24.00 lakhs
8. Badagara Rs. 30.00 lakhs
9. Mallapuram Rs. 35.00 lakhs

Total

Rs. 270.00 lakhs

Rehabilitation of bonded labour

3199. PROF. MADHU DANDAVATE:
SHRI THAMPAN THOMAS :

Will the Minister of LABOUR be pleased
to state :

(a) the progress made in the imple-
mentation of “Point No. 6 of the 20-Point
programme in the rehabilitation of bonded
labour;

(b) whether in a number of states, large
number of bonded labour exist;

(¢) if so, the details thereof; and

(d) what action has been taken against
those States for violating the 20-Point pro-
gramme ?

THE MINISTER OF STATE IN THE
MINISTRY OF LABOUR (SHRI
T. ANJIABR) : (a) to (d). As per the latest
reports received from the State Governments,
the total number of bonded labourers identi-
tied and freed as on<ns1:XMLFault xmlns:ns1="http://cxf.apache.org/bindings/xformat"><ns1:faultstring xmlns:ns1="http://cxf.apache.org/bindings/xformat">java.lang.OutOfMemoryError: Java heap space</ns1:faultstring></ns1:XMLFault>